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LOK SABHA DEBATES

LOK SABHA

Thursday, June 4 1998/Jyaistha 14, 1920 (Saka)

The Lok Sabha met at Eleven of the Clock

[MR. Sreaker in the Chain

ORAL ANSWERS TO QUESTIONS

[Translation]
EMPLOYMENT OPPORTUNITIES

*122. SHRI THAWAR CHAND GEHLOT : Will the
Minister of URBAN AFFAIRS & EMPLOYMENT be pleased
to state:

(a) the target fixed for providing employment
opportunities during the year 1996-97 and 1997-98,

(b) the number of people benefited as against the
target fixed. state-wise; and

(c) the States that have not achieved the physical
targets during the period?

[English]
THE MINISTER OF URBAN AFFAIRS AND

EMPLOYMENT (SHRI RAM JETHMALANI) : (a) to (ct A
Statement is laid on the Table of the Sabha.

STATEMENT

(a) to (c) : Two Centrally sponsored schemes namely
Nehru Rojgar Yojana (NRY) and Prime Minister's Integrated
Urban Poverty Eradication Programme (PMIUPEP) were
implemented by this Ministry till 30.11.1997. These two
schemes have been replaced by the Swarna Jayanti

Shahari Rojgar Yojana (SJSRY) w.ef. 1.12.1997.
NEHRU ROJGAR YOJANA:

The targets and achievements/people benefitted during
the year 1996-97 and 1997-98 under NRY are given in
enclosed Annexure-|.

PRIME MINISTER'S INTEGRATED URBAN POVERTY
ERADICATION PROGRAMME:

Under PMIUPEP, no specific targets were fixed either
State-wise or year-wise. However, 5 million urban poor were
targetted to benefit under the programme from 1995-96 to
1999-2000 in the country. Achievement under PMIUPEP is
shown at Annexure-li '

SWARNA JAYANT! SHAHARI ROJGAR YOJANA :

SJSRY is still at an early stage of implementation and it
is too early to report achievement.

Annexure-|

Nehru Rozgar Yojana

S. State/UTs No. of Beneficiaries under Mandays of Work Generated under
No. SUME SUWE (in lakhs)
1996-97 1997-98 1996-97 1997-98
(Upto 30.11.97) (Upto 30.11.97)

T A T A T A T A
1 2 3 4 5 6 7 8 9 10
1. Andhra Pd. 10985 18315 2787 59709 2.18 1.59 1.87 12.43
2. . Arunachal Pd. - 813 611 - 0.18 1.47 0.20 -
3.  Assam 1278 - 1586 - 1.13 0.85 0.85 0.57
4.  Bihar 9283 428 1590 - 2.80 - 1.20 -
5. Goa - - 56 1023 0.05 - 0.08 0.71
6.  Gujarat - 1512 - 1159 0.65 0.38 0.46 0.30
7. Haryana 1211 1644 548 1338 0.48 - 0.42 -
8. Himachal Pd. 667 108 167 - 0.36 - 0.08 -




3 Oral Answers JUNE 4, 1996 to Questions 4

1 2 3 4 5 6 7 8 9 10
9. J&K 778 2386 389 500 0.31 1.80 0.19 -
10. Karnataka - 4358 - - 1.48 0.70 121 -
11, Kerala 2981 - 766 - 0.94 - 0.79 -
12. Madhya Pd. 7944 16581 6156 15281 2.38 0.30 2.06 11.04
13.  Maharashtra 13736 13441 4585 5968 3.62 - 1.61 -
14.  Manipur 444 - 732 - 0.33 - 0.20 -
15. Meghalaya 278 1415 488 - 0.16 0.11 0.10 -
16. . Mizoram 167 - 488 130 0.12 - 0.17 0.30
17. Nagaland - - - - - - - -
18. Orissa .- 3408 737 - 1.08 1.50 0.47 1.54
19. Punjab 1106 3931 548 1344 1.01 - 0.87 0.35
20. Rajasthan 4889 12140 2529 5199 1.92 1.15 1.69 1.20
21.  Sikkim 222 406 i 111 0.09 0.78 0.06 0.50
22. Tamil Nadu 11497 26618 3406 165 2.59 2.52 1.09 -
23. Tripura 167 119 610 1676 0.72 - 0.18 0.41
24. Uttar Pd. 19328 24833 8097 14426 7.53 7.72 3.35 5.75
25. West Bengal - - - 2055 2.00 1.99 0.85 0.33
26. A & N lIslands 186 328 46 19 0.04 0.02 0.01 0.03
27. Chandigarh - 64 - - 0.07 - 0.02 0.11
28. D. & N. Haveli - 40 14 23 0.03 0.01 0.01 -
29. Daman & Diu - 245 28 59 0.10 - 0.01 3.33
30. Delhi - 518 - 192 - - - -
31. Pondicherry - 616 55 266 - - - 0.09
Total 87147 134267 37130 110643 34.35 22.89 20.10 38.39
T-Target A-Achievement
SUME - Scheme of Urban Micro Enterprises
SUWE - Scheme of Urban Wage Employment
Annexure-il

Physical Achievement ur_vder PMIUPEP (Upto 30.11.1997)

S. State/UT Townwise  Household No. of Applications No. of Applications No. of

No. Project Survey Under Self Employ- Under Shelter Upgrada- Beneficiaries
Reports Conducted ment Component tion Component given training
Prepared (No. of Forwarded Approved Forwarded Approved for setting
(No. of Towns) to Banks/ to Banks/ up Micro
Towns) Fis HUDCO Enterprises

1 2 3 4 5 6 7 8 9

1.  Andhra Pd. 34 34 9651 1368 3286 152 1121

2.  Arunachal Pd. - - -
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1 2 3 4 5 6 7 8 9
3. Assam - - - - - - -
4.  Bihar 24 - - - - - -
5. Goa 1 1 275 84 - - 38
6.  Guijarat - 27 - - - - -
7. Haryana 8 8 - - 1090 1090 -
8. Himachal Pd. 7 7 - - - - -
9. J &K - - - - - 390 -
10. Karnataka 17 16 216 - 390 390 -
11. Kerala 9 9 2951 907 1650 1650 1113
12. Madhya Pd. 26 26 9510 4155 1219 297 3610
13. Maharashtra 28 28 3834 415 625 625 -
14.  Manipur - - - - - - -
15. Meghalaya 3 3 - - - - -
16. Mizoram 2 2 155 - 146 - 100
17. Nagalaﬁd - - - - - - -
18. Orissa 10 10 1169 466 - - 273
19. Punjab 5 18 1855 481 899 91 208
20. Rajasthan 20 20 7228 1304 4100 3343 1172
21.  Sikkim - - - - - - 225
22. Tamil Nadu 41 41 6437 1144 '1 769 - 697
23. Tripura - - 253 253 139 139 -
24. Uttar Pd. 53 50 5134 1142 8469 8469 444
25. West Bengal 16 16 466 14 1343 1343 301
26. A & N Islands - - - - - - -
27. Pondicherry - 1 113 39 145 25 -
Total 304 317 49247 11772 25270 18004 9400
[Translation] whether any survey has been counducted in these towns

SHRI THAWAR CHAND GEHLOT : Mr. Speaker, Sir,

the position with regard to the urban employment schemes.

going on in the country is very bad. Reply given by the
Hon’ble Minister also shows that not even one-forth of the
cases fowarded to banks for approval have been accepted.
Less than half of the cases forwarded to HUDCO wete
approved. The Hon'ble Minister has stated in his reply that
these schemes have not been formulated on statewise
basis with any specific target but these are formulated on
town-wise basis. | would like to know from the Hon’ble
Minister the total number of towns in the country and

to implement such schemes? If so, the number of people
covered under these schemes from different towns and the
reasons for not approving even one fourth of the total
applications submitted to the banks?

[English]

SHRI RAM JETHMALANI : Sir, whatever the hon.
Member has said is wholly right. it is like a drop in the
ocean. In the ocean of poverty, if you put a drop, it has
no effect at all. Both the schemes have been totally
ineffective. | believe that my friend is from Rajasthan. If
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you look at Annexure | . . . (Interruptions)
[Translation]

SHRI THAWAR CHAND GEHLOT : Sir, | come from
Madhya Pradesh.

[English]

SHRI RAM JETHMALANI : | am sorry. For example,
if you look at the figures of Madhya Pradesh, you will find
that hardly any applications were received and the amount
granted was a small amount.The Central funds were only
a fractior of the total amount needed. Sir, it has had no
impact all. Both these schemes have,therefore, been wound
up. Now, from 1.12.1997, they have started a third scheme.
Some of the bad features of the earlier two schemes had
been removed. But, nevertheless | must admit that the new
third scheme is also equally ineffective, which have no
effect. The real solution of the problem, which the hon.
Member is concerned about and rightly concerned about
is macro-sensible management of our economic aftairs. For
example, when we build two million houses and when that
programme of building houses starts, if you say that only
one person will be employed per house, you will have two
million persons employed. But, here you will find miserable
figures in Annexure II; about 1150 persons in the whole
State of Rajasthan have received employment for three
months. Now, what does it do for the economic condition
of the people in this country? Sir, these are the schemes
which existed with high sounding names but it is very
unfortunate that the performance is totally miserable. | do
not wish to use a stronger language.

[Translation]

SHRI THAWAR CHAND GEHLOT: Mr Speaker, Sir,
only half reply has been given to the question asked by
me. | would request the Hon'ble Minister to give complete
reply first. How many towns are there in the country ?
These Schemes are implemented at town level. As per the
survey conducted, how many people of these towns are
covered under these schemes? | will ask my second
supplementary question after the figures regarding these
two points are given by the Hon'ble Minister.

MR.SPEAKER: One question is enough.

SHRI THAWAR CHAND GEHLOT: . . (Interruptions)
Mr. speaker, Sir, | want your protection.

[English]
SHR! RAM JETHMALANI: | must frankly confess to

the hon. Member that | have got Statewise break-up but
| do not have citywise break-up in each State.

[Translation)

SHRI THAWAR CHAND GEHLOT: Please let me know
the figures on the basis of the total population

JUNE 4, 1996

to Questions 8

(Interruptions) total pcpulation can be ascertained on the
basis of survey. . . (Interruptions)

[English)

SHRI RAM JETHMALANI: If the hon. Member will look
at Annexures &Il and read them carefully, he will get all
the answers about the figures. You do not want me to make
the mathematical calculation.

[Translation]

SHRI THAWAR CHAND GEHLOT: | agree with what
the hon'ble Minister is saying. | have seen the annexture.
. . (Interruptions).

[English]

SHRI RAM JETHMALANI: Sir, some body has made
the calculations now. 3698 towns throughout the country
had been covered and the number of targeted groups
throughout the country is 7.63 crores. These are again
figures in which some persons got Rs.5,000 and some
persons got Rs.10,00C. : must tell the hon. Member that
the greatest joke about this whole scheme has been that
the banks have never accepted the viability of these
schemes. Therefore, when the Centre says that you give
somebody Rs. 10,000, the bank says that they will give
only Rs. 1000. So, the Centre's subsidy comes down to
Rs. 250. Therefore, you find that on paper, whereas the
targeted figure says 5,000 but the actual beneficiary is
20,000. Now it looks like big performance but it is, in fact,
‘no performance’ because 5000 people who were supposed
to receive Rs.1000, only received Rs.250/- each. So, even
these figures are misleading.

[Translation]

SHRI THAWAR CHAND GEHLOT: | have a second
supplementary also. | have a second supplementary also.
For the first time, | have got the opportunity to speak.

MR. SPEAKER:
supplementary question.

SHRI LAKSHMAN SINGH: Mr. Speaker, Sir, the
Hon'ble Minister has stated in his reply that these schemes
have not been fully successful. | do not agree with it. These
schemes may not have been tully successful to an extent
but they have been successiul to a certain extent. The
reason behind it was lack of co-ordination between Central
and State Governments. Member of Parliament is the only
medium which could establish co-ordination between these
two. A question was raised in the last Lok Sabha also
that Members of Parliament should participate in the
implementation of these schemes as these schemes have
been launched by the Central Government. An assurance
was given in this regard at that time. However, that Lok
Sabha could not complete its term. Therefore, that scheme
also could not be implemented. Since a new scheme is

You do not have the second



9 Oral Answers

going to be formulated, | would like to know from the
Hon’ble Minister whether Members of Parliament wil also
be associated in its implementation?

MR. SPEAKER:
question.

SHR!I LAKSHMAN SINGH: | am just asking that. Will
Members of Parliament be associated with this scheme?
For how long shall we live on false hopes? All the hon.
Members feel that they should be associated with the co-
ordianation Committee.

[English]

SHRI RAM JETHMALANI: Sir, the suggestion made
by the hon. Member is eminently sensible. It will be
respectfully considered and perhaps, followed.

SHRI LAKSHMAN SINGH: You say it will be
considered. Will it be implemented?

Please ask your supplementary

[Translation]

SHRI MOTILAL VORA: Mr. Speaker, Sir, the town wise
report of 304 towns were prepared on Integrated Urban
Poverty Eradication Programme. Under this Programme,
317 towns were surveyed. 49247 applications were sent to
the banks out of which 11772 were accepted. Mr. Speaker,
Sir, 25,270 applications were sent to HUDCO out of which
18,400 applications were accepted. It may be during tenure
of your Government or any other Government, officers of
the banks do not pay specific attention towards the
applications received under the poverty Eradication
Programme. However, your Government has spoken about
commitment in this regard. The Prime Minister had said that.

[English]

‘Accountability of every officer has to be taken into
consideration’.

| would like to ask the hon. Minister if he would call
the bank authorities and tell them that he wants the
disposal of all these problems by the end of this month.
| know that the Minister has got lot of courage. He is a
legal luminary also. He can pull up the bank authorities.
So, | hope that the hon. Minister will exercise all his powers
as a Minister. Can he do so?

SHRI RAM JETHMALANI: | have already indicated
in my reply that the earlier two schemes no longer exist.
They have been now substituted by a third one. The
information obtained about the working of the thied is
practically nil. We have asked all the States to give the
information. Only two have supplied very meagre
information on the basis of which | can draw no
conclusions. As soon as the working of the new scheme
which started only on 1-12-97 becomes a litle more
apparent, be sure that | will very respectfully bear in mind

JYAISTHA 14, 1920 (Saka)

to Questions 10

what the hon. Member has stated and we will probably
deal with the bank employees in the manner in which he

suggested.

SHRI MOTILAL VORA
authorities at the earliest.

DR. SAROJA V. : | would like to know from the hon.
Minister if the Government is aware of the unemployed
registered educated youth. During the year 1992 it was
about 2.2 crores, both urban and rural. During the year
1997 it rose up to 5.8 crores at the rate of 80 lakhs per

year.

| would like to know from the hon. Minister what will
be the remedial measures that are planned by the Union
Government. There is a Bill, Bill No. 19 dealing with
unemployment allowance. There it is stated that the
unemployed youths are graduated under three categories,
Tenth standard, Eleventh standard and professionals. |
would like to suggest. . . (Interruptions)

Please call the bank

MR. SPEAKER : Please ask your supplementary.

DR. SAROJA V. : May | request the hon. Minister to
consider this suggestion to constitute a high-powered
committee at the district level in coordination with the State
Government whichever State is coming forward to take up
this case. In Tamil Nadu we have implemented this in
coordination with the employment exchanges.

SHRI RAM JETHMALANI: | have agreed to consider
all the suggestions from the male Members of the House.
How can [ refuse to consider the suggestion which comes
from a lady Member and particularly a Member from my
party? | will respectfully consider it.

DR. ASIM BALA: Unemployment is a headche for any
Government. | would like to remind the Government as well
as the Minister that in the last Lok Sabha the main party
of the Government promised in their manifesto that they
would give jobs of one crore per year. | would like to know
from the Government about the programme of their
manifesto. Are they goig to implement it ? if they are going
to implement it what are the steps they have taken?

SHR! RAM JETHMALANI: It is a little premature to
answer that question. That matter is being considered and
a careful policy statement will be considered and presented
to this House and then there will be enough time to debate.

SHRI PM. SAYEED: Yesterday also similar questions
were there. The second question was with regard to
imptementing the DRDA Scheme. Question of employment
generation was there. The hon. Prime Minister was very
kind enough to say that the whole scheme was going to
be reviewed. There is almost an unspent amount of
Rs. 2700 crore.

| happened to see in your statement yesterday that
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there are monitoring committees at the implementation level
and even village committees are arranged. | am a Member
of Parliament for the past three decades. Sinca the
inception of this scheme | have never seen any*éuch
Committee functioning at that level. | want to ask the hon.
Minister whether he is tempted to assure the House that
he is going to accept all such suggestions. When the review
takes place, if that Committee of elected public
representatives is going to be strengthened, the intended
purpose of anti-poverty programmes could be achieved.
Gan the hon. Minister assure this House to include public
representatives in such Committees, and if necessary such
Committees could be strengthened and their say would be
final even on the bankers?

SHRI RAM JETHMALANI: While | cannot give
complete assurance of accepting everything which the hon.
Member has said but broadly speaking this suggestion is
also a facet of the other suggestions which have been
made. But be sure that when we are going to carrv on
the review which the.hon. Prime Minister has promised,
all these considerations would be very carefully borne in
mind.

Instrument Landing System at Airports

*123. DR. BIZAY SONKAR SHASTRI : Will the Minister
of CIVIL AVIATION be pleased to state :

(a) whether the Category Il instrument Landing
System has not been operational at Delhi Airport for a
couple of years due to minor hiccup;

(b) if so, when was the system installed and the
reasons for not tackling this problem;

(c) whether flights get delayed for hours due to
inclement weather; and

(d) if"so, the steps taken to overcome delays?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR) : (a) to (d) A statement is laid on the table of
the Sabha.

Statement

(a) and (b) The Category | Instrument Landing system
was installed at Delhi airport in May, 1995 and is being
operated as Category | because the equipment does not
meet ICAO specifications. Airports Authority of India has
taken up with the supplier the need to resolve the anomaly
and make the system operational for Category I
operations.

(c) and (d) Airline operators fix their minima for
operating under Category |i conditions and the length of
the delay varies from airline to airline. No Indian operator
has the approval to operate under Category Il conditions.

JUNE 4, 1998

to Questions 12

After the equipment becomes operational as Category |I,
about 20 international operators could be venefited, since
they have filed the Category Il minima. Under current
conditions, aircraft are cleared as soon as weather/visibility
conditions permit.

[Translation]

DR. BIZAY SONKAR SHASTRI: Mr. Speaker, Sir,
through you | would like to inform the House about a big
scam. In this question | had asked as to whether the
Instrument Landing System purchased recently is lying out
of order for the last two years. What are the reasons
therefor? Why it is not being used properly? The reply to
this question has revealed a new development. As the hon.
Minister- has stated that category Il Instrument Landing
System is a sophisticated instrument, which was purchased
during the regime of previous Government and presently
it is being used as category-l. My question is whether the
Category-Il instrument is as per the specification given by
ICA officers. The first part of my question is that why the
sophisticated category Il instrument is not being used as
category 11?

‘B’ part of my question is whether the specification of
category Il instrument is as per the specifications of ICAO
or not? If so, who are responsible for the specifications
given by ICA?. . . (Interruptions)

‘D’ part of my question is about the action taken so
far in this regard?

[English]

MR. SPEAKER: Shri Shastri, please ask your
questions. You are not supposed to read the entire thing.

[Transation]

DR. BIZAY SONKAR SHASTRI : Whether the Govern-
ment propose to lssue some White Paper on this issue.

[English]
SHRI ANANTH KUMAR: The hon. Member has asked

- many supplementaries in one supplementary question.

MR. SPEAKER:
supplementary.

[Translation]

DR. BIZAY SONKAR SHASTRI : These are parts of
this question.

[English]

SHRI ANANTH KUMAR: The thing is that we
have ordered for Category | instrument and what they
have supplied is Category ll. There has been a discussion
with them. The amount has been withheld for not supply-
ing according to the specifications. Now, the fresh

You can answer only one



13 Oral Answers

Category-ll instrument is being supplied by them which will
be installed within the next six months.

[Translation]

DR. BIZAY SONKAR SHASTRI: Mr. Speaker, Sir, he
wants to say that.

MR. SPEAKER: You ask your supplementary.

DR. BIZAY SONKAR SHASTRI : Mr. Speaker, Sir, let
us first complete this point. Previous government committed
some irregularities and category-l instrument was purchased
which is presently being used as category |. My question
was that what action is being taken by the hon. Minister
regarding irregularities committed in this purchase.

MR. SPEAKER : Please ask your supplementary.

DR. BIZAY SONKAR SHASTRI : Mr. Speaker, Sir, |
would like to say that inquiry should be conducted in this
regard and White Paper should be issued on it.

Secondly, due to scam in purchase of this instrument
or some technical fault several problems are cropping up.
On 4th December, 1997, sixteen flights were delayed in
a single day. The people, who travel by air spend a lot
of money with an intention to save time and to perform
their duties as per their schedule.

MR. SPEAKER : Please ask your supplementary.

DR. BIZAY SONKAR SHASTRI: In this supplementary
| would like to know about the persons responsible for
delaying the flights due to technical fault in the instrument.
What is the reaction of the Government with regard to the
problems faced and losses suffered by passengers. What
are the reasons for delay in implementation of the scheme
of modernisation of Delhi and Mumbai 4irports.

[English]

MR. SPEAKER: This is a question relating to
Instrument Landing System at Delhi Airport.

SHRI ANANTH KUMAR : Sir, the thing is that we had
asked for Category |l instruments and instead of supplying
Category |l instruments, they supplied an instrument which
is capable of handing Category | as well as Category I
operations. The categorisation is done on two counts. One
is the height at which the mist approach for the land is
to be initiated or aborted and the other is the minimum
runway visual range. In Category |, the decision at height
can be possible at sixty metres and the runway visual range
will be 800 metres. In Category I, it will be thirty metres
and 400 metres respectively. They provided us with an
instrument which is capable of handling both Category |
and Category |l operations. . . (Interruptions)

SHRI CHAMAN LAL GUPTA : How can it be possible?
Category Il is much more superior and Category | is the
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most inferior. . . .(Interruptions)
MR. SPEAKER: Please, not like this.

SHRI ANANTH KUMAR: Sir, | seek the induigence
of the hon. Member, Shri Chaman Lal Gupta that the
categorisation is like this. Cateogry | is inferior and
Category Il is more superior. But he is telling otherwise.
. . (Interruptions)

SHRI DIGVIJAY SINGH: No, he is telling the same
thing.

[Translation]

DR. BIZAY SONKAR SHASTRI: Mr. Speaker, Sir, while
keeping in mind the Categorisation, modernisation and
operational conditions of aircrafts this instrument was
imported. . . (Interruptions)

[English]

SHRI ANANTH KUMAR: Category lli(a) is more
superior. We had put in a requisition for Category il. But
only in Delhi there is fog and that too for 7-8 days.
Therefore, Category |l is required only at Delhi and at some
of the northern airports. Fifty per cent of the air traffic is
basically in Delhi. There has to be a cormresponding
instrument even in the aircrafi to use this Category Il
instrumentation. Therefore, this instrument becomes unviable
for the aircraft, especially for the eastern, western and the
southern parts of the country. in those airstrips, Category
Il is not viable because of the problem of fog. (Interruptions)

[Translation]

DR. BIZAY SONKAR SHASTRI: Mr. Speaker, Sir,
Banaras also faces the problem of fog. . . (Interruptions)

[English]

SHRI ANANTH KUMAR: | agree with the hon. Member,
Sir. We have already asked for Category Il instruments. .
. (Interruptions)

[Translation]

DR. BIZAY SONKAR SHASTRI: Mr. Speaker, Sir, a
White Paper should be issued on it. . . (Interruptions)
[English]

MR. SPEAKER: No, not like this. This is Question
Hour, not Zero Hour.

[Translation]

DR. BIZAY SONKAR SHASTRI: Mr. Speaker, Sir,
proper reply has not given to my questions.
[English]

SHRI ANANTH KUMAR: The Government is not
protecting anybody. . . (Interruptions)
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MR. SPEAKER: This is Question Hour; this is not
Zero Hour.

SHR!I ANANTH KUMAR: The Airport Authority of
India has already completed consultations with .the. . .
(Interruptions)

MR. SPEAKER: Please take your seat.
(Interruptions)
[Translation]
MR SPEAKER: No, not now.

DR. BIZAY SONKAR SHASTRI: Mr. Speaker, Sir, reply
given to my question is not complete, | would like to know
about the reasons for delay of sixteen flights on 4th
December.

[English]
MR. SPEAKER: Shri Shastri, please take your seat.

SHRI P.C. CHACKO: Hon. Speaker, Sir, the answer
given by the hon. Minister has brought up some very
serious issues. In the answer, it is mentioned that Category
Il system was ordered in May, 1995 and what was supplied
was Category | system, which is a much inferior system.
The last part of the answer says that “under current
conditions, aircraft are cleared as soon as weather/visibility
conditions permit”.

Sir, the frequent accidents which are taking place in
Delhi are a matter of concern for the whole country. Now,
the airfield of Delhi, which is mostly affected by mist and
visibility problems, is completely depending on the visibility
conditions. We do not have the Instrument Landing System
which is required for Delhi. So, | would like to know from
the hon. Minister whether the Airport Authority of India has
taken any definite action against the supplier and if so,
what action is taken against the supplier. Who was the
supplier who supplied inferior system to Delhi Airport? By
what time will the advance system, that is, Category Il
instrument be installed in Delhi and by what time will it
become operational?

SHRI ANANTH KUMAR: | appreciated the concern
of my hon. colleague, Shri P.C. Chacko. The Category i
instrument will be commissioned at Delhi Airport within six
months. This matter has been taken up with M/s Retan
and sorted out. An amount has been withheld in case of
non-compliance.

SHRI PRITHVIRAJ D. CHAVAN: How much?

SHRI ANANTH KUMAR: An amount to the tune of
$ 6.44 million has been withheld from M/s Retan, which
works out to 7.5 per cent of the contract amount. Moreover,
the new Category Il instrument is being supplied to us free
of cost by M/s Retan.
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SHRI RAJESH PILOT: Mr. Speaker, Sir, only half of
the question is answered. | was also keen about it. When
such an important instrument is being ordered, a lot of
consideration goes into it. My question is whether this
Category Il instrument is not operational because the
system is. not available in the aircraft, or Delhi airport
cannot operate on Category |l instrument. In the former
case, his answer has to be. different. He is answering that
20 international airlines are fitted with Category Il systems.
It means that if Category Il system is available in Delhi,
then the aircraft of 20 airlines should not be deprived of
it. | would say that it is a very sad thing that in all the
internatinal airports of the world, Category Il instruments
are available. For Delhi, we are hearing it for the last four
for five years. | am not denying the fact that in 1995 it
was our Government that assured here. Now, he has again
assured us that in six months’ period it will be installed.
| wish him good luck and | wish him to continue as Minister
of six months in this Government. Should we take it as
an assurance that he will come back within six months?

SHRI ANANTH KUMAR: Firstly, the continuance of
our Government for the next five years is assured.
Secondly, | assure the completion and commissioning of
the system within six months.

SHRI RAJESH PILOT: s this the reply?
SHRI ANANTH KUMAR: Yes.

PROF. A.K. PREMAJAM: Sir, it is a matter of great
concern because they are playing with the lives of the
people who board the plane. As per the answer given by
the Minister, Category Il Instrument Landing System was
installed at Delhi Airport in May, 1995 and is being operated
as Category | instrument because the equipment does not
meet ICAO specifications. Is there any mechanism to check
an item supplied, whether it is according to the
specifications?

Here it is stated in the answer given by the hon.
Minister that “the Airport Authority of India has taken up
the matter with the supplier the need to resolve the anomaly
and make the system operational for Category |
operations.” After that three years have passed. Will the
Minister be pleased to state as to what steps are taken
against the supplier for not supplying the instrument
according to the specifications?

SHRI ANANTH KUMAR: Sir, as far as not meeting
the specifications is concerned, | have already said that
only after the instrument is commissioned, the operational
compliance can be checked.

Secondly, regarding non-compliance, | have already
replied that 7.5 percent of the contract amount is being
withheld and a new Category |l instrument is being installed
by them, free of cost.
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International Airports

*124. SHRI MANIKRAO HODLYA GAVIT:
SHRI D.S. AHIRE:

Will the Minister of CIVIL AVIATION be pleased to
state :

(a) whether the Government propose to set up more
International Airports in the country in the coming years;

(b) if so, the details thereof;

(c) the criteria for setting up of an International
Airport;

(d) whether there is a proposal to declare the
Amritsar Airport an International Airport as is mentioned
in the Hindustan Times dated May 8, 1998; and

(e) if so, the details thereof?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR) : (a) to (e) A Statement is laid on the table of
the Sabha.

Statement

(a) and (b) Proposal for development of new airports
of international standards at Bangalore, Goa and Mumbai
are under consideration at present. In addition, a new
airport of internafional standards has been devsloped by
the Government of Kerala as lead promoter at Cochin.

(¢) The main criteria adopted for setting up an
international airport is the traffic potential, demand from
airlines, availability of adequate quantum of land for
expansion/modernisation as well as the economical and
operational viability of the airport.

(d) and (e) The existing facilities at Amritsar airport
are proposed to be upgraded so as to cater to Boeing 747
class of aircraft at an estimated cost of Rs. 120 crores
involving construction of an international terminal building,
construction of a new domestic terminal building and
upgradation of ground lighting facilities and navigational
aids. Setting up of a cargo complex is also envisaged in
the proposed upgradation. ‘

[Translation]

SHRI MANIKRAO HODLYA GAVIT : Hon'ble Mr.
Speaker, Sir, | would like to put my first supplementary that
the state government had acquired land for constructing
Nasik-Dhule airport in Maharashtra and the said airport is
now ready. The private Aircrafts take off from that airport
occasionally. What is the view of Hon’ble Minister regarding
starting regular air-service in Nasik-Dhule and what
schemes have been formulated for the development of
backward and Tribal regions? Earlier Vayudoot service was
operating in Mumbai-Nasik which has been closed down.
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Industrial activities are on rise in Nasik, what is the view
of government regarding introduction of air-services there
and by when it is likely to be started and if not, the reasons
therefor?

[English]

SHRI ANANTH KUMAR: Sir, the question pertains to
international airports and though the hon. Member has
asked about a regional airport in Nasik, | think, that can
be separately considered.

[Translation]

SHRI MANIKRAO HODLYA GAVIT: | also demand
for starting Boeing service on Mumbai-Nasik routs.
Earlier there services were there. | request Hon'ble Minister
to tell by when it will be started and if not, the reasons
therefor?

[English]

MR. SPEAKER: This question relates to international
airports.

[Translation]

SHRI MANIKRAO HODLYA GAVIT: Earlier there was
air service between Mumbai and Surat. | am talking about
domestic air service. The Boeing ¢ ircraft was in operation
there. The textile production is bein¢: carried out large scale
in Surat. Businessmen from Mumbs: frequently visit Surat,
therefore whether government prcpose to start Boeing
service between Mumbai and Surat. If so, the time by which
it will be started and if not, the rsasons therefor?

[English]

SHRI ANANTH KUMAR: Sir, | entirely agree with the
hon. Member's suggestion that we require more regional
air links between Mumbai and Surat and between Mumbai
and Nasik also. | think we can separately deal with that.
But presently, this supplementary does not arise from the
main question.

[Translation]

SHRI HARIN PATHAK : All the formalities for upgrada-
tion of Sardar Vallabh Bhai Patel International Airport,
Ahmedabad have been completed. Survey regarding
acquisition of land has been completed. At present the
length of runway is 1000 feet and to increase the length of
runway to 11500 feet, water lines of Ahmedabad Corporation
lying underneath the airport authority area have been shifted.
It means all formalities have been completed. | would like to
know from Hon’ble Minister that by when the work of upgrada-
tion of Sardar Vallabh Bhai International Airport Ahmedabad
will be started? Beside this, | would also like to know that
after the completion of work whether Ahmedabad, the capital
of Gujarat will be given the status of internatinal airport?
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[English]

SHRI ANANTH KUMAR : Hon. Speaker, Sir, | entirely
agree with the hon. Member on the issue of upgradation
of Ahmedabad Airport. Actually, various things regarding
face lift including runway extension and terminal extension
of Ahmedabad's Karnavati Airport is going on. We have
come out with a policy on airport infrastructure in which
we have classified many types of airports like international
hubs, regional hubs and other operational airports. As on
today, we have Delhi, Mumbai, Chennai, Calcutta,
Thiruvananthapuram . . . .(Intrruptions)

SHRI HARIN PATHAK : Sir, my question is very
specific. | would like to know from the hon. Minister as to
when the actual work will start.

SHRI ANANTH KUMAR : Sir, he should allow me to
complete. It is under active consideration that airports at
Bangalore, Hyderabad, Ahmedabad, Amritsar and Guwahati
can also be added to this International category. . . .
.(Interruptions)

SHRI MOTILAL VORA : What about Bhopal?

DR. T. SUBBARAMI REDDY: You should also include
Visakhapatnam in that list. . . . (Interruptions)

MR. SPEAKER: Dr. Subbarami Reddy, please take your
seat. This is not Zero Hour. This is Question Hour.

[Translation]

SHRI MOHAN SINGH: Mr. Speaker, Sir, Uttar Pradesh
is not only the biggest state of India but it's area is
equivalent to several countries in Asia. . (Interruptions) |
want to say that the population of Uttar Pradesh is more
when our relations with Pakistan compared to these
countries. People of Uttar Pradesh are residing in East Asia
and Arabian Countries. Nearly half of Pakistan people are
living in Uttar Pradesh. Who have to suffer. Every year ,
dozens of marriage parties go to Pakistan, or are received
from there. All the buddhist places of international airport
there. | would like to ask the Hon'ble Minister that whether
he will consider for upgrading Varanasi or Lucknow airport
into international airport?

[English]

MR. SPEAKER : Everybody has got important question
to ask.

SHRI ANANTH KUMAR: Sir, | appreciate the wish of
many hon. Members of this House to go international. |
also agree with them that we require more gateway airports
for better growth of commerce across the border and across
the country. But there has been a criterion for setting up
an international airport which considers the traffic potential,
demand through airlines and availability of adequate
quantum of land for expasion and modemisation. One more
basic thing is that usually the practice followed world over
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is that the gateway airports are developed as international
airports. Now we have five such airports and are thinking
of upgrading five more airports. It is under active
consideration of the Goverment to make them international
airports.

MR. SPEAKER: Do you want to say anything about
Trivandrum?

(Interruptions)

MR. SPEAKER: Please take your seats. The Minister
is answering your question . Please let him complete. This
is not the procedure. The Minister is answering your
question.

(Interruptions)
MR. SPEAKER : Shri Vora, please take your seat.
(Interruptions)

MR. SPEAKER : The Minister is anewering your
question. Let him complete. Please take your seats.

SHRI ANANTH KUMAR : Regarding hinter land
airports, it is usually left to the domestic airports to operate.
In no country, the hinter land airports are allowed to be
made into international airports. This is the actual situation.

MR. SPEAKER: Now, | am giving chance to the new
Member, Shri Satpathy.

(Interruptions)
MR. SPEAKER: Hon. Members, please take your seats.

SHRI TATHAGATA SATPATHY: Sir, | cannot ask
anything when the Opposition Benches are noisy. They do
not give a chance to anybody eise.

(Interruptions)
MR. SPEAKER: Please take your seats.

SHRI TATHAGATA SATPATHY : Sir, these people are
not behaving themselves. . . .(Interruptions)

MR. SPEAKER : | have called Shri Satpathy. | will come
to you.

SHRI TATHAGATA SATPATHY : Sir, you have reminded
so many times that the whole country is watching us, but
this is how they are behaving. . . (Interruptions)

MR.SPEAKER: Only the speech 6f Shri Satpathy will
go on record.

(Interruptions)*
MR. SPEAKER : Shri Chavan, please take your seat.

SHRI TATHAGATA SATPATHY : Sir, | would like to draw
the attention of the hon. Minister to the fact that in the

*Not Recorded.
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Eastern part of the country, there is only one international
airport, that is, at Dum Dum.

MR.SPEAKER: Please understand that this is not a
Zero Hour.

SHRI TATHAGATA SATPATHY: But because of the
inclement weather and tremendous bird menace, the Dum
Dum Airport is not being favoured by international airlines.
Therefore, previously, the Government had considered
Bhubaneshwar as being an alternative airport to cater to
the hinterland of South-Eastern India, that is, Orissa,
Southern Bengal and Andhra Pradesh. | would like to know
from the hon. Minister whether the Government is
considering to upgrade the Bhubaneshwar Airport because
the hon. Minister has said that they have five more airports
which they intend to upgrade. 1 would like to know whether
Bhubaneshwar Airport is one among them. If yes, other
than lengthening of the runway, what else is being done
in Bhubaneshwar? Is there any proposal to upgrade the
avionic systems at the ground level for landing, that is, ILS
and other systems?

MR. SPEAKER: It is a specific question.

SHRI TATHAGATA SATPATHY: Does the Government
have any such proposal? If not, do they propose to have
anything for Bhubaneshwar?

MR. SPEAKER: .Now, please take your seat.

SHRI ANANTH KUMAR: On 17th March, | personally
visited and inspected the Bhubaneshwar Airport, and even
the hon. Prime Minister Shri Atal Bihari Vajpayee was there
to rename the Bhubaneshwar Airport as Biju Patnaik
Airport. In the Bhubaneshwar Airport, the Airport Authority
of India is continuing with the upgradation works which
include a beautiful new terminal which can handie 500
passengers, extension of the runway, extension of the
taxiway and also the extension of the apron. They are
spending Rs. 35 crore on this. . . (Interruptions)

SHRI TATHAGATA SATPATHY: Sir. it is‘ not even air-
conditioned.

SHRI ANANTH KUMAR: After personally inspecting,
| came to know that according to the technical
requirements, the airport runway has to be extended
to accommodate Boeing 737 and the international air
carriers.

SHRI TATHAGATA SATPATHY:
lengthened.

MR. SPEAKER: Please let him complete.

SHRI ANANTH KUMAR: We are on the job. We require
more than 200 acres of land there. This issue has been
discussed with the Chief Ministar also. There is a railway

It is already being
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line and a highway passing through that area. Therefore,
we are talking to them. But presently, there is only a
proposal for upgradation of the facilities at the Bhubaneshwar

Airport.
[Translation]

SHRI VITHAL PUPE: As there is a proposal to develop
the international airports at Goa, Bangalore and Mumbai
whether it is proposed to construct an international airport
at Pune also, which is an important city?. . . .(Interruptions)

[English]

MR. SPEAKER: No. | allowed him. Please take your
seat. | have allowed your party man. Why are you
objecting?

(Interruptions)

SHRI ANANTH KUMAR: | have already mentioned that
where there are International gateway airports, they can
be only gateway airports which have to be upgraded to
international standard. But for hinterland airports, we can
upgrade the facility, but we cannot grant them the status
of international airports becaus®e hinterland in any country
the world over is used for domestic airlines. It can be a
connecting airport, not an international airport in itself.

DR. SUBRAMANIAN SWAMY: The hon. Minister just
now said that where there is a gateway airport, that can
be made into an international airport. Madurai happens to
be next to Tuticorin port. | would like to know whether the
hon. Minister or the Ministry has given any thought to
making Madurai an international airport. It is also a temple
city. A large number of tourists come there. They come
there from Rameswaram also. If the BJP- led coalition
Government took more interest in South india than in
Ayodhya, then Madurai should be made an international
airport. This is my question to the hon. Minister.

SHRI ANANTH KUMAR: International airports are not
adjudged on religious basis. It is basically a matter of
transport, commerce and national requirements. Presently
five airports are in consideration. They are Bangalore,
Hyderabad, Madurai, Amritsar and Guwahati.

[Translation)

SHRI KANTILAL BHURIA : Mr. Speaker, Sir, we also
want to speak over this important subject.
{English]

MR. SPEAKER : Please understand. If you want to put
some more questions on this gquestion only, | have no
objection. | have allowed Shri A.C. Jos.

SHRI A.C. JOS : | am happy that the hon. Minister
has stated in his reply that an airport of international
standards has been built by the Government of Kerala as
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a key promoter of Cochin. It is in my Constituer.\cy. It is

progressing very well. Our Chief Minister has promised that
it will be completed by December. Will the hon. Minister
be kind enough to send airport authority officials to Cochin?
The hon. Minister has gone to Bhubaneswar. | would invite
the hon. Minister to come to Cochin because it is a beautiful
scene to see the work progressing there. The Airport
Authority should also send machinery and other things as
early as possible so that the airport at Cochin can be
commissioned by December this year itself.

MR. SPEAKER : It is a suggestion.

SHRI ANANTH KUMAR
suggestion is well taken. .

The hon. Members
. .(Interruptions)

[Translation]

SHRI N.B.PATIL : First you strengthen domestic
airports, develop, small airports and then you talk about
international airports.

[English]

MR. SPEAKER : No. you are not supposed to speak
like that.

Train Accidents

*127. SHRI MULLAPALLY RAMACHANDRAN :
DR.T. SUBBARAMI REDDY :

Will the Minister of RAILWAYS be pleased to state:

(a) the details of train accidents/derailments including
of goods trains occurred during the last one year, and il
date Zone-wise;

(b) the causes of such accidents, accident-wise;

(¢) the number of persons killed/injured in each of
such accidents and the value of Government property
damaged thereby;

(d) the number of commissions appointed to enquire
into the causes of accidents during the above period;

(e) the important findings of the enquiry commissions
and the action taken by the Government on recommendation
made by these commissions;

(f) the amount of compensation given by the
Government to the victims;

(99 whether the Government have formulated any

action plan to improve safety and to check such accidents;
and

(h) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI NITISH
KUMAR) : (a) to (h) A statement is laid on the table of
the House.
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Statement

(a) to (c) Railway Zone-wise break-up of consequential*
train accidents including derailments of Goods Trains during
last one year (i.e.,April 1997 to March 1998 and till 31st
May 1998) and casualties therein , are as under:-

Railway No. of No. of No. of
Accidents Persons Persons
Killed Injured
Central 73 17 166
‘Eastern 31 18 67
Northern 56 108 161
North Eastern 26 39 86
Northeast Frontier 28 15 28
Southern 78 15 32
South Central 53 47 21
South Eastern 73 111 415
Western 49 30 79
Metro 1 - -
K.R.C. 3 - 1
Total 471" 400** 1056**
NOTE: * Collisions, derailments, accidents at level

crossings and fire in trains are termed
consequential train accidents,

** Figures are provisional.

These accidents occur mainly due to human failure,
equipment failure and sabotage. The break-up of causes
of accidents for the period 1997-98 and 1998-99 ( upto
31st May, 1998) are given below:-

Causes 1997-98 1998-99
(As on 31st
May, 1998)
Failure of Railway Staff 262 37
Failure of persons other than 53 13
railway staff
Failure of equipments 12 6
Sabotage 18 1
Combination of factors 22 1
Incidental 8 1
Could not be established 3 -
conclusively
Under Investigation 18 16
Grand Total 396 75

Note : Figures are provisional.
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The cost of damage to railway property on account
of these consequential accidents has been provisionally
assessed at Rs. 43.13 crores.

(d) & (e) No Commission of Enquiry has been
appointed during the last one year for enquiring into the
causes of accidents, hence no recommendation was to be

acted upon.

(f)  During last one year (April 1997 to March 1998),
An amount of Rs.240.89 lakhs has been paid as compen-
sation by the Railways to the victims of train accidents.

(g)and (h) Some of the measures taken to improve
safety and prevent accidents are as under :-

(iy  The work of track circuiting has been accelerated
on the trunk routes and other important main
lines.

(i)  Modification of the signalling circuitry is being
carried out to minimise chances of human error
in causing accidents.

(i) Auxiliary Warning System for giving advance
warning about ‘Signal at danger’ to the driver of
the running train has been commissioned on
Bombay suburban sections.

(iv) There has been progressive increase in use of
Tie Tamping and ballast cleaning machines for
track maintenance.

(v) For monitoring track geometry and running
characteristics of the track, sophisticated track
recording cars, oscillograph cars and portable
accelerometers are being progressively used.

(vi) Maintenance facilities for coaches and wagons
have been modernised and upgraded at many
depots.

(vii) To prevent cases of cold breakage of axles,
Routine Over Haul Depots have been equipped
with ultrasonic testing equipment for detection of
flaws in the axles.

(viii) Whistle boards/Speed breakers and road signs
have been provided at unmanned level crossings
and visibility for drivers has been improved.

(ix) Audio-visual publii:ity campaigns to educate road
users on how to make a safe crossing are
conducted.

(x) Steps have been taken to prevent inflammable
and explosive materials from being carried in
passenger trains.

(xi) Training facilities for drivers, guards and staff
connected with train operation have been
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modemised including use of Simulators for
training of drivers.

(xii) Refresher courses are regularly organised at
specified intervals.

(xiii) Performance of the staff connected with train
operation is being constantly monitored and
those found deficient are sent for crash training.

(xiv) Periodical safety drives are conducted to
inculcate safety consciousness among the staff.

SHRI MULLAPALLY RAMACHANDRAN: Mr. Speaker,
Sir, if we look at the table given by the hon. Minister, we
will come to know that the maximum number of train
accidents during the year 1997-98 has taken place in the
Southern Railway. These accidents were mainly due to the
failure on the part of the Railway staff.

May | know from the hon. Minister what concrete steps
have been taken by the hon. Minister to minimise the
chances of human error?

[Translation]

SHRI NITISH KUMAR : Sir, a large number of rail
acidents occur due to human error and causes for it have
already been given in the statement. Training programmes
continue regularly for railway staff to minimise the chances
of human error. There may be various types of human
failure. Whenever any such accident takes place, a detailed
inquiry and study is conducted to find out its causes. There-
after necessary steps for human resource development are
taken.

[English]

SHRI MULLAPALLY RAMACHANDRAN : The Manga-
lore-Chennai railway line is one of the oldest railway lines
laid by the Britishers. But there has not been any
improvement or proper maintenance of the track from
Mangalore to Shoranur. Cracks often develop on the track
which ultimately lead to derailment of a good number of
goods trains there.

May | know from the hon. Minister what concrete steps
are being taken by the Minister for the repair and proper
maintenance of the railway track from Mangalore to
Sharanur?

[Translation]

SHRI NITISH KUMAR: Mr. Speaker, Sir, from the
general subject the hon. Member has come to a specific
subject now. He has mentioned a particular route. | will
infform him about this particular route after getting
information. As regards the maintenance of track | would
like to state that it is a continuous work. Last week while
replying to a question detailed information about track

to Questions 26
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renewal was given. The work of track renewal is continuing
and as compared to last year more funds have been
provided in the current budget for this purpose.

[Englisk]

DR. SUBBARAMI REDDY: Mr. Speaker, Sir, | would like
to know from the hon.Minister of Railways one thing. These
days, people are very much afraid of travelling by trains.
They feel boats are safer, flights are safer and cars are
safer than the Railways. Of course, he will give a vey simple
reply saying that, “they are making efforts: they have
instituted an Inquiry Commission and expecting the results.”
These things are different. Shri Nitish Kumar is a more
progressive and a socialist personality. Now, | want to put
this question. What action are you going to take besides
the action taken by the former Ministers in order to improve
the situation. What impact are you going to create in the
minds of the travelling passengers in this country?

A sum of Rs. 400 crore is expected to be provided
for signalling and safety system, but you have provided only
Rs.200 crore. Therefore , | want to know why it has not
been done. This is the first question.

MR. SPEAKER: There is only one question. There is
no second question.

(Interruptions)

DR. T. SUBBARAM! REDDY: Besides the allocation of
Rs. 400 crore, you must provide the walkie-talkie system
also between the drivers and the Coordination Committees
which will also improve the situation. So, | want to know.
what new systems, what new technology you are going
to introduce in order to provide more safety for the people
of India.

[Translation]

SHRI NITISH KUMAR : Mr. Speaker, Sir, safety is given
utmost priority in railways and required measures are taken
to improve the situation. Shri Reddy has asked about our
plan in the field of signalling and telecommunications. |
would like to say that more funds have been allocated for
signalling and telecommunications in the current budget.
Last time a provision of Rs. 201 crore was made for it
which has been increased to Rs. 361 crore this year. As
regards providing wakie-takie system or any other
system | would like to tell that at present we are using
auxiliary warning system on sub-urban routes and it will
be in introduced some other routes as well as megnatic
device installed along the tracks in auxiliary warning system
can be stolen. | have mentioned it in my Budget speech
also. Now we are trying to replace it with a theft
proof instrument. But we require more financial resources
for it which are not there. With the available resources. .

(Interruptions)
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SHRI MOHAN SINGH: The Finance Minister will not

give you the required funds because you do not belong
to his party. . . (Interruptions)

SHRI NITISH KUMAR: It is not so. From last year
the Finance Minister has raised budgetary support. This
time a budgetary support of Rs.2200 crore has been given.
| am telling this for your information. But Reddyji knows
very well that resources are limited and even then provision
for signals and telecommunications has been increased.

[English]

DR. T. SUBBARAMI REDDY: Safety is important for the
people. You should give top priority to this.

SHR! NITISH KUMAR: We have got top priority for
the safety of the people.

[Translation]

SHRI RAM NAGINA MISHRA : Mr. Speaker, Sir, | would
like to know from the hon. Minister about the train accidents.
The number of train accidents are increasing day by day.
So for several commissions had been constituted to inquire
into the causes of accidents and they had submitted their
reports. Is it a fact that some of these accidents occured
due to negligence of railway staff and some due to
sabotaage by extremists? In southern part of the country
and Bihar incidents of removal of nut-bolts of railway tracks
have come to notice. | would like to know as to what
measures are being taken for preventing accidents?

SHRI NITISH KUMAR : Mr. Speaker, Sir, first of all,
| would like to refute the charge levelled by the hon. Member
that number of rail accidents are increasing. It is not a fact.
In 1960-61 a total of 2131 rail accidents occured and this
number is decreasing continuously and in 1996-97 this
number decreased to 381. In 1997-98 this number
increased a little bit and 396 rail accidents took place and
upto 31st May of this year, a total of 75 accidents occured.
The incidents of train collision, derailment, level crossing
accidents and incidents of fire are included in it. Thus the
number of rail accidents is decreasing. It is really a matter
of concern and we are trying to bring it down to zero and
our efforts are continuing in this direction. As the hon.
Member has mentioned, cause of some train
accidents is sabotage. State government should take
initiative in this regard because the state governments are
responsible for law and order and not the raiiways. In case
of such rail accidents commissionor of Railway safety
conducts inquiry. . . (Interruptions) | am saying this about
safety. He has mentioned the incidents of sabotage. . .
(Interruptions) | am saying this about safety. He has
mentioned the incidents of sabotage. . . (Interruptions)
Mr. Speaker, Sir, Hon. Minister can ask any other question.
| am ready to reply. In cases of major accidents involving
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loss of lives and property, an inquiry is conducted by
commissionor of Railway safety and preventive measures
are taken on getting report thereon.

12.00 hrs.
[English]

SHRI VARKALA RADHAKRISHNAN: Mr Speaker, Sir,
| would like to ask the hon. Minister. . .

MR. SPEAKER: You put only a pointed supplementary
otherwise, you will not get any reply. It is already 12 o'clock. *

SHRI VARKALA RADHAKRISHNAN: Sir, | want to ask
the hon. Minister of Railways about the accidents that are
caused due to unmanned level-crossings. In Kerala, we
have a number of unmanned level-crossings. Due to this,
we loss valuable lives. Every week, three to four people
die because of this unmanned railway level crossings.

So, | would request the hon: Minister to take immediate
steps to man these unmanned level crossings. It may be
a recurring expenditure adding on the State. But the
question is that there must be a man to control it.

MR. SPEAKER: Shri Radhakrishnan, please put your
supplementary.

SHRI VARKALA RADHAKRISHNAN: It is a Human
Rights problem also. So, | would request the hon.Minister
to take steps in this regard in Kerala also.

[Transiation]

SHRI NITISH KUMAR : Mr. Speaker, Sir, accidents
occur at level crossings, unmanned crossings and manned
crossing. So far as the question of manning the unmanned
crossings is concerned, | would like to say that state
governments have to make their contribution for this
purpose. In this regard | request the hon. Member to
prepare the state government to make their contribution.
Railways are always ready to provide the necessary
assistance.

WRITTEN ANSWERS TO QUESTIONS
[English]
Security Cases against Private Airlines

*125. SHRI S. S. OWAISI : Will the Minister of CIVIL
AVIATION be pleased to state:

(a) the number of cases which have come to the
notice of the Government against private air operators
regarding breach of security during the last three years;

(b) whether the Government have taken any action
against these operators;

(c) if so, the details thereof;

JYAISTHA 14, 1920 (Saka)
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(d) whsther the Govenment propose to frame fresh
guide lines for the private air operators in this regard; -

(e) if. so, the details thereof, and

() the time by which these guide'ines are likely to
be issued?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR) : (a) No case of breach of security by private
operators has come to the notice of the Government in
the last three years.

(b) and (c) Do not arisg.

(d) Instructions issued from time to time for
scheduled air operators are also applicable to private air
operators. A new Civil Aviation Act is on the anvil which
will be applicable to all air operators including private
airlines.

(e) and (f) Do not arise.
Julka Committee Report

*126. SHRI MOHAN RAWALE : Will the Minister of
CIVIL AVIATION be pleased to state:

(a) whether the Airports Authority of India set up a
subcommittee to examine the recommendations of the
Julka Committee report for Air Traffic Controllers;

(b) if so, the details thereof;

(c) whether the said subcommittee has submitted its
report;

(d) if so, the reaction of the Government thereto; and

(e) if not, the time by which the report is likely to
be submitted?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR) : (a) to (e) A working Group was constituted by
AAl to study the financial and the administrative
implications of the recommendations of the Julka
Committee and its impact on the organisation as a whole.
This group consiéted of the representatives from Finance
& Personnel Departments of Airports Authority of India
(AAl). However, in view of the industrial action by the Air
Traffic Controllers Guild, direct negotiations were held
between the representatives of the Guild and the
management of AAl for the implementation of the various
recommendations of the Julka Committee and an
agreement was signed on 19.11.97.

Modernisation/Expansion of Airports

*128. SHR! A.C.JOS :
SHRI RANJIB BISWAL :

Will the Minister of CIVIL AVIATION be pleased to
state:

(a) the progress of work of expansion/modernisation
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and construction of National and International Airports in
the country, Airport-wise,
(b) the amount spent on these projects, project-wise;
(c) the expected time of the completion of the work;

(d) whether the Government have also approved the
expansion plan for the Chennai Airport;

(e) if so, the details thereof;

(f) whether the Government propose to invite
foreign capital in the construction of new airport; and

(g) if so, the details thereof?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR) : (a) to (c) A detailed statement showing
expansion/modification and construction works taken
up by the Airports Authority of India at various airports is
enclosed.

(d) and (e) Yes, Sir. Following works have been
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approved for expansion of Anna International Terminal
Building at Chennai Airport:

(1) Extension of Anna International Terminal Building
by 24,670 sq.mtr.

(2) Construction of Aero Link Corridor with two
aerobridges.

(38) Covering of Atrium.
(4) Cons\rumion-c:f Canopy on city side.

(f) and (g) Preliminary studies have been made on the
desirability of allowing private investment for the development
of airports. The feasibility of infusion of private (including
foreign) investment in this sector as well as taking greater
recourse to additional funding sources like external
assistance, external commercial borrowing, public issues,
etc. is being examined for funding the development of these
airports.

Statement

Progress of work of Expansion/Modification of Airports as on 31.03.1998

(Rupees in crore)

S.No. Airport

Name of Project Estimated Expenditure Probable Date Status
Cost incurred of completion
1 2 3 4 5 6 7
NORTHERN REGION
1. Agra Expansion/Modification of 10.20 9.30 12/98 91%
Terminal Building
2. Kargil Construction of New Airport 19.94 17.69 11/98 38%
3. Lucknow Expansion & Strengthening  11.81 0.10 3/99 5%
of Airport
4. IGI Airport Construction of Internal 18.50 4.71 3/99 23%
Export Cargo (Phase-Il)
Reconstruction of Terminal-lA 26.00 21.03 6/98 100%
(Commissioning awaited)
EASTERN REGION
1. Bhuabanesh- New Terminal Building 17.77 15.42 9/98 97%
war (Building Commissioned
in 4/98)
Extension of Runway to 12.62 2.49 12/99 32%
9000’
2. Patna Expansion of Terminal Building 8.90 6.00 6/98 95%
Port-Blair New Terminal Building 15.75 3.50 3/99 1.5%
4. Calcutta Modification of International  10.78 0.62 12/99 12%

Terminal Building
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1 2 3 4 5 6 7
Construction of aerolinks, 6.87 1.80 7/98 35%
security hold & apron at
new domestic terminal
NORTH EAST REGION
1. Guwabhati Expansion of Terminal Building 12.45 12.77 5/99 68%
Extansion of Apron 2.51 2.15 5/98 98%
2. Silchar Expansion/Modification of 3.87 3.42 6/98 75%
Terminal Building
3. Lilabari Extension & Strengthening 13.89 3.08 3/99 32%
of Runway
New Terminal Building 14.47 4.70 7/99 17%
4. Tura New Airport 12.25 3.20 3/99 73%
5. Imphal Expansion of Terminal Building 17.94 412 3/99 55%
6. Bagdogra Expansion of Terminal Building 11.43 2.13 2/2000 2.5%
7. Tejpur Construction of new Civil Enclave 18.60 10.48 12/98 50%
8. Agartala Expansion of Terminal Building 18.45 3.35 5/2000 1%
Expansion of Apron 4.95 1.01 12/98 12%
SOUTHERN REGION
1. Bangalore  New Internal Building 21.83 6.35 12/98 66%
2. Hyderabad Expansion of domestic 43.66" 25.27 10/98 72%
Terminal Building (New Integrated
Building completed in 3/97)
3. Calicut Extension of Runway 102.87 54.53 1/2000 63%
to 9000
4.  Tirupathi New Terminal Building 5.07 3.15 10/98 70%
5. Vijayawada Strengthening of Runway 7.83 0.62 6/99 12%
6. Trivandrum Extension of Apron 6.95 3.75 12/98 55%
Interim modification Terminal 2.02 1.60 12/98 75%
Building
7. Chennai Strengthening of Runway 12/30 9.92 0.45 10/99 4%
Construction of integral cargo  42.85 Nil 10/99
complex (module-!) including Work recently awarded
Admn. Office
WESTERN REGION
1. Indore Technical Block 5.76 2.64 6/98 91%
2. Raipur New Terminal Building 8.55 4.11 5/98 96%
3. Jabalpur Strengthening & Extension of 11.76 7.82 9/99 67%

Runway to 6500'
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1 2 3 4 5 6 7
4. Aurangabad Strengthening of Runway 490 3.54 6/98 95%
5.  Mumbai Construction of Taxi track parller 3.26 0.30 12/99 4%
to main Runway (Phase-lll)
Construction of new internal 142.32 94.36 8/98 70%
Terminal Complex (Phase-lll)
Replacement of old conveyor 10.33 5.68 12/99 50%

baggage system

Losses suffered by Domestic
Airlines in N.E. Region

*129. SHRI K.S.RAO : Will the Minister of CIVIL
AVIATION be pleased to state:

(a) whether the domestic airlines operating in the
North Eastern Region have been suffering operational
losses and have demanded grant of subsidy to cover these
losses:and

(b) if so, the time by which a final decision is likely
to be taken cn their demands?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR) : (a) and (b) Yes, Sir. There is a proposal for
grant of outright subsidy under consideration of the
Government.

Procurement of Gadgets for
Army in Kashmir

*130. PROF. AJIT KUMAR MEHTA :
SHRI MOHAN SINGH :

Will the Minister of DEFENCE be pleased to state:

(a) whether the anti-insurgency gadgets required by
the army to fight terrorism in Kashmir, North East and other
parts of the country, including bullet proof jackets, have
been in short supply and requests for procurement have
been pending for years together;

(b) if so, the reasons for delay in procuring such
gadgets; and

(c) the steps taken to ensure regular and adequate
supplies of these gadgets to the army and other security
personnels engaged in such anti-terrorist operations?

THE MINISTER OF DEFENCE (SHRI GEORGE
FERNANDES) : (a) to (c) Anti-insurgency gadgets are
made available to the troops on continuing basis depending
upon the requirements. Similarly, other items like bullet
proof jackets are also procured on a continuing basis.
Procurement of such gadgets and equipment is made on

priority basis and as per the Defence Procurement
Procedure.

Profits earned by Indian Airlines

*131. DR. LAXMINARAYAN PANDEY : Will the Minister
of CIVIL AVIATION be pleased to state:

(a) whether attention of the Government has been
drawn to the news-item captioned, ‘|A board's profits
charter hits another air pocket' appearing in the Times of
India, New Delhi dated March 18, 1998;

(b) if so, the facts thereof;, and
(c) the reaction of the Government thereto?

THE MINISTER OF CIVIL AVIATION (SHR!I ANANTH
KUMAR,) : (a) and (b) Yes, Sir. This item relates to creation
of profit centres for divisions fike cargo, ground support,
auxilliary power unit etc.

(c) Creation of profit centres for certain activities is
an integral part of the turn-around strategy to make them
more focussed, flexible and accountable. A number of profit
centres are already existing in Indian Airlines.

[Translation]

Doubling and Electrification of
Railway Routes

*132. SHRI ADITYANATH :
SHRI PRABHASH CHANDRA TIWARI :

Will the Minister of RAILWAYS be pleased to
state:

(@) The details of the Railway routes doubled and
electrified during the last three years, State/Zone-wise;

(b) the expenditure
wise;

incurred thereon, project-

(c) the details of the Railway routes to be doubled/
electrified during the Ninth Five Year Plan, State/Zonewise;
and

(d) the total expenditure likely to be incurred
thereon, project-wise?

THE MINISTER OF RAILWAYS (SHRI NITISH KUMAR) :
(a) and (b) The details are as under : -
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(i) DOUBLINGS
S.No. Name of Section Km. Expenditure Zone State
incurred
(Rs. in Crs.)
1 2 3 4 5 6
1. Diva-Panvel 20 49.83 CR Maharashtra
2. Guma-Ashoknagar-Habra (Duttapukur-Habra) 10 16.76 ER W. Bengal
3.  Sahibganj-New Farraka-Maldatown (Part) 21 59.35 ER W. Bengal
4.  Jhaptardal-Guskara (Part) 5 8.65 ER W. Bengal
5.  Sonenagar-Mughal Sarai (Part) 53 161.50 ER Bihar
6.  Bithura-Bareilly (Rampur-Bareilly) 19 42.73 NR Uttar Pradesh
7.  Aluabari-Kishanganj and New Jalpaiguri- 32 48.77 NF W. Bengal
Ambari-Falakata
8.  Shoranur-Mangalore (Part) 21 49.92 SR Kerala
9.  Whitefield-Malur (Whitefield-Kuppam) 20 32.77 SR Karnataka
10. Karunagapalli-Quilon (Kayankulum-Quilon) 28 63.17 SR Kerala
11. Talcher-Hindol Road 32 67.57 SE Orissa
12. Dhencanal - Hindol (Joranda-Hindol Road) 20.5 30.61 SE Orissa
13.  Akaltara-Bilaspur 34 27.09 SE Madhya Pradesh
14. Rayagada-Ladda (Ambodala-Bissomcuttack & 8 89.20 SE Orissa
Theruvali-Gumada)
15.  Gumada-Bobilli 38 36.39 SE Andhra Pradesh
16. Bobilli-Gajapatinagram 32 31.88 SE Andhra Pradesh
17. Saragbundia-Urga (Korba-Saragbundia) 6 12.43 SE Madhya Pradesh
18. Akaltara-Naila (Akaltara-Champa) 16 39.58 SE -do-
19. Urkura-Raipur (Urkura-Raipur-Sarona) 6 14.88 SE -do-
20. Gajapatinagaram-Vijayanagaram 22 32.98 SE Andhra Pradesh
21. Bairagarh-Bakanian Bhaunri-Phanda 16 16.15 WR Madhya Pradesh
22. Anas Bridge (Three Single line stretches) 1 12.64 WR Madhya Pradesh
Guijarat
23. Pirumrod-Bercha 12 7.79 WR Madhya Pradesh
(ii) RAILWAY ELECTRIFICATION
S. Name of the Section/Project Route Expenditure Zone State
No. Kms upto March, 98
(Rs. in Crore)
1 2 3 4 5 6
1. Tori-Patratu (Part of Sonnagar-Patratu) 65 170.21 ER Bihar
2. Chittranjan-Jasidih-Nargungoo and JhajhaKiul 187 203.80 ER Bihar

(Part of Sitarampur-Mughalsarai
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1 2 3 4 5 6
3.  Karnal-Ambala-Ludhiana 192 199.56 NR l:zr::l;a
(Part of Delhi-Ambala-Ludhiana) )
4.  Erode-Palghat-Punkunnam 238 127.62 SR Tar’r(ul b:adu
(Part of Erode-Ernakulam) arala
5. Mustabada-Visakhapatnam and Simhachalam- 371 230.47 SCR AP
Kottavaiasa (Part of Vijaywada-Visakhapatnam)
6. Jamadoba-Mohuda 22 8.43 SER Bihar
7.  Gumia-Patratu 72 32.76 ER Bihar
8.  Chandil-Muri-Barkakana 126 31.52 SER Bihar W.B.
9.  Ambala-Saharanpur 79 45.68 NR Haryana
(Part of Ambala-Moradabad) U.P.
10. Bondamunda-Bimlagarh-Barsuan and 93 150.59 SER Bihar
Bimlagarh-Rangra and Bokaro-Radhagaon Orissa
(Part of Bokaro-Barsuan)
11.  Adra-Bankura-Bheduasol 60 43.25 SER WaB.
(Part of Adra-Midnapur)
12. Kottavalasa-Alamanda 21 18.00 SER Orissa
(Part of Bhubneswar-Kottavalasa)
13. Bandel-Katwa 105 41.56 ER W.B.

(c) and (d) (i) DOUBLING

The routes to be doubled in the 9th Plan have not yet been fully identified. The sections targetted for completion

in 1998-99 are as under :-

S. Name of Section

Km. Anticipated Zone State

No. Cost
(Rs. in Crs.)
1 2 3 4 ) 5 6
1. Diva-Vasai (Part) 17 91.31 CR Maharashtra
2.  Hetampur-Gher 7 42.16 CR Madhya Pradesh
3.  Sevagram-Chitoda (Part) 4 4.55 CR Maharashtra
4.  Khana-Sainthia (Phase-I) 55 12.27 ER W. Bengal
(Part) (Khana-Jhaptardal)

5.  Jhaptardal-Guskara (Part) 9.81 11.46 ER -do-
6.  Guskara-Bolpur (Part) 6.5 24.14 ER -do-
7.  Patna-Parsabazar 7.5 7.00 ER Bihar
8.  Sahibganj-New Farakka Malda (Part) 15.8 62.35 ER W. Bengal
9.  Chandanpur-Gurup (Part) 6 23.82 ER -do-
10. Dheri-on-sone-Mugal-Sarai (Part) 30 248.00 ER Bihar
11. Ghaziabad-Hapur (Part) 7 37.68 NR Uttar Pradesh
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1 2 3 4 5 6

12. Kishanganj-Dalkhola (Part) 17 43.73 NF W. Bengal
13. Kuttipuram-Calicut-Mangalore (Part) 21 552.30 SR Kerala
14. Quilon-Trivandrum (Part) 10 95.77 SR -do-

15. Malur-Bangarpet 27 105.00 SR Karnataka
16. Rajatgarh-Nergundi (Part) 24 60.00 SR Orissa
17. Raghunathpur-Rahama 29 53.36 SE Orissa

18. Saragbundia-Korba (Part) 10 27.59 SE Madhya Pradesh
19. Saragbundia-Champa 18 39.74 SE Madhya Pradesh
20. Naila-Champa 1 39.40 SE -do-

21. Kota-Gurla Chambal Bridge. 11.68 SE Rajasthan

(i) RAILWAY ELECTRIFICATION

The details of railway route to be electrified during the Ninth Five Year Plan, Zonewise and total expenditure is

likely to be incurred thereon Project-wise are as under :-
S. Name of the Section/Project Route Expenditure Zone State
No. Kms likely to be
incurred in
IX Plan
(Rs. in crores)
1 2 3 4 5 6
1. Jasidih-Mughalsarai 451 160.28 ER U.P.
(Part of Sitarampur-Mughalsarai) Bihar & W.B.
2. Ramgarh halt-Latinda-Tiruldih 82 32.99 S.E.R. Bihar
(Part of Chandil-Muri-Barkakana) W.B.
3. Danea-Gumia (Part of Gumia-Patratu) 18 3.00 ER Bihar
4.  Jagadhari Workshop-Saharanpur 46 21.89 N.R. Haryana
(Part of Ambala-Moradabad) U.P.
5.  Bokaro-Barsuan and Kiriburu incl. 403 107.55 SER Bihar
Purulia-Kotshila Orissa & W.B.
6.  Khagrapur-Bhubaneswar 540 293.66 SER W.B. Orissa
7.  Bhubneswar-Kottavalasa 426 292.27 SER Orissa A.P.
8.  Simhachalam-Koftavalasa 17 12.11 SER AP
(Part of Vijayawada-Visakhapatnam)
9.  Adra-Midnapur 155 7717 SER W.B.
10.  Shoranur-Ernakulam 107 56.16 SR TN.
(Part of Erode-Ernamulam) Kerala
11.  Jalgaon-Udhna ) 306 138.12 W.R. Maharashtra
Gujarat
12. Kusunda-Jamunia Tand 23 13.61 ER Bihar
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1 2 3 4 5 6

13. Ambala-Kalka and Sirhind-Nangaldam 189 107.92 NR Haryana
(Part of Delhi-Ambala-Ludhiana) Punjab

14. Kanpur-Lucknow 74 49.38 NR U.P.

15.  Ludhiana-Amritsar 136 97.79 NR Punjab

JEnglish]
Strengthening of Security Measures

*133. SHRIMATI BHAVNA DEVRAJ BHAI CHIKHALIA:
Will the Minister of CIVIL AVIATION be pleased to state:

(a) whether the Government are planning to set up
aviation security force to strengthen the security measures
particularly at international airport at Delhi;

(b) if so, whether it is likely to be extended to other
international airports; and

(c) if so, the details thereof?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR) : (a) to (c) The proposal to set up an exclusive
security organisation to guard some of the airports is under
consideration of the Government.

[Translation]
Hike in Freight Charges

*134. PROF. PREM SINGH CHANDUMAJRA :
SHRI CHINTA MOHAN :

Will the Minister of RAILWAYS be pleased to state:

(a) whether there has been a sharp hike in the
railway freight during the last three years;

(b) if so, the details thereof and the reasons therefor;

(c) whether the railways share in the total freight
traffic has come down drastically during the past years due
to the sharp hike in freight charges levied by the railways;
and

(d) if so, the remedial steps being taken in this
regard?
THE MINISTER OF RAILWAYS (SHRI NITISH KUMAR):

(a) and (b) During last three years general increases in
freight rates have been effected as under:-

1995-96 7% with effect from 1.4.1995
1996-97 10% with effect from 1.8.1996
1997-98 12% with effect from 1.4.1997. The

classification of following commodities
was also revised with effect from
15.10.1997

Coal , Chemical manures Div ‘A’, ‘B’, ‘C’, Grains and
Pulses (Div'A’&‘B’), Sugar, Oils Div ‘E’ (Edible), Hydrogenated
Oils, Oils,Vegetable Refined Div ‘B’, Fruits, fresh, NOC &
Vegetables, NOC, Potatoes, Potatoes sweet & Onions,
Urea, Organic Manures, NOC,Fodder(other than oil cakes),
Oil Seeds,Kerosene oil, NOC, Liquified Petroleum Gas and
Livestock.

The above percentage increases were not effect in
respect of certain essencial commodities like sugar, salt,
fertilisers, kerosene, & L.P.G. etc.

Adjustment in the tariff rates of freight traffic became
necessary during these year to meet the increase in input
cost and also generate internal resources for financing
railway projects.

(c) and (d) The share of Railways in the total freight
transportation in the country is estimate by the Planning
Commission. On the basis of the figures available,it is seen
that the share of rail transport has progressively declined
from 89% in 1951 to 40% approximately in 1996. One of
the reasons for this decline could be the high freight rates
for certain commodities.

The following remedial measures have been taken to
increase the rail share:-

(i) Reduction in classification of iron & steel,

gypsum (lumps and powder), limestone and
dolomite.

(i) Revision in taper of cement, coal and iron
and steel, to provide relief to long distance
traffic.

(iii) No across the board increase in freight charges
has been proposed for the year 1998-99.

(iv) Reduced station to station rates for specific
commodities are also given in deserving
cases.

(v) Container Corporation of India has created a
separate Domestic division to make a major
attempt to get less than train load non-bulk
traffic from road to rail by using the multi-modal
containerisation route.
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[English]
Bilateral Aviation, Pact between India and Singapore

*135. PROF. PJ. KURIEN : Will the Minister of CIVIL
AVIATION be pleased to state:

(a) whether Defence Minister's comments on the
threat from China has over-shadowed a decision by New
Delhi to put off or review a bilateral aviation pact signed
with Singapore last year;

(b) if so, whether Air India has already launched a
new connection between Hyderabad and Singapore;

(c) whether Singapore Airlines has also increased
its services to New Delhi and plans to link up with
Thiruvananthapuram and Bangalore;

(d) if so, the details thereof ;and
(e) the reaction of the Government thereon?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR) : (a) to (e) Consequent upon the signing of a
Memorandum of understanding at the inter-governmental
bilateral talks held in November, 1996 both Indian &
Singaporean carriers became entitled to two additional
units of B747 capacity per week. Utilising these
entitlements, Singapore Airlines have increased their
services to New Delhi from 4 to 5 frequencies per week
with effect from 1.1.98 and Air India has started a twice
weekly flight between Hyderabad and Singapore with effect
from 29.3.98. In the next round of bilateral talks held in
July, 1997, the capacity entitlements of both the sides have
been agreed to be raised by 6 additional B747 units per
week in a phased manner over a 3 year period from
Summer 1998 to Summer - 2000. During the above talks,
Thiruvananthapuram was granted as an additional point of
call to the Singapore Airlines as a part of the package
agreed to by the two delegations. This package is, however,
yet to be approved by the Government.

Sanitation Programme

*136. SHRI ANANT KUMAR HEGDE : Will the Minister
of URBAN AFFAIRS AND EMPLOYMENT be pleased to
state:

(a) the funds allocated towards urban sanitation
programme during the year 1994-95, 1995-96, 1996-97 and
1997-98, State-wise; and

(b) the progress made under the programme, State-
wise?

THE MINISTER OF URBAN AFFAIRS AND
EMPLOYMENT ( SHRI RAM JETHMALANI ) : (a) Sanitation
being a State subject, it is the responsibility of the State
Governments to plan and execute sanitation programmes.
To supplement the efforts of the State Governments, a
Centrally sponsored scheme i.e. ... Integrated Low Cost
Sanitation Scheme (ILCS),is being implemented through
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Housing and Urban Development Corporation (HUDCO) by
the Government of India. Under ILCS, Government of India
provides subsidy to State Government/designated State
Government executing agencies for construction/conversion
of dry latrines into pour flush toilets. Funds released to
HUDCO, towards subsidy, year-wise is given below:-

(Rs. in Crores)

S.No. Year Amount Released
1. 1994-95 25.80
2. 1995-96 27.70
3. 1996-97 13.80
4. 1997-98 26.80

No State-wise allocation is made under the programme
and the amount to be sanctioned depends on the proposals
received from the State Governments and performance in
implementing already approved schemes.

(b) Till March, 1998, 814 schemes at an estimated
project cost of Rs. 1195.13 crores, involving a subsidy of
Rs. 413.71 crores had been sanctioned. The State-wise
details in respect of schemes sanctioned are given in the
enclosed statement.

Statement

State-wise Details in Respect of Schemes
Sanctioned Till 31.3.98

(Rs. in crores)

S. State No. of Project Subsidy Towns
No. Schemes Cost  Sanct- covered
ioned

1 2 3 4 5 6
1. Andhra Pd. 76 111.75 29.65 76
2. Assam 27 39.08 1285 27
3. Bihar 9 26.07 11.07 42
4. Goa 1 22.43 0.0 1
5: Haryana 85 47.31 20.34 78
6. J&K 9 19.35 8.27 30
7. Karnataka 66 73.15 15.43 66
8. Kerala 2 6.69 1.59 15
9. Madhya Pradesh 32 22.56 9.52 112
10. Maharashtra 38 64.54 17.16 160

- 11. Manipur 4 2.75 1.13 10
12. Meghalaya 3 2.54 0.67 3
13. Mizoram 1 0.50 0.03 1
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1 2 3 4 5 6 (a) the quantity of booked goods in Railways found
missing during each of the last three years, Statewise
14. Orissa 63 12.19 5.10 63 Zone.wise;
15. Punjab s 14735  56.54 7 (b) the reasons therefor and the remedial measures
16. Rajasthan 149 132.56 50.63 130 taken by the Government in this regard;and
17. Tamil Nadu 87 7969 18.44 89 (c) the amount of claims paid State-wise?
18. Tripura ! 778 235 12 THE MINISTER OF RAILWAYS (SHRI NITISH
19. Uttar Pradesh 69 22115 9777 69 KUMAR,) : (a) and (c) The statistics of compensation claims
20. West Bengal 13 154.17 5482 112 paid on account of loss and theft are not maintained on
And & 1 151 0.33 4 a State-wise and quantity-wise basis by the Indian
21 NT\ abmar: land ’ ’ Railways. Number of claims paid on account of missing
cobar 's'ands consignments due to loss and theft and the ameunt paid
Total 814 1195.13 413.71 1172 as compensation Zone-wise for the last three years is as

Setting up of Coach Factory

*137. SHRI TATHAGATA SATPATHY : Will the Minister
of RAILWAYS be pleased to state:

(a) when were the last recommendations made by
the Rail India Technical and Economic Services (RITES)
on the setting up of Rail Coach Factory;

(b) the place suggested by the RITES to set up
Wheel and Axle Plant and Rail Coach Factory;

(c) the places where Rail Coach Factory and Wheel
and Axle Plant have been set up;

(d) whether there is any proposal to set up Rail
Coach Factory and Wheel and Axle Plant in Orissa; and

(e) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI NITISH KUMAR) :
(a) The last reccommendations by RITES on setting up Rail
Coach Factory were made in August, 1985.

(b) (i) There have been no recommendations from
RITES regarding setting up Wheel and Axle
Plant.

(i) RITES recommended to set up Rail Coach
Factory at Izzatnagar in the State of Uttar
Pradesh by converting the existing MG
workshop for manufacture of coaches.

(¢) The Rail Coach Factory has been set up at
Kapurthala (Punjab) in 1988 and the Wheel and Axle Plant
at Bangalore (Karnataka) in 1984.

(d) NoSir.
(e) Does not arise.
[Translation)
Missing of Goods

*138. SHRI JAYSINHJI CHAUHAN : Will the Minister
of RAILWAYS be pleased to state:

under :

Amt. in lakhs

Railway Period

Number of claims paid Amount paid
on account of Loss/Theft as compen-

of consignments sation
1 2 3 4
Central 1994-95 3960 136.02
1995-96 5964 144,23
1996-97 4733 100.56
Eastern 1994-95 2660 145.91
1995-96 3341 169.79
1996-97 3914 2156.27
Northern 1994-95 7114 476.94
1995-96 6653 436.38
1996-97 6695 376.78
N.E. 1994-95 4213 51.62
1995-96 5419 53.72
1996-97 4703 53.62
N.F. 1994-95 948 26.63
1995-96 1454 47.10
1996-97 1058 47.58
Southern 1994-95 1133 143.18
1995-96 1148 196.59
1996-97 909 122.27
S.C. 1994-95 464 21.64
1995-96 71 64.21
1996-97 718 4554
SE.  1994-95 4016 51.81
1995-96 4949 80.42
1996-97 6038 135.76
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1 2 3 4

W.R. 1994-95 3000 165.62
1995-96 3507 126.50
1996-97 3048 136.66

Total 1994-95 27508 1219.57
1995-96 33146 1318.94
1996-97 31816 1234.04

The figures for the year 1997-98 are under compilation.

(b) The reasons for missing booked goods are
primarily improper packing, marking,labelling, criminal
interference enroute, negligence by staff, over-carriage of
goods, etc.

The following remedial measures are taken by the
Railways to prevent missing of goods :-

i) Escorting of trains is done as far as possible,
for those trains carrying valuable consignments
over vulnerable sections.

ii) Intensive beat patrolling in yards and other
affected areas/sections.

iii)  Joint checking at interchange points to take stock
of the condition of loaded wagons and their
seals.

iv)  Maintenance of close coordination between RPF,
GRP and local police at various levels to
apprehend criminals and receivers of stolen
property.

v)  Special study of specific streams of traffic to
localise the causes and places of thefts and
pilferage, and follow up action thereon.

vi) Proper marking addressing and labelling of
packages to prevent them from going astray.

vii) Selecting commercially fit wagons for loading
commodities.

viii) Introduction of detailed rationalised loading
programme on trunk routes.

ix) Insistence on provision of dumage to protect flap
doors of wagon load consignments of sugar,
grains and pulses and oil seeds etc.

x) Rivetting and locking of wagons carrying
valuable goods, as per extant instructions, so as
to prevent wagon breaking.

to Questions 50

[English]
Privatisation of Airports

*139. SHRI R. SAMBASIVA RAO : Will the Minister of
CIVIL AVIATION be pleased to state :

(a) whether 11 airports were to be developed as
international hubs by the Government under the Civil
Aviation Policy;

(b) if so, the steps taken to develop all these
airports;

(c) whether there is any proposal to develop Delhi,
Ahmedabad and Hyderabad airports and privatise them in
the first round as models for the future planning ;

(d) if so, the details thereof: and
(e) if not, the reasons therefor?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR) : (a) While the Policy on Airport Infrastructure
has recognised that the existing 5 international airports at
Delhi, Mumbai, Calcutta, Chhennai and Thiruvananthapuram
can be classified as international hubs in terms of facilities
provided, Bangalore,Hyderabad, Ahmedabad, Amritsar and
Guwahati can be added to the list as and when facilities
are upgraded to the desired level.

(b) Airport Authority of India has upgraded/
modernised the airport at Hyderabad at an estimated cost
of Rs.100 crores and Ahmedabad airport is being
developed at an estimated cost of Rs. 50 crores. Guwahati
airport is being developed at an estimated cost of
Rs. 40 crores. There is also a proposal to set up a new
airport of international standards at Bangalore through
private participation.

(c) Preliminary studies have been made on the
desirability of allowing private investment for the development
of airports. The feasibility of infusion of private (including
foreign) investment in this sector as well as taking greater
recourse to additional funding sources like external
assistance, external commercial borrowing, public issues
etc. is being examined for funding the development of these
airports.

Losses suffered by Konkan Railway

*140. SHRi CHENGARA SURENDRAN : Will the
Minister of RAILWAYS be pleased to state:

(a) whether the Konkan Railway has been incurring
huge losses;

(b) if so, the details thereof and the reasons therefor;
and

(c) the steps proposed to be taken to reduce such
losses?
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THE MINISTER OF RAILWAYS (SHRI NITISH KUMAR):
(a) Konkan Railway has been opened to through traffic on
26th January, 1998 and it is hardly four months that the
Railway is in operation. Already 6 Express and Passenger
trains are running. However, to develop traffic to its capacity,
some gestation period is involved. It is but natural in
the initial first and second year of operation, till the full
traffic is developed, that losses will occur. This is accounted
for in the cash flows. However, the losses cannot be
termed as huge and are of a magnitude which can be
controlled.

(b) The main reason for the present loss is the non-
materialisation of traffic to the expected levels, and the
consequent short fall in earnings. However, since ten
months of the current financial year are still there, the
results for the full year will depend on the extent to which
traffic builds up during the remaining period. It has been
estimated that if earnings for the year come up to Rs.
380 crores, it would be possible to break even on ordinary

working expenses and interest payments on borrowed
funds.

(c) various steps are proposed to be taken to reduce
the losses. As soon as the line was opened, action was
taken to divert Express passenger trains as follows:-

26.1.98 Mumbai-Madgaon Express(extended)
21.3.98 Netravati Express

1.4.98 Nizamuddin-Trivandrum Rajdhani Express
1.6.98 Kurla-Mangalore Express (New train)

Further, shortly the following trains will be diverted:-

1. 2617/2618 - Nizamuddin- Mangalore Mangla
Express

2.  Gujarat Group of trains bound for Kerala:
i. 6333/6334 Trivandrum-Rajkot Express (weekly)
ii. 6337/6338 Cochin-Rajkot Express(weekly)

iii. 6335/6336 Nagarcoil-Gandhidham Express
(weekly)

Expeditious action is being taken to effect this diversion
as each train diverted adds to the revenue of Konkan
Railway to the extent of Rs 6 to Rs. 7 lakhs per day.

Further, a strategy is being worked out to improve the
freight traffic by identifying, streams of cement, fertilizer,
iron-ore and steel products to move on Konkan Railway.

Religious and Tourist Places Connected
by Air Service

*141. SHRI CHINMAYANAND SWAMI : Will the
Minister of CIVIL AVIATION be pleased to state:
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(a) the names of religious and tourist places
connected by air service in the country during the last three
years, State-wise;

(b) whether the Government propose to connect
other religious and tourist places by air services; and

(c) if so, the details thereof?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR): (a) Indian Airlines and Alliance Air have
connected the following new pilgrimage centres and tourist
places during the last 3 years:-

Name of the station State/Union Territory

1. Tirupati Andhra Pradesh

2 Puttaparthy Andhra Pradesh

3. Jaisalmer Rajasthan

U.T. of Lakshadweep

(b) and (c) Many of the stations, already airlinked,
are gateways and destinations for important places of
tourist and religious interests. Airlines Operators are , being
encouraged to add new stations in their network subject
to viability.

4.  Agatti

Anomalies in Salary Structure of
Defence Personnel

1267. SHRIMAT| JAYANT! PATNAIK : Will the Minister
of DEFENCE be pleased to state:

(a) whether the Government are aware of the
existing anomalies in the salary structure of the defence
personnel; and

(b) if so, the steps taken or proposed to be taken
to overcome the same ?

THE MINISTER OF DEFENCE (SHRI GEORGE
FERNANDES) : (a) and (b) Yes, Sir. The Government
appointed the Ajit Kumar Committee to examine the
anomalies arising from the implementation of revised pay
scales and allowances of service personnel consequent to
the V Pay Commission award. The Committee has
submitted its Report. The recommendations of the
Committee are presently under Government’s consideration.

[Translation]
Old Age Pension Scheme

1268.SHRI MOTILAL VORA: Will the Minister of
RURAL AREAS AND EMPLOYMENT be pleased to state:

(a) whether an Old Age Pension Scheme has been
implemented in Madhya Pradesh;

(b) if so, the details thereof;
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(c) whether the scheme has been financed wholly
by the Union Government; and

(d) if so, the time by which the said assistance is
likely to be made available in Madhya Pradesh?

THE MINISTER OF STATE OF THE MINISTRY OF
RURAL AREAS AND EMPLOYMENT (SHRI BABAGOUDA
PATIL) (@) to (d) The National Old Age Pension
Scheme(NOAPS) being one of the three components of
the National Social Assistance Programme (NSAP)
provides the benefits @ Rs. 75/- per month to the
prescribed destitute persons aged 65 years or above. It
is Centrally Sponsored Scheme and provides 100 percent
Central assistance to the States/UTs.

In Madhya Pradesh NOAPS is in operation since
15th August, 1995. The allocation/release of funds
alongwith expenditure and number of beneficiaries as
reported by the Government of Madhya Pradesh since
inception of the scheme are given in the following
statement:

( Rs. in Lakh )
Year Alloca- Release Reported by the Govern-
tion ment of Madhya Pradesh
Expendi- No. of bene-
ture ficiaries
1995-96 2736.86 2736.86 563.70 207219
1996-97 4584.57 3606.73 3580.39 515201
1997-98 4584.53 4870.56  4596.37* 670256*
* Provisional
[English]

Maithri Housing Scheme

1269.SHRI T. GOVINDAN : Will the Minister of
URBAN AFFAIRS & EMPLOYMENT be pleased to state:

(a) whether HUDCO have a proposal to provide
loans for the EWS category of ‘Maithri Housing Scheme’
for construction of one lakh houses in Kerala; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
URBAN AFFAIRS AND EMPLOYMENT (SHRI BANDARU
DATTATREYA) : (a) and (b) Yes, Sir. HUDCO has sanctioned
loans of Rs. 155.61 crores for implementation of 52
schemes under Maithri Housing Scheme being operated
by the State Gowt. of Kerala since November, 1996. The
Scheme envisages providing 1 lakh houses for Economically
Weaker Section (EWS) and Low income Group (LIG) The
details of the schemes sanctioned by HUDCO are as
follows :-
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EwS LIG TOTAL
No of Schemes 27 25 52
Loan Sanctioned 80.80 74.81 155.61
(Rs.in crores)
Dwelling units 42525 39375 81900

In addition to the sanctioned schemes, HUDCO has
received 31. Schemes from the State Govt. seeking loan
assistance of Rs. 92.76 crores for construction of 48,825
dwelling units. These are in the pipelines of HUDCO for
sanction during 1998-99.

[Translation]
New Housing Policy for Delhi

1270.SHRI DATTA MEGHE : Will the Minister of
URBAN AFFAIRS & EMPLOYMENT be pleased to state:

(a) whether the Government have decided to
formulate a new Housing Policy for Delhi;

(b) if so, the details thereof; and
(c) the times by which it is likely to be implemented?

THE MINISTER OF URBAN AFFAIRS AND
EMPLOYMENT (SHRI RAM JETHMALANI) : (a) to (c) A
new housing policy is under preparation as envisaged in
the National Agenda for Governance which will also be
applicable to Delhi as and when finalized. The Agenda has
fixed a target of 7 Lakh houses in urban areas in the
country every year. The modalities of implementation of the
National Agenda including State-wise target for construction
of dwelling units would be worked out in consultation with
the State Govts./UTs.

[English]
Small and Medium Town Development Scheme

1271. SHRI GIRIDHAR GAMANG : Wi the Minister of
URBAN AFFAIRS & EMPLOYMENT be pleased to
state :

(a) the names of the notified Area Committees and
Municipalities in Orissa included for all round development
under the Small and Medium Town Development Scheme
so far alongwith funds provided;

(b) the new Towns proposed and approved recently
for inclusion under the IDSMT scheme; and

() the names of the Small and Medium Towns
in Scheduled Areas of Orissa included and to be
included under the Small and Medium Town Development
Scheme?

THE MINISTER OF STATE IN THE MINISTRY OF
URBAN AFFAIRS AND EMPLOYMENT (SHRI BANDARU
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DATTATREYA) : (a) to (c) Since 1979-80, the Cetrally
Sponsored Scheme of Intergrated Development of Small
and Medium Towns (IDSMT) has been in operation in ali
States including Orissa. From inception of the Sheme till
date 41 towns in Orissa have been covered under IDSMT
and Central assistance amounting to Rs. 1171.70 lakhs
released as per townwise details given in the enclosed
Statement.

During 1997-98, Government of Orissa had submitted
project proposal in respect of 3 priority towns, namely,
Pattamundai, Anandpur and Soro. All these 3 proposals
were approved by the State level Sanctioning Committee
in its meeting held on 19.1.98.

The IDSMT Scheme guidelines provide that small and
medium towns having potential for development as regional
centres of economic growth and employment are eligible
for funding under !DSMT and there is no specific provision
in the Scheme guidelines for covering towns in Scheduled
Areas.

Statement

List of Towns in Orissa State which have been covered
under IDSMT Scheme and Central
Assistance Released

(From 1979-80 till date)

S.No. Name of Town Central Assistance Released

(Rs. in Lakhs)

JUNE 4, 1998

1 2 3

1. Puri 40.00
2. Sambalpur 37.50
3. Baleshwar 40.00
4. Raurkela 40.00
5. Jaypur 40.00
6. Dhenkanal 40.00
7. Keonjhar 54.50
8. Baripada 46.00
9. Balangir 46.00
10. Paradip 36.00
11. Koraput 40.00
12. Phulbani 29.75
13. Bhawanipatna 46.02
14, Kendrapara 40.00
15. Angul 25.00

to Questions

1 2 3
16. Jajpur Road 25.00
17. Bargarh 25.00
18. Rayagada 15.00
19. Gopalpur 40.00
20. Bhadrak 20.00
21. Sundargarh 20.00
22. Jagatsinghpur 20.00
23. Jajpur 20.00
24. Basudebpur 25.00
25. Athagad 10.00
26. Jharsuguda 35.00
27. Digapahandi 12.00
28. Bhanjanagar 7.00
29. Titilagarh 24.00
30. Umerkote 12.00
31. Choudwar 16.00
32. Tarbha 24.00
33. Chhatrapur 15.00
34. Parlakhemundi 36.00
35. Kamakshyanagar 9.00
36. Nabarangapur 15.00
37. Brahapur 52.00
38. Konark 16.00
39. Puri 45.00
40. Nilgiri 16.00
41. Athamallik 16.00

Total 1170.77
[Translation]

Reservation for Women in the

Panchayati Raj System

1272.SHRI RAMDAS ATHAWALE : Will the Minister of
RURAL AREAS AND EMPLOYMENT be pleased to state:

(a) whether the Government are aware that the
Panchayati Raj System giving 33 per cent reservation to
women is not functioning in various States;

(b) if so, the reasons therefor;
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(c) whether the Government propose to study
different problems; and

(d) if so, the other steps being taken to ensure
constructive participation of women in the Panchayati Raj

System?

THE MINISTER OF STATE OF THE MINISTRY OF
RURAL AREAS AND EMPLOYMENT (SHRI BABAGOUDA
PATIL) : (a) to (d) The provision of 33% reservation for
women is being adhered to by all the States and Union
Territories where elections have been held. The State
Governments and Union Territory Administrations have
however been advised by the Ministry of Rural Areas &
Employment to be vigilant to the possibility of women
Sarpanches being removed by passing no confidence
motions against them.

Sewerage Schemes for Uttar Pradesh

1273.SHRIMATI KAMAL RANI : Will the Minister of
URBAN AFFAIRS AND EMPLOYMENT be pleased to state:

(a) whether various State Governments have
submitted some schemes to Union Government for
sanction and financial assistance for the improvement in
sewerage system of urban/suburban areas;

(b) if so, the details thereof, State-wise;

(c) the names of the cities/suburban areas of Uttar
Pradesh where these schemes have been introduced; and

(d) the time by which these are likely to be
sanctioned and the reasons for delay in disposing of the
same?

THE MINISTER OF STATE IN THE MINISTRY OF
URBAN AFFAIRS AND EMPLOYMENT (SHRI BANDARU
DATTATREYA) : (a) Sanitation being a State subject, it is
responsibility of the State Governments to plan and execute
sanitation piogrammes. Under the Central plan, there is no
Centrally sponsored Scheme to provide financial assistance
to the State Governments for improvement of sewerage
systems of urban/suburban areas. However, as per
available information, Housing and Urban Development
Corporation (HUDCO) has sanctioned 43 sewerage
schemes in the country, at an estimated project cost of
Rs. 502.07 crores, involving loan assistance of Rs. 283.89
crores.

(b) to (d) In view of (a) above, do not arise.
[English]

Rail-Cum-Road Bridge Over Kamala
River in Bihar

1274. SHRI SURENDRA PRASAD YADAV (Jhanjharpur):
Will the Minister of RAILWAYS be pleased to state:
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(a) whether the road-cum-railway bridge over Kamla
river between Sakari and Jhanjharpur in Bihar is dangerous
to road users:

(b) if so, whether it is proposed to either widen this
Road-cum-Rail bridge or to make a seperate road
independent of the railway bridge there:

(c) if so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK) : (a) Yes. Sir.

(b) to (d) It was a temporary bridge provided by
Railway for their own use during construction of Railway
line between Jhanjharpur and Lokha Bazar in 1973 but
could not be demolished on completion of Railway work
in 1977 at Bihar Govt's request. State Govt. has not yet
provided separate road bridge even after several requests.
It is entirely State Govt's responsibility. Railway wants to
remove the existing decking but neither the public nor the
State Gowt. is allowing to do so.

Operation of Airbus from Cochin Airport

1275.SHRI V.M.SUDHEERAN : Will the Minister of
CIVIL AVIATION be pleased to state:

(a) whether the Government constituted a Committee
to look into all the aspects regarding operation of airbus
from Cochin Airport;

(b) if so, the details thereof ;

() whether the Committee has submitted its
final report to the Government with any definite conclusion;
and

(d) if so, the details thereof?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR) : (a) to (d) A Committee was set up to assess
whether Airbus A-320 operations to Cochin airport could
be carried out safely. This Committee had representatives
from Indian Airlines, Director General of Civil Aviation,
Central Training Establishment, Hyderabad and Airports
Authority of India. The Committee concluded that in view
of the limited runway length, undirectional operations and
weather conditions, Airbus A-320 operation to Cochin could
be permitted provided certain conditions were met. The
matter has accourdingly been taken up with Indian Airlines,
Airports Authority of India, Naval Authorities and Gavernment
of Kerala.
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Agricuitural Marketing

1276.SHRI SANDIPAN THORAT: Wil the Minister of
RURAL AREAS AND EMPLOYMENT be pleased to state:

(a) whether the Government have initiated fresh
steps for strengthening, upgrading and expanding agricuttural
marketing network in the country;

(b) if so, the details of the present status of
agriculture marketing network in the States particularly in
Maharashtra and the extent of support required for its
upgradation/expansion as per latest review; and

() the details of the action taken on the
recommendations of the Experts Panel on the Agriculture
Marketing?

THE MINISTER OF STATE OF THE MINISTRY OF
RURAL AREAS AND EMPLOYMENT (SHRi BABAGOUDA
PATIL) (a) and (b) Strengthening, upgrading and
expending agricutural marketing network are continuous
process. The policies and various programmes for
development of agricultural marketing are formulated by the
Directorate of Marketing and Inspection, an attached office
of the Ministry of Rural Areas and Employment. However,
at present, there are 21 State Agricultural Marketing Boards
and 7169 wholesale assembling markets in the country
and the agricultural marketing network includes Food
Corporation of India, Cotton Corporation of India, Jute
Corporation of India and the National Cooperative
Development Corporation. Besides, separate Boards like
Rubber Board, Coffee Board, Tobacco Board, Tea Board,
Spices Boards etc. are already functioning to carry out
marketing operations of commodities like rubber, coffee,
tea, spices, tobacco, coconut, oil seeds, vegetable oil etc.

In the State of Maharashtra there are 840 wholesale
markets and the operational activities of those markets are

controlled and regulated by the State Agricultural Marketing
Board of Maharashtra.

(¢) Most of the recommendations of the High Power
Committee on Agricultural Marketing under the Chairmanship
of Shri Shankarlal Guru set up by the Government in
March, 1992 to strengthen, revamp and expand Agriculture
Produce Marketing Committees have already been
accepted and conveyed to State Governments/Union
Territories Administrations for implementation.

Introduction of Trains

1277.SHRI K.P. NAIDU : Will the Minister of RAILWAYS
be pleased to state the details of new trains introduced

alongwith their timings thereof with effect from the last week
of April, 19987
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THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK) : 7 pairs of trains
have been introduced on Indian Railways after the last
week of April' 1998, namely :-

1. 2619/2620 Kurla-Mangalore Express (Tri-Weekly)

2. 3147/3148 Sealdah-New Coochbehar Uttar Banga
Express (Bi-weekly)

245/232 Sholapur-Bijapur Passenger
231/246 Hotgi-Bijapur Passenger

861/862 Mysore-Arsikere Passenger
864/865 Mysore-Arsikere Passenger

N o o0 s oW

863/864 Arsikere-Sakleshwar Passenger.

Schedules of these trains are as under :

1. 2619 Exp. 2620 Exp.
1515 hrs. d. Kurla a. 1250 hrs.
0730 hrs. a. Mangalore d. 2100 hrs.

2. 3147 Exp.

2115 d. Sealdah a. 0645
1300 a. New Cooch d. 1515
behar

3. 246 232 Station 245 231
- 15.30 d. Solapur a. 15.00 -

- 16.50 a. Hotgi d. 14.40 -
08.00 1555 d a. 1435 2235
11.00 18.50 a. Bijapur d. 1140 1935

4. 865 863 861 Station 862 864 866
- 14.50 - -d. Sakleshwar a. - 1430 -
- 17.00 -  a. Arsikere d - 1220 -
0500 - 1720 d a. 1200 - 2200
0900 - 2120 a. Mysore 0800 - 1800

[Translation]

Complaints against Railway Employees

1278.SHRI ASHOK ARGAL:
SHRI JAYSINHJI CHAUHAN:

Will the Minister of RAILWAYS be pleased to state:
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(a) whether the Union Government have received
any complaints against the Railway employees with regard
to accepting large amount of bribe in connivance with
porters and touts for loading Scooter/Motor Cycles in train
and while booking the luggage at New Delhi Railway
Station; and

(b) if so, the details thereof and the steps taken by
the Government in this direction to punish the employees
involved in corruption?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINITER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK) : (a) No, Sir.

(b) Does not arise.
Purchase of Material by BALCO

1279.DR. MAHANT CHARAN DAS: Will the Minister
of STEEL AND MINES be pleased to state :

(a) whether the Head Quarter of BALCO is located
in Delhi;

(b) the value of material purchased by the BALCO,
KORBA during the last three years; and

(c) the value of puchases made from the subsidiaries
of the BALCO for the above period, year-wise?

THE MINISTER OF STATE IN THE MINISTRY
OF STEEL AND MINES (SHRI RAMESH BAIS) : (a) Yes,
Sir.

(b) The value of material purchased by Bharat
Aluminium Co. Ltd. (BALCO) during the.last three years
is given below :-

(In Rs. lakhs)
1995-96 21187
1996-97 24806
1997-98 27763

(c) There is no subsidiary of BALCO. However, the
year-wise value of purchases made from ancillary units of
BALCO during the last three years are :-

(In Rs. lakhs)
1995-96 373
1996-97 440
1997-98 456

JYAISTHA 14, 1920 (Saka)
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[English]
Repair of Govt. Houses

1280. SHRI JANG BAHADUR SINGH PATEL : Will the
Minister of URBAN AFFAIRS & EMPLOYMENT be pleased
to state:

(a) whether huge amount is being spent by CPWD
in carrying out major repairs in the Government Quarters
in Delhi;

(b) whether the Government houses in Delhi are not
more than 30-40 years old;

(c) if so, the reasons for the necessity to undertake
major repair works therein;

(d) whether there is any proposal to inquire into the
use of substandard material in the construction of
Government Quarters by the Vigilance unit of the Ministry;
and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
URBAN AFFAIRS AND EMPLOYMENT (SHRI BANDARU
DATTATREYA): (a) No, Sir. Amount spent in carrying
out repairs to Government houses: in Delhi is as per
approved yardstick and norms to keep the houses in livable
condition.

(b) Large number of Government houses in Delhi
are more than 30-40 years old .

(¢) No comments in view of reply at (a) & (b)
above.

(d) Substandards material is not used in construc-
tion of Govt. houses and as such question of inquiry
does not arise. Inquiry is ordered in case of specific
complaints.

() No comments in view of reply at (d) above.
[Transiation]
Construction of Under/over Bridge

1281.SHRI SUSHIL CHANDRA VARMA : Will the
Minister of RAILWAYS be pleased to state :

(a) whether the railway crossing near the Sehor
(Western Railway) railway station has to be closed far a
long duration due to the heavy rail traffic :

(b) if so, whether there is any possibillity to construct
over/under bridge at above place: and

(c) if so, the detail thereof ?
THE MINISTER OF STATE IN THE MINISTRY OF
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RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK) : (a) Yes, Sir.

(b) Proviston of Road Over Bridge can be
considered in lieu of level crossing NO.101.

(C) Road Over Bridge on cost sharing basis can be
considered if State Govt. sponsors the proposal to this
effect, duly agreeing to bear their share of cost and give
an undertaking to close the level crossing.

[English]
Production in Steel Plants

1282. SHRI SUNIL KHAN : Will the Minister of STEEL
AND MINES be pleased to state:

(a) whether the production in Alloy Steel Plant has
been deliberately curtailed,

(b) if so, the reasons therefor,and

(c) the steps being taken to run the plant to full

capacity with efficiency in all respect i.e. cost, quality and
quantity?

THE MINISTER OF STATE IN THE MINISTRY OF
STEEL AND MINES (SHRI RAMESH BAIS) : (a) to (c) The
Alloy Steel Plant has a rated production capacity of
1,83,000 tonnes. However, it plans to produce 1,45,000
tonnes during 1998-99 on account of the inventory build
up of 63,000 tonnes of saleable material and lack of order
support due to a sluggish market.

The emphasis is being given to increasing sales
through aggressive and customer oriented marketing
and reduction in cost by improving in yield and other
techno-12 economic parameters.

Unauthorised Construction in Group
Housing Societies

1283.SHRI AJAY CHAKRABORTY : Will the Minister

of URBAN AFFAIRS & EMPLOYMENT be pleased to
state:

(a) whether a large number of unauthorised
constructions have taken place in Group Housing Societies
in Delhi during the last three years;

(b) if so, whether the DDA/MCD/Registrar of Group
Housing Societies have received a large number of
complaints of unauthorised constructions during the above
period;

(c) if so, the details thereof, and
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(d) the time by which the unauthorised constructions
are likely to be demolished?

THE MINISTER OF STATE IN THE MINISTRY OF
URBAN AFFAIRS AND EMPLOYMENT (SHRI BANDARU
DATTATREYA) : (a) Yes, Sir.

(b) and (c) Yes, Sir. DDA has reported that the
unauthorised constructions are mostly of varied nature
which include extension of balconies, construction of rooms
on tarraces, conversion of stilts into rooms erection of
boundary wall around the flat on ground floor, modifications
in room sizes without permission.

(d) Unauthorised construction is a continuous
process. After passing the orders, the work of sealing-cum-

demolition is undertaken with the help of Police force from
time to time.

Allocations for Employment Opportunities

1284. SHRI CHAMAN LAL GUPTA : Will the Minister
of URBAN AFFAIRS AND EMPLOYMENT be pleased to
state:

(a) the allocations made during each of the last
three years to generate and enhance employment
opportunities for the unskilled and professional urban youth
in the country, State-wise;

(b) the achievements thereof; and

(c) the provisions made for the current Five Year
Plan period?

THE MINISTER OF URBAN AFFAIRS AND
EMPLOYMENT (SHRI RAM JETHMALANI) : (a) Till
1.12.1997 the Union Government was implementing
the Prime Minister's Integrated Urban Poverty
Eradication Programme (PMIUPEP) (since 1995) and
Nehru Rojgar Yojana (NRY) (since 1989). These two
schemes were replaced by a new scheme called Swarna
Jayanti Shahari Rojgar Yojana (SJSRY) from 1.12.1997. The
allocations made for NRY, PMIUPEP and SJSRY

during the last three years is shown in the enclosed
Statement-1.

(b) The State-wise details of achievements
under NRY and PMIUPEP is at Statement-ll. SUSRY is

in early stage so it is too early to report any achieve-
ments.

(c) As SJSRY has been launched on 1.12.1997, the
provisions for the current Five Year Plan period has not
been made. However, a sum of Rs. 188 crores has been

provided by the Planning Commission for the current year
1998-99.
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Statement-|
Nehru Rozgar Yojana
Actual Release of Funds during the year 1995-96
(Rupees in lakhs)
S. State/UT SUME SUME SHASU A&OE ULBs NGOs Total
No. SUB. TRG. (TRG)
1 2 3 4 5 6 7 8 9 10
1.  Andhra Pd. 197.25 43.60 130.95 19.65 22.40 29.65 20.00 463.50
2.  Arunachal Pd. 11.00 7.70 15.80 5.50 10.75 5.00 1.50 5§7.20
3. Assam 23.00 16.10 67.70 11.50 22.40 5.00 1.50 147.20
4.  Bihar 167.10 36.95 167.80 16.65 40.90 25.10 16.95 471.45
5. Goa 2.00 1.40 5.45 1.00 1.95 5.00 1.50 18.30
6. Guijarat 79.15 17.50 72.90 7.90 18.50 11.90 8.05 215.90
7. Haryana 26.15 13.44 41.60 8.00 15.60 5.00 2.20 111.99
8. Himachal Pd. 12.00 8.40 21.55 6.00 1/1 .70 5.00 1.50 66.15
9. J& K 14.00 9.80 26.93 7.00 13.65 5.00 1.50 77.88
10. Karnataka 77.98 17.25 82.63 15.50 19.50 23.40 15.80 252.06
11.  Kerala 53.65 11.85 56.60 5.35 13.65 8.05 5.45 154.60
12. Madhya Pd. 171.54 37.91 204.70 14.25 43.85 21.50 14.50 508.25
13. Maharashtra 247.25 55.50 108.63 21.75 33.25 32.80 22.15 521.33
14.  Manipur 9.59 6.72 28.30 4.00 7.80 5.00 1.50 62.91
15. Meghalaya 5.00 3.50 9.45 2.50 4.85 5.00 1.50 31.80
16. Mizoram 3.60 2.52 10.56 1.50 2.90 5.00 1.50 27.58
17. Nagaland - - - 3.50 - - - 3.50
18. Orissa 50.40 11.15 64.75 5.00 12.65 7.55 5.10 156.60
19. Punjab 19.90 4.40 60.60 2.00 11.70 5.00 2.00 105.60
20. Rajasthan 88.00 19.45 165.77 8.75 26.30 13.20 8.90 330.37
21. Sikkim 4.80 3.36 7.90 2.00 3.90 5.00 1.50 28.46
22. Tamil Nadu 206.95 46.60 222.94 17.75 24.45 26.75 18.05 563.49
23. Tripura 3.00 2.10 10.41 1.50 2.90 5.00 1.50 26.41
24. Uttar Pd. 410.93 92.66 451.70 34.65 61.35 52.30 35.30 1138.89
25. West Bengal 196.90 44.40 120.10 16.70 20.55 25.30 17.05 441.00
26. A & Nislands 3.35 2.35 2.50 1.70 3.30 2.50 1.00 10.70
27. Chandigarh - - 6.03 0.85 1.65 2.50 1.00 12.03
28. D & N Haveli 1.65 1.15 0.85 0.85 1.65 2.50 1.00 9.65
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1 2 3 4 5 6 7 8 9 10
29. Daman & Diu 3.35 2.35 8.40 1.70 3.30 2.50 1.00 22.60
30. Delhi 14.40 NA NA 4.00 - - 22.00
31. Pondicherry 2.00 5.80 2.00 3.90 2.50 1.00 18.60
Total : 2105.89 525.11 2179.30  247.00 465.20 350.00 211.50 6084.00
Note — Shashu (Subsidy) Funds for Released.
N.A. — Not Applicable
Nehru Rozgar Yojana
Actual Release of Funds during the year 1996-97 (Rupees in lakhs)
Sl. Name of State/ SUME SUWE A&OE ULBs NGOs Total
No. uT Sub. Trg. <20,000 >20,000
1 2 3 4 5 6 7 8 9 10
1. Andhra Pd. 197.25 43.00 2.75 128.20 22.40 29.65 20.00 443.15
2. Arunachal Pd. - - 11.00 - 10.70 5.00 1.50 28.20
3. Assam 23.00 16.10 29.65 38.05 22.40 5.00 1.50 135.70
4. Bihar 167.10 36.95 34.90 132.90 40.90 25.10 16.95 454.80
5. Goa - - 0.76 2.18 1.95 5.00 1.50 11.39
6.  Gujarat - - 10.23 29.04 18.50 11.90 8.05 77.72
7. Haryana 21.80 11.20 10.40 18.55 15.60 5.00 2.20 84.75
8. Himachal Pd. 12.00 8.40 14.10 7.45 11.70 5.00 1.50 60.15
9. J&K 14.00 9.80 14.25 4.50 13.65 5.00 1.50 62.70
10. Karnataka - - 32.65 56.37 19.50 23.40 15.80 147.72
11. Kerala 53.65 11.85 1.30 55.30 13.65 8.05 5.45 149.25
12. Madhya Pd. 143.00 31.60 39.70 102.80 43.85 21.50 14.50 396.95
13. Maharashtra 218.45 48.30 109.00 108.25 39.25 32.80 22.15 568.20
14.  Manipur 8.00 5.60 13.30 6.40 7.80 5.00 1.50 47.60
15.  Meghalaya 5.00 3.50 6.30 3.15 4.85 5.00 1.50 29.30
16. Mizoram 3.00 2.10 4.35 3.00 2.90 5.00 1.50 21.85
17. Nagaland - - - - - - - -
18. Orissa - - 23.95 40.80 12.65 7.55 5.10 90.05
19. Punjab . 19.90 4.40 20.30 40.30 11.70 5.00 2.00 103.60
20. Rajasthan 88.00 19.45 47.00 68.40 26.30 13.20 8.90 2711.25
21.  Sikkim 4.00 2.80 4.00 1.50 3.90 5.00 1.50 22.70
22. Tamil Nadu 178.15 39.40 2.20 153.00 20.45 26.75 18.05 438.00
23. Tripura 3.00 2.10 3.40 3.85 2.90 5.00 1.50 21.75
24. Uttar Pd. 347.90 76.90 214.70 237.00 61.35 52.30 35.30 1025.45
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1 2 3 4 5 6 7 8 9 10
25. West Bengal - - 10.30 109.80 16.55 25.30 17.05 179.00
26. A & Nlslands 3.35 2.35 - 2.50 3.30 2.50 1.00 15.00
27. Chandigarh - - 1.70 2.50 1.65 2.50 1.00 9.35
28. D & N Haveli - - 0.92 - 1.65 2.50 1.00 6.07
29. Daman & Diu - - 3.35 2.50 3.30 2.50 1.00 12.65
30. Delhi - - - - - - - -
31. Pondicherry - - - - - - - -
32  Chennai (MC) 28.80 7.20 - - 4.00 - - 40.0
33. Mumbai (MC) 28.80 7.20 - - 4.00 - - 400
Total : 1568.15 390.80 666.46  1358.29  453.30 34750 210.50 4995.00
Note : Funds for SHASU not released.
Nehru Rozgar Yojana
Release of Central Funds Under NRY for 1997-1998
(Rs. in lakhs)
S. Name of States/ SUME SUME SUME A&OE ULBs NGOs Total
No. uT (subsidy) (T&l) <20,000 >20,000
1 2 3 4 5 6 7 8 9 10
1. Andhra Pd. 50.16 12.02 2.57 107.56 22.14 32.75 20.82 248.02
2. Arunachal Pd. 11.00 5.35 12.24 - 7.98 5.60 3.36 45.53
3. Assam 28.54 5.59 11.36 39.82 16.70 5.60 3.36 110.97
4. Bihar 28.62 6.86 16.36 55.77 40.43 18.69 11.88 178.61
5. Goa 1.00 0.70 1.32 3.39 1.92 5.00 1.50 14.83
6.  Gujarat - - 475 22.62 18.29 18.92 12.03 76.61
7.  Haryana 9.87 2.37 9.75 15.55 15.40 5.00 2.05 59.99
8. Himachal Pd. 3.00 2.10 3.12 1.87 11.55 5.00 1.50 28.14
9. J&K 7.00 4.90 8.94 2.64 13.48 5.00 1.50 43.46
10. Karnataka - - 28.42 43.90 19.25 26.57 16.90 135.04
11.  Kerala 13.78 3.30 1.20 46.41 13.48 8.99 5.72 92.88
12. Madhya Pd. 110.81 34.54 37.24 86.28 43.31 36.17 23.00 371.35
13.  Maharashtra 75.34 18.05 5.15 45.42 28.88 49.18 31.28 299.30
14.  Manipur 13.17 3.89 5.10 6.72 5.81 5.60 3.36 43.65
15.  Meghalaya 8.78 2.44 2.40 3.32 3.63 5.60 3.36 29.53
16. Mizoram 8.78 1.46 3.33 7.10 2.18 5.60 3.36 31.81
17. Orissa 13.26 3.18 11.23 17.13 12.51 8.66 5.51 71.48
18. Punjab 9.87 19.04 33.79 11.55 5.00 2.05 83.67

2.37
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1 2 3 4 5 6 7 8 9 10
19. Rajasthan 45.53 10.91 44.14 57.40 25.99 14.86 9.45 208.28
20. Sikkim 2.00 1.40 2.65 0.75 3.85 5.00 1.50 17.15
21.  Tamil Nadu 54.12 12.96 1.03 64.19 20.21 35.33 22.47 210.31
22. Tripura 10.98 1.46 2.61 8.03 2.18 5.59 3.36 34.21
23. Uttar Pd. 145.76 34.92 100.76 99.43 60.64 47.57 30.25 519.33
24. West Bengal - - 485 46.07 16.36 19.63 12.48 99.39
25. A &N Islands 0.83 0.59 - 1.25 3.21 2.50 1.00 9.38
26. Chandigarh - - 0.83 1.25 1.60 2.50 1.00 7.18
27. D & N Haveli 0.42 0.29 0.42 - 1.60 2.50 - 5.23
28. Daman & Diu 0.84 0.59 0.83 0.62 3.21 2.50 1.00 9.59
29. Pondicherry 1.00 0.70 - - 3.85 2.50 1.00 9.05
30. Mumbai (MC) 7.20 1.80 NA NA 40.00 NA NA 13.00
31. Chennai (MC) 7.20 1.80 NA NA 40.00 NA NA 13.00
668.86 176.54 387.64 818.28 439.19 393.41 234.05 3119.97
Funds Released Under PMIUPEP for the years 1 2 3 4 5
1995-96, 1996-97 and 1997-98
(Closed on 30.11.1997) 12. MadhyaPd.  772.87 437.7788 293.755
Prime Minister's Imegrated Urban POVGny Eradication 13. Maharashtra 948.60 512.9095 360.54
Programme (PMIUPEP)
14. Manipur 48.65 68.4318 -
(Rs. in Lakhs) P
15. Meghalaya 38.92 42.6336 -
S. STATE/ Central Share Released
No. uT 1995-96 1996-97 1997-98 16. Mizoram 19.46 27.7938 -
(upto 30.11.97)
17. Nagaland 108.65 123.1772 -
1 2 3 4 5 .
18. Orissa 269.17 145.5448 -
1.  Andhra Pd. 980.58 866.13 372.
nahra 695 19. Punjab 30630 27055 116.420
2. Arunachal Pd. 68.11 95.8045 -
20. Rajasthan 506.27 447.18 192.420
3. Assam 265.94 314.7863 -
) 21. Sikkim 38.92 36.7290 -
4. Bihar 819.37 443.0348 -
5 Goa 90.00 58.5615 38.730 22. Tamil Nadu 1046.37 647.00 397.700
6. Gujarat 58359 3155450  221.805 23. Tripura 1945 27.37280 -
7. Haryana 183.03  103.6784 69.565 24. Uttar Pd. 1584.74  884.3184 621.615
8. Himachal Pd. 87.57 82.6388 58.090 25. WestBengal 679.43  390.4892 -
9. J&K 136.22 128.5492 90.365 26. A& N islands 50.00 30.00 14.85
10. Karnataka 634.59 343.1226 241.190 27. Pondicherry  30.00 30.00, -
11. Kerala 263.20 186.24 100.030 Total : 10580.00 7060.00 3189.77
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Swarana Jayanti Shahari Rozgar Yojana

State-wise release of Central Funds under Urban Self Employment Programme (USEP) and
Development of Women & Children in Urban Areas (DWCUA) for 1997-98

(Rs. in lakhs)

Sl State/UTs US.E.P. DWCUA Grand
No. Subsidy Training Infrastructure Subsidy T&Cs Total
1 2 3 4 5 6 7 8
1. Andhra Pd. 435.47 40.52 4.08 41.41 15.65 637.13
2. Arunachal Pd. 21.52 7.52 0.76 7.51 2.68 39.99
3.  Assam 251.65 22.52 2.14 21.78 8.28 306.37
4. Bihar 248.53 29.78 3.00 29.77 10.63 321.71
5. Goa 8.94 1.42 0.14 1.42 0.52 12.44
6.  Guijarat 251.64 23.41 2.37 23.95 9.05 310.42
7. Haryana 42.83 11.35 1.15 11.35 4.05 70.73
8.  Himachal Pd. 24.12 8.52 0.85 8.50 3.05 45.04
9. J&K 28.15 9.93 1.00 9.92 3.54 52.54
10. Karnataka 353.37 32.88 3.32 33.60 12.71 435.88
11. Kerala 119.58 11.12 1.12 11.37 4.30 147.49
12.  Madhya Pd. 480.98 4475 4.51 45.74 17.30 593.28
13.  Mabharashtra 654.11 60.87 6.14 62.21 23.52 806.85
14.  Manipur 58.07 5.21 0.50 5.02 1.91 70.71
15. Meghalaya 38.72 3.46 0.33 3.36 1.28 47.15
16.  Mizoram 38.72 3.46 0.33 3.36 1.28 47.15
17.  Nagaland 29.03 2.60 0.48 4.78 1.71 38.60
18. Orissa 115.12 10.71 1.08 10.94 4.14 141.99
19.  Punjab 42.83 8.51 0.85 8.50 3.04 63.73
20. Rajasthan 197.66 18.39 1.85 18.80 7.1 243.81
21.  Sikkim 8.04 2.84 0.28 2.84 1.01 15.01
22.  Tamil Nadu 469.83 45.72 4.41 44.68 16.89 5§79.53
23. Tripura 48.39 4.34 0.41 4.19 1.60 58.93
24, Uttar Pd. 632.68 58.88 5.93 60.17 22.76 780.42
25.  West Bengal 261.02 24.29 2.45 24.83 9.39 321.98
26. A& N islands 23.41 3.12 3.15 3.34 1.04 34.06
27. Chandigarh 37.68 3.11 3.29 3.32 1.02 48.42
28. Daman & Diu 23.41 3.12 3.15 3.34 1.03 34.05
29. Delhi 22.53 2.09 212 1.88 1.08 29.70
30. Pondicherry 3.47 0.71 0.72 0.62 0.34 5.86

Total 4971.50 503.15 61.91 512.50 191.91 6240.97

T&CS - Thrift & Credit Societies; INFRST — Infrastructure; TRG - Training.
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Swarna Jayanti Shahari Rozgar Yojana Statement-l
(UWEP Component) Nehru Rozgar Yojana
(Rs. in lakhs) Year-wise Targets & Achievements for the year 1995-96
S. State/UT Central Funds Released SUME
No. for the year 1997-98 No. of Mandays of
under UWEP beneficiaries work generated
S. ___assisted = __(inlakhs)
1 2 3 No. T A T A
1. Andhra Pradesh 265.17655 1.2 3 4 5 6
2. A;unacha| Pradesh - 1. Andhfa Pd. 10950 5701 2.18 1.95
3 Assam 171.51315 2. ArunachalPd. 611 - 0.26 0.53
4 Bihar 136.13304 3. Assam 1278 - 1.13 1.36
4. Bihar 9283 14026 2.80 -
5. Goa 3.00074
5. Goa 111 10 0.09 0.73
6. Gujarat 189.43795 6. Gujarat 4397 1777 122 078
7. Haryana 11.54022 7. Haryana 1453 1725 069  0.09
8. Himachal Pradesh - 8. Himachal Pd. 667 1334 0.36 0.53
9. J&K - 9. J&K 778 1489 0.45 1.01
10.  Karnataka 232.38034 10. Karnataka 4332 - 1.38 -
11, Kerala 55.50229 11. Kerala 2981 1282 0.94 0.49
12. Madhya Pd. 9529 16019 3.42 -
12. Madhya Pradesh 291.39860
13. Maharashtra 13736 10649 1.81 20.02
13.  Maharashtra 467.37257 14. Manipur 532 B 0.47 _
14. Manipur 39.73950 15. Meghalaya 278 146 0.16 -
15.  Meghalaya 26.09331 16. Mizoram 200 40 0.17 -
16. Mizoram 22.48032 17. Nagaland - - - -
17.  Nagaland 3.72732 18. Orissa 2800 6223 1.08 3.91
18. Orissa 70.92211 19. Punjab 1106 2133 1.01 3.08
19.  Punjab _ 20. Rajasthan 4889 9415 2.76 1.93
) 21. Sikkim 266 310 0.13 -
20. Rajasthan 68.90170
o 22. Tamil Nadu 11497 9857 3.72 2.19
21, Sikkim - 23. Tripura 167 2 017 012
22. Tamil Nadu 339.97198 24. Uttar Pd. 22830 24893 753  9.69
23.  Tripura 31.04640 25. WestBengal 10938 17567  2.00 5.95
24.  Uttar Pradesh 345.50885 26. A & N Islands 112 102 0.03 -
25.  West Bengal 174.15306 27. Chandigarh - 135 0.06 0.10
26, A&N Islands 33.10 28. D&NHaveli 55 37 001 -
27 D &N Haveli 7.00 29. Daman & Diu 112 213 0.09 0.25
30. Delhi 800 - - -
28. Daman & Diu 16.00 .
31. Pondicherry 111 211 0.10 -
29. Pondicherry 16.80
Total : 116807 125308 36.22 54.64
Total : 3018.90

T - Target,

A — Achievement
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77
Nehru Rozgar Yojana
(Figures in lakhs)
No. of Beneficiaries under SUME Mandays of Work Generated Under SUME
1996-97 1997-98 1996-97 1997-98
S. (Upto 30.11.97) (Upto 30.11.97)
No. STATE/UTs T A T A T A T A
1 2 3 4 5 6 7 8 9 10
1. Andhra Pradesh 10985 18315 - 2787 59709 2.18 1.59 1.87 12.43
2.  Arunachal Pradesh - 813 611 - 0.18 1.47 0.20 -
3. Assam 1278 - 1586 - 1.13 0.85 0.85 0.57
4.  Bihar 9283 428 1590 - 2.80 - 1.20 -
5. Goa - - 56 1023 0.05 - 0.08 0.71
6.  Guijarat - 1512 - 1159 0.65 0.38 0.46 0.30
7. Haryana 1211 1644 548 1338 0.48 - 0.42 -
8.  Himachal Pradesh 667 108 167 - 0.36 - 0.08 -
9. J&K 778 2386 389 500 0.31 1.80 0.19 -
10. Karnataka - 4358 - - 1.48 0.70 1.21 -
11. Kerala 2981 - 766 - 0.94 - 0.79 -
12.  Madhya Pradesh 7944 16581 6156 15281 2.38 0.30 2.06 11.04
13. Maharashtra 13736 13441 4585 5968 3.62 - 1.61 -
14.  Manipur 444 - 732 - 0.33 - 0.20 -
15.  Meghalaya 278 1415 488 - 0.16 0.11 0.10 -
16. Mizoram 167 - 488 130 0.12 - 0.17 0.30
17.  Nagaland - - - - - - - -
18. Orissa - 3408 737 - 1.08 1.50 0.47 1.54
19.  Punjab 1106 3931 548 1344 1.01 - 0.87 0.35
20. Rajasthan 4889 12140 2529 5199 1.92 1.15 1.69 1.20
21.  Sikkim 222 406 111 11 0.09 0.78 0.06 0.50
22, Tamil Nadu 11497 26618 3406 165 2.59 2.52 1.09 -
23. Tripura 167 119 610 1676 0.72 - 0.18 0.41
24, Uttar Pradesh 19328 24833 8097 14426 7.53 7.72 3.35 5.75
25. West Bengal - - - 2055 2.00 1.99 0.85 0.33
26. A & N Islands 186 328 46 19 0.04 0.02 0.01 0.03
27. Chandigarh - 64 - - 0.07 - 0.02 0.11
28. D & N Haveli - 40 14 23 0.03 0.01 0.01 -
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1 2 3 4 5 6 7 8 9 10
29. Daman & Diu - 245 28 59 0.10 - 0.01 333
30. Delhi - 518 - 192 - - - -
31. Pondicherry - 616 55 266 - - - 0.09
Total 87147 134267 37130 110643 34.35 22.89 20.10 38.99
T - Target A~ Achievement
SUME - Scheme of Urban Micro Enterprises
SUWE - Scheme of Urban Wage Employment ~
Physical Achievement Under PMIUPEP (Upto 30.11.1997)
S. STATE/UT Townwise Household No. of Applications No. of Applications No. of
No. Project Reports Survey Condu-  Under Self Employ- Under Shelter Upgrada- Beneficiaries
Prepared cted (No. ment Component tion Component given Training
(No. of Towns)  of Towns) Forwarded Approved Forwarded Approved Under Setting
to Banks/Fls to Banks/ up Micro
HUDCO Enterprises
1 2 3 4 5 6 7 8 9
1. Andhra Pradesh 34 34 9651 1368 3286 162 1121
2. Arunachal Pradesh - - - - - - -
3. Assam - - - - - - -
4. Bihar 24 - - - - - -
5. Goa 1 1 275 84 - - 38
6. Gujarat - 27 - - - - -
7. Haryana 8 8 - - 1090 1090 -
8. Himachal Pradesh 7 7 - - - - -
9. J&K - - - - - 390 -
10. Karnataka 17 16 216 - 390 390 -
11, Kerala 9 9 2951 907 1650 1650 1113
12. Madhya Pradesh 26 26 9510 4155 1219 297 3610
13.  Maharashtra 28 28 3834 415 625 625 -
14.  Manipur - - - - - - -
15. Meghalaya 3 3 - - - - -
16.  Mizoram 2 2 155 - 146 - 100
17.  Nagaland - - - - - - -
18.  Orissa 10 10 1169 466 - - 273
19.  Punjab 5 18 1855 481 899 91 208
20. Rajasthan 20 20 7228 1304 4100 3343 1172
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1 2 3 4 5 6 7 8 9
21, Sikkim - - - - - - 225
22. Tamil Nadu 4 41 6437 1144 1769 - 697
23. Tripura - - 253 253 139 139 -
24.  Uttar Pradesh 53 50 5134 1142 8469 8469 444
25. West Bengal 16 16 466 14 1343 1343 391
26. A &NIslands - - - - - - -
27. Pondicherry - 1 113 39 145 25 -
Total ) 304 317 49247 11772 25270 18004 9400

Risk Allowance to Security Personnel

1285.SHRI SUSHIL KUMAR SHINDE : Will the
Minister of DEFENCE be pleased to state:

(a) whether the Government have been considering
payment of ‘risk allowance’ to army and other security
personnel on anti-insurgency duty in Kashmir and
elsewere;

(b) if so, the details of the proposal; and
(c) the decision taken in this regard?

THE MINISTER OF DEFENCE (SHRI GEORGE
FERNANDES) : (a) to (c) In the case of Army, the troops
deployed in Counter Insurgency operations (Cl Ops) are
entitted to Cl Ops allowance at the following rates:-

Rank Rate of allowance
Lt. Colonel & above Rs. 1300/~

Major Rs. 1200/-
Captain Rs. 1100/-
Lieutenant Rs. 1050/-

JCco Rs. 900/-

Havildar Rs. 600/-
Sepoy/Naik Rs. 500/-

provided they are deployed away from the permanent
locations for a period excéeding 30 days.

In the case of Central Para Military personnel,. no risk
allowance is granted to the personnel when they are
engaged on anti-insurgency duty.

[Translation]
Labourers in Shipbreaking Industry

1286. SHRI RAVINDRA KUMAR PANDEY : Will the
Minister of STEEL AND MINES be pleased to state:

(a) whether attention of the Government has been
drawn to the news-item captioned “Janleva Rogon Se Jujh
Rahe Hain Jahaj Todne Wale” appearing in Navbharat
Times, New Delhi dated April 16, 1998;

(b) if so, the facts of the matter reported therein; and

(c) the action taken/proposed to be taken by the
Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
STEEL AND MINES (SHRI RAMESH BAIS) : (a) & (b) The
Gujarat Maritime Board (GMB), the nodal agency for
developing of shipbreaking yard at Alang, has in response
to the above news item intimated that only 15,000 to 20,000
labourers are engaged in shipbreaking activities at Alang/
Sosiya shipbreaking yard (s) and they are not struggling
with incurable diseases.

(c) Action taken by Government in this regard is as
under :

(i) Diagnostic camps have been organised.

(ii) A Workshop on fire safety measures has
been organised.

(i) A Factory Inspector Office for inspecting
various shipbreaking plots has been opened.

(iv) For enforcing safety measures, MOU has
been signed with shipbreakers’ associations.

(v) An Expert Committee to codify the regulations
for shipbreaking activities has been

appointed.
[English]
Drinking Water Projects

1287.SHRI P.C. THOMAS : Will the Minister of RURAL
AREAS AND EMPLOYMENT be pleased to state:

(a) whether several drinking water projects are
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pending with the Union Government for clearance to be
funded by foreign Governments or agencies,

(b) if so, the details of such projects; and

(c) the time by which these projects are likely to be
cleared?

THE MINISTER OF STATE OF THE MINISTRY OF
RURAL AREAS AND EMPLOYMENT (SHRI BABAGOUDA
PATIL) : (a) No drinking water projects to be funded by
foreign Governments or agencies are pending in this
Ministry.

(b) and (c) Does not arise.
[Translation)
Water Supply and Sanitation Projects

1288. SHRI SURESH CHANDEL:
SHRI A. VENKATESH NAIK:
SHRI NARESH PUGLIA:
SHRI SUSHIL CHANDRA VERMA:

Will the Minister of URBAN AFFAIRS AND
EMPLOYMENT be pleased to state :

(a) whether the World Bank and Overseas Economic
Cooperation Fund have agreed to take up/provide

JUNE 4, i998

to Questions 84

assistance for water supply and sanitation projects in the
country;

(b) if so, the details alongwith cost thereof, State-
wise;

(c) the names of places where work has been
undertaken thereunder;

(d) the progress made and the time by which these
are likely to be completed; and

(e) the extent to which the problems of water supply
and sanitation are likely to be solved, State-wise?

THE MINISTER OF URBAN AFFAIRS AND
EMPLOYMENT (SHRI RAM JETHMALANI) : (a) The World
Bank and the Oversease Economic Cooperation Fund
(OECF), Japan are providing assistance for some of the
water supply and sanitation projects approved by them.

(b) to (d) A statement of ongoing World Bank and
OECF aided water supply and sanitation projects is
enclosed at Annexure, as per available information.

(e) The projects on completion are expected to
improve the water supply and sanitation facilities in the
project areas as indicated under components in the
enclosed Statement.

Statement

Ongoing World Bank/Overseas Economic Cooperation Fund Assisted Water
Supply and Sanitation Projects in the Country

S. Name of  Cost Loan ass- Agency Project Components Expenditure Expected
No. Project (Rs. in istance Area incurred date of
crores) (US$/Yen (Rs. Crores) completion
million)
1 2 3 4 5 6 7 8 9
1. Il Chennai 421.40 $ 86.5 Worid Chennai Improvement of city water 70.09 30.6.2002
WS&S Bank distribution completion of
unfinished works of first pro-
ject; water conservation &
technical assistance.
2. Mumbai 1131.20 $ 192.0 World Mumbai Safe disposal of sewage into 287.44 31.12.2002
Sewage Bank the sea through a tunnel (marine
Disposal outfall); strengthening of the
existing sewarage system & im-
proving the treatment facilities;
improvement of sanitation in slums.
3. Functional 572.09 Y 17,098 OECF Chennai Improve water supply and sewage 7.45 30.6.1999
Improve- transmission system Re-use of
ments to treated sewage for industrial use
Chennai to conserve fresh water for
WS&S

System

domestic use.
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1 2 3 4 5 6 7 8 9
4. Bangalore 1072.00 Y 28,452 OECF Bangalore Augmentation of water supply 11.40  31.12.2001
Water by additional 270 million litres
Supply & per day (mid) to Bangalore city;
Sewarage strengthening of the water distri-
bution & sewerage systems;
provide adequate sewage treat-
ment facilities, adequate sewage
treatment facilities.
5. Kerala 1787.48 Y 11,997 OECF Thiruvanan- Improve water supply facilities 20.492 31.12.2003
Water thapuram, in five towns & adjoining village.
Supply Kozikode
Pattuvam,
Meenad,
Cherthala &
adjoining
villages
[English] (a) whether the Government have reserved seats

Availability of Water in Uttar Pradesh and Bihar

1289.SHRI RAJVEER SINGH : Will the Minister of
RURAL AREAS AND EMPLOYMENT be pleased to state:

(a) the total requirement of water for drinking
purposes in Uttar Pradesh and Bihar;

(b) the quantity of water available in U.P. and Bihar;

(c) whether the Union Government propose to give
additional funds for the development of water supply
schemes in the State; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
RURAL AREAS AND EMPLOYMENT (SHRI BABAGOUDA
PATIL) : (a) The total daily requirement of water for drinking
purposes in rural areas of Uttar Pradesh and Bihar is
44602.56 lakh litres and 30008.60 lakh litres respectively
as per the norms. '

(b)  As per the data compiled by the Central Ground
Water Board, the total replenish-able ground water
resources from normal natural recharge in Uttar Pradesh
and Bihar is 6.34330 million hectare meter per year and
2.83086 million hectare meter per year respectively.

(c) and (d) Drinking water supply is the State subject.
However, in order to supplement the efforts of the State
Governments, Central Government provides funds by way
of 100% as grants-in-aid under the Centrally Sponsored
Accelerated Rural Water Supply Programme (ARWSP).

Employment to Ex-servicemen

1290.COL SONA RAM CHOUDHARY : Will the
Minister of DEFENCE be pleased to state :

in various departments for re-employment of ex-

servicemen.

(b) whether it has been brought to the notice of the
Government that the State Government of Rajasthan has
not been filling up required quota of ex-servicemen in the
recruitment of Security Guards, Chowkidars, Lower Division
Clerks, etc.;

(c) if sn. the details thereof during the last three
years; and

(d) the efforts being made by the Union Government
to ensure that vacancies reserved for ex-servicemen are
neither carried forward not filled with other categories
where ex-servicemen are available?

THE MINISTER OF DEFENCE (SHRI GEORGE
FERNANDES) : (a) The Central Government has provided
following percentage of reservation in Government jobs for
re-employment of ex-Servicemen :

Central

(0] Central
Government PSUs/Banks
Group 'C’' Posts  10% 14.5%
Group ‘D’ Posts 20% 24.5%

(i) Besides, in Para Military Forces, a reservation
of 10% is also provided in posts of Assistant
Commandants.

(i) Recruitment in Defence Security Corps is totally
earmarked for ex-Sarvicemen.

(b) and (c) The Government of Rajasthan has provided
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12.5% and 15% reservation in Group ‘C' and ‘D’ posts in
State Government departments. The State Government has
issued instructions to each of its Department to follow the
reservation policy for ex-Servicemen.

(i) With a view to provide re-employment to ex-
Servicemen against the posts of Security Guard
and Chowkidar, the State Government has
issued instructions to all State Boards and
Corporations to employ ex-Servicemen only as
Chowkidars and Security Guards. As regards,
selection of suitable ex-Servicemen against the
post of Lower Division Clerk, the State
Government has released the vacancies for
appointment with a request to Heads of
Department to associate a Member of Rajya
Sainik Board in the recruitment process.

(i) Details of the ex-Servicemen re-employed in
the State during the last three years are as

follows :
1995-96 1996-97 1997-98
Group ‘C' and ‘D’ posts 42 298 767
Chowkidars & security Guards — - 2817

(d) Central Government has issued instructions to
all Ministries/Departments/Offices that no vacancy reserved
for ex-Servicemen in a post to be filled otherwise than on
the results of an open competitive examination shall be
filled by the appointing authority by a general candidate
until and unless it has obtained a certificate from the
employment exchange, Director General Resettlement and
Ministry of Labour (DGET) that no suitable ex-Servicemen
is available for the post.

[Translation]
Ganga Barrage

1291.SHRI JAGAT VIR SINGH DRONA : Will the
Minister of URBAN AFFAIRS & EMPLOYMENT be pleased
to state:

(a) whether the Union Government is aware that the
construction work of Ganga Barrage at Kanpur in Uttar
Pradesh has been stopped;

(b) if so, the reasons therefor; and

(c) the steps taken/proposed to be taken by the
Union Government and State Government for the early
completion of Ganga Barrage?

THE MINISTER OF URBAN AFFAIRS AND
EMPLOYMENT (SHRI RAM JETHMALANI) : (a) No such
information has been received from the Government of
Uttar Pradesh.
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(b) Does not arise.

(c) Inthe budget estimates for the year 1998-99, and
allocation of Rs.4.50 crores has been proposed under the
Central plan, of this Ministry.

[English]
Cauvery Water Supply Project

1292. SHRI C.PM. GIRIYAPPA : Will the Minister of
URBAN AFFAIRS & EMPLOYMENT be pleased to
state:

(a) whether “Cauvery Water Supply Project Forth
Stage” is likely to be completed during the current financial
year;

(b) if so, the details thereof;

(c) whether Overseas Economic Corporation Fund
(OECF) of Japan is providing financial assistance for this
project; and

(d) if so, the details thereof?

THE MINISTER OF URBAN AFFAIRS AND
EMPLOYMENT (SHRI RAM JETHMALANI) : (a) No, Sir.

(b) Does not arise.
(c) Yes, Sir

(d) The Cauvery Water Supply project Stage IV,
Phase-l for Bangalore at an estimated cost of Rs.1072
crores is under implementation with loan assistance from
OECF, Japan amounting to Japanese Yen 28,452 million.
The loan agreement was signed on 25.1.96 and the credit
closing date is on 26.3.2004.

[Translation]
Survey for Banswara-Dhugarpur Rail Line

1293. SHRI MAHENDRAJEET SINGH MALVIYA : Will
the Minister of RAILWAYS be pleased to state:

(a) whether there is any proposal to conduct
survey for laying new rail line-from Banswara to Dhugarpur;

ana

(b) if so, the time by which the above survey is likely
to be conducted? +

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK): (a) Yes, Sir.

(b) Survey has been taken up and is likely to be
completed in about one year's period from now.
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Foreign Collaboration in Defence

1294. SHRI MANIBHAI RAMJIBHAI CHAUDHARI :
SHRI JANARDAN PRASAD MISRA :

Will the Minister of DEFENCE be pleased to
state:

(a) whether the Government have approached many
countries of the world to promote collaboration in the area
of defence during the last one year;

(b) if so, the details thereof, and

(c) the details of the ongoing agreements signed in
the field of defence together with the agreements likely to
be signed in the near future, country-wise?

THE MINISTER OF DEFENCE (SHRI GEORGE
FERNANDES) : (a) to (c) Government pursue a policy of
establishing cooperation in the defence sector with various
friendly countries. In this connection, the Government’s
view is that the enhancement of our bilateral defence
relations with other friendly countries should be conducted
in a measured manner, to the extent necessary and
consistent with national interest. During the previous
financial year (1997-98), interactions have taken place with
several countries including Russia, USA, U.K., France,
Germany, Japan, Malaysia and Maldives. A Memorandum
of Understanding (MoU) on Military Technical cooperation
has been signed with the Government of the Kyrgyz
Republic at New Delhi on May 16, 1997. Discussions have
been held with the Government of the Russian Federation
for an agreement to cover Indo-Russian defence cooperation
beyond the year 2000.

[English]

Construciion of Railway Line between
Kolar and Tirupathi

1295.SHRI K.H. MUNIYAPPA : Will the Minister of
RAILWAYS be pleased to state:.

(a) whether there is any proposal to lay a
railway line between Kolar and Tirupathi via Bangarpet;
and

(b) if so, the steps taken by the Government in this
regard?

THE MINISTER OF STATE IN THE MINISTRY
OF RAILWAYS, MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS AND MINISTER OF
STATE IN THE MINISTRY OF PLANNING AND
PROGRAMME IMPLEMENTATION (SHRI RAM NAIK) : (a)
No, Sir.

(b) Does not airse.
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Construction of Airports in Uttar Pradesh

1296. SHRI ASHOK PRADHAN : Will the Minister of
CIVIL AVIATION be pleased to state:

(a) whether the Government of Uttar Pradesh has
sent any proposal to construct more airports in Uttar
Pradesh;

(b) if so, the details thereof; and
(c) the reaction of the Government thereto?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR) : (a) No, Sir.

(b) and (c) Question does not arise.
[Translation]

Linking of District Headquarters
with Railway Lines

1297.SHRI PANKAJ CHOUDHARY : Wil the Minister
of RAILWAYS be pleased to state :

(a) whether the Government have formulated any
scheme for linking of district headquarters with railway line
in Uttar Pradesh;

(b) if so, the details thereof, and

(c) the time by which the above scheme is likely to
be commenced?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK) : (a) No, Sir.

(b) and (c) Does not arise.
[English]
Completion of Railway Projects

1298. SHRI BIKRAM KESHARI DEO : Will the Minister
of RAILWAYS be pleased to state :

(@) the details of the on-going Railway Projects
under East Coast Railway Division and South Eastern
Railway Division; and

(b) the steps taken by the Goverrment to allocate
adequate funds for completion of these projects on priority
basis?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK) : (a) and (b) A
Statement is attached.
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New Lines Fund Allocation

Progress of each project/TDC

1 2

3

1.

Howrah-Amta (173.5 Kms) Rs. 31.200

Tamluk-Digha (87.5 kms) Rs. 38.800

Talcher-Sambalpur (174 kms) Rs. 403.980

Daitari-Banspani (155 kms) Rs. 195.010

Lanjigarh Road-Junagarh (100 km) Rs. 11.470

Khurda Road-Bolangir (289 kms) Rs. 5.490

Haridaspur-Paradeep (82 kms)

Rs. 11.950

Angul-Sukinda Road (90 kms) Rs. 2.001

After completing the work from Howrah to Bargachia,
the work was frozen. Owing to strong demands from
Hon'ble Members, the work was defrozen in 95-86 for
the segment from Bargachia to Munshirhat. The work
on this 8 km long section is in good progress. However
the state government has not yet handed over land for
3 km. Notification under section(4) has been issued and
state Gowt. has indicated that land will be made available
by June'98. The line from Bargachia-Munshirhat will be
completed within one year of land being made available.

Earthwork and minor bridges are in progress from km.
0 to 20 and major bridge on river Haldi. The work is
being regulated as per availability of resources. This line
will connect the tourist resort of Digha but has low
priority. No target has yet been fixed.

Talcher-Angul (18 kms) & Sambalpur-Maneswar (16
kms) sections have since been completed. The work on
balance portion is now expected to be completed by
end of June'98.

This is an important ongoing project. Earthwork and
bridges is in progress from kms 0 to 124. In this stretch
about 80 km of the formation is ready in patches. From
kms 124 to 155, transfer of forest land has been cleared
and is expected to be made available after tree felling
is completed (14 km) by Oct'98. The line is targetted
for completion by Dec.2003 to match the requirement
of steel plants.

623 hectares of land out of a total of 1220 hectares
has been received from Lanjigarh to Bhavanipatna and
earthwork and bridges work in this stretch has been
taken up.

The work of final location survey is in progress between
Khurda Road and Bolangir and report is expected by
31-12-98. Once the survey is over, land acquisition will
be processed and oncé the land becomes available the
work would be taken up.

Final location survey has been completed and an
amount of Rs. 5 crs. has been paid to the State Govt.
for land acquisition. Work would be started as soon as
land becomes available and will be progressed as per
availability of resources.

Final location survey has been taken up by M/s Modi
Projects and is expected to be completed by Aug.'98.
Further action will be taken after completion of FLS for
acquisition of land.
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1

2

3

9. Dallirajahara-Jagdalpur (235 kms)

10. Bishrampur-Ambikapur (23 kms)

GAUGE CONVERSIONS
1. Naupada-Gunupur (90 kms)

2. Ranchi-Lohardaga with extention
to Tori (68.6 kms)

3. Jabalpur-Gondia including Balaghat-
Katnagi (285 Kms)

4. Gondia-Chandafort (242 kms)

5. Rupsa-Bangariposi (89.4 kms)

DOUBLINGS

1. Urkura-Raipur-Sarona (11.6 kms)

2. Akaltara-Champa (25.6 kms)

Rs. 6.810

0.001

0.001

10.000

20.020

331.830

3.880

22.780

39.380

This work is included in the railway budget since 95-
96. However, this line is to be taken up on a cost sharing
basis with Ministry of Steel & MP Gowt., the cost of the
first phase work from Dallirajahara to Rowghat being
borne entirely by the Ministry of Steel since the line
would be used for transporting iron ore to Bhilai. For
the rest of the line SAIL is providing finances to the
tune of Rs. 75 crs at 7% interest to be adjusted through
freight concessions. M.P. Govt. will be providing land free
of cost worth Rs. 25 crs. and rest of the money is to
be given by the Railway. An MOU has been signed and
the work would be started once SAIL deposit their share
of the cost and the land is made available. At present
FLS is in progress at the cost of SAIL who have
deposited Rs. 50 lakhs for the same. FLS is likely to
be over by June'98.

The work would be taken up after the requisite
clearances have been obtained.

The work will be taken up after the necessary
clearances have been obtained.

The work is being started on the phase-l i.e.G.C. of
Ranchi-Lohardaga section. FLS on Lohardaga to Tori
(Phase-ll) is in progress. Outlay adequate for earthwork
and bridge work on Ranchi-Lohardaga and FLS & land
acquisition on Lohardage-Tori section.

Final location survey to determine the diversions
required to suit BG has been taken up. The work is now
being started on those portions where the alignment will
not change.

The work between Gondia-Babupeth completed. The
work on parallel line between babupeth ~ Ballarshah has
also been taken up as material modification and would
be completed by Dec.'98.

Earthwork has been taken up from kms. 0 to 75. Work
will be regulated as per availability of resources. No
target date has yet been fixed.

Urkura-Raipur (6.5 kms) completed. The work is
progressing well on the rest of section and linking
completed. Both sections with Electrification will be
commissioned by June'98.

Akaltara-Naila (16 kms.) completed. Non interlocking will
be taken up in June'98 & section will be commissioned
by June'98 end. The section Naila-Champa (12 kms) will
be completed by June'99.
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1 2

3

3. Korba-Sarabgundia (12.5 kms) 24.430

4. Bilaspur-Urkura (110 kms) 0.010

The work is in progress and Sarabgundia-Urga (6.5 kms)
will be completed by Sept'98 and the rest of the work
by Jan.'99.

Detailed planning & preparation of estimate is in
progress. Work will be taken up and progressed as per
availability of resources.

Detailed planning and preparation of estimate is in
progress. Work will be taken up and will be progressed
as per availability of resources.

New work included in Budget 1998-99.

Earthwork, major and minor bridges are in progress. The
work is targetted for completion in 98-99.

The section from Rajatgarh to Salegaon (24 kms) is
expected to be completed by Sept.'98. The remaining
section of 4 kms has a fly over and would be ready
by June'99 subject to land being made available by the
state Government.

Soil investigation and detailed design on Birupa bridge
has been completed and drawings are under preparation.
For Mahanadi, tenders for investigation and design have
been opened and are under process.

The preparation of plans and estimates and land
acquisition plans has been taken up.

The preparation of plans and estimates has been taken
up. Land acquisition has been processed and work is
being taken up.

The preparation of plans and estimates and land ac-
quisition plans has been taken up.

Final location survey and preparation of land acquisition
plan and papers has been taken up. Outlay is adequate
for the activities planned.

Gajapatinagaram-Gotlam (16 kms) completed and from
Gotlam - Vijayanagaram will be completed by 31-7-98.
Yard remodelling of Vijayanagaram is also in progress.

5. Champa-Sarabgundia (30 kms) 10.000
6. Korba-Gevra Road 0.010
7. Raghunathpur-Rahama (28.40 kms) 48.360
8. Rajatgarh-Nergundi (28 kms) 52.270
9. Talcher-Cuttack-Paradeep (2nd Bridges 17.920
on Mahanadi & Birupa) (192 kms)
10. Titlagarh-Lanjigarh (47 kms) 13.020
11. Rahama-Paradeep (23 kms) 9.060
12. Nergundi-Cuttack-Raghunathpur 9.000
(35.35 kms)
13. Goelkera-Manoharpur 3rd line 10.000
(Chakradharpur-Bondamunda
section) (34.8 Kms)
14. Gajapatinagaram-Vijayanagaram 34.000
(22 kms)
[Translation]

Construction of Overbridge

1299. SHRI RAMANAND SINGH : Will the Minister of
RAILWAYS be pleased to state:

(a) whether the construction of over-bridge on
National Highway No.7 in Mehar town of Madhya Pradesh
was sanctioned during the Eighth Five Year Plan; and

(b) if so, the present position of the said bridge?
THE MINISTER OF STATE IN THE MINISTRY OF

RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK) : (a) No, Sir.

(b) Does not arise.
[English]
Airport at Kanyakumari

1300.SHRI N. DENNIS : Will the Minister of CIVIL
AVIATION be plased to state:
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(a) whether there is a proposal to open an Airport
at Kanyakumari;

(b) if so, the details thereof, and
(c) if not, the reasons therefor?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR) : (a) No, Sir.

(b) Does not arise.

(c) Kanyakumari is located at a distance of 60 km.
from Thiruvananthapuram airport and is adequately served
by road/rail links. Moreover, no airline has projected its
plans to operate flights to Kanyakumari.

Air Traffic at Calicut Airport

1301.SHR! E. AHAMED : Will the Minister of CIVIL
AVIATION be pleased to state:

(a) the declinefincrease in domestic air traffic
recorded during 1996-97 and 1997-98 in the various
sectors connected with Calicut Airport;

(b) whether any decision has been taken to
introduce additional fiights on the heavy sectors and to
reduce flights on the sectors recording reduced traffic;

(c) if so, the details of flights to and fro Calicut
Airport both under private sector and public sector;

(d) whether additional flights had been introduced on
Calicut-Mumbai, Calicut-Gulf countries or any other sector
connecting Calicut airport in connection with the Haj
Pilgrimage this year; and

(e) if so, the details thereof alongwith the total
number of Haj Pilgrims carried from this Airport?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR) : (a) The Domestic air passenger traffic during
1996-97 and 1997-98 was 2,30,853 and 2,17,509
respectively, which shows a decline.

(b) and (c) The details of flights to and fro Calicut are
given in the Statement enclosed.

(d) and (e) Yes, Sir. Indian Airlines/Alliance Air and
Air India operated additional flights. While Indian Airlines
carried 1730 Haj pilgrims from Calicut to Mumbai, Air India
Carried 1489 Haj pilgrims of Calicut, from Mumbai onwards.

Statement
Details of Flights to/Fro Calicut
Frequency (per week)

Sector
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Sector Frequency (per week)
Calicut/Chennai 1
Calicut/Coimbatore/Mumbai daily
International
Mumbai/Calicut/Sarjah daily
Calicut/Doha/Bahrain daily
Calicut/Ras Al-Khaimah/Sharjah 1
Calicut/Sharjah 2
Calicut/Fujairah/Kuwait 1
Calicut/Goa/Kuwait 2
Calicut/Dubai 4| (With
Calicut/Abu Dhabi 4 :‘: l::::
Calicut/Muscat 4 | flights)
B. Jet Airways
Domestic Only:
Calicut/Mumbai .13

A. Indian Airlines
Domestic
Calicut/Coimbatore/Chennai 3

Constitution of N.S.C.

1302. SHRI MUKUL WASNIK:
SHRI CHAMAN LAL GUPTA:
SHRI SANDIPEM THORAT:
SHR! PRITHVIRAJ D. CHAVAN:
SHRI R. SAMBASIVA RAO:

Will the Minister of DEFENCE be pleased to state:

(a) whether the Government have since received the
recommendations of the Task Force on the constitution, role
and functions of the National Security Council;

(b) if so, the details thereof;, and

(c) the time by which a final decision on those
recommendations is likely to be taken?

THE MINISTER OF DEFENCE (SHRI GEORGE
FERNANDES) : (a) No, Sir.

(b) and (c) Does not arise.
Setting up on New Zones and Divisions

1303. SHRI KHARABELA SWAIN:
SHRI N.K. PREMCHANDRAN:
SHRI NRIPEN GOSWAMI:
SHRI VIJAY GOEL:
SHRIMATI SURYAKANTA PATIL:
SHRI PUNNULAL MOHALE:
SHRI CHANDRASHEKHAR SAHU:

Will the Minister of RAILWAYS be pleased to state:
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(a) the number of representations received by the
Union Government from the State Governments and
Members of Parliament rearding setting up of new Zonal/
Divisional Headquarters during the last three years, State-
wise;

(b) whether the Union Government have taken any
decision to set up new Zones and Divisions;

(c) if so, the details thereof alongwith the location
of their Headquarters and expenditure borne by the Union
Government thereby,

(d) whether the territorial jurisdictions of new Zones
and Divisions have been finalised;

(e) if so, the details thereof; and

(f) if not, the time by which the jurisdictions of new
Zones and Divisions are likely to be finalised and started
functioning?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK) : (a) The number of
representations received by the Union Government from
the State Governments and Members of Parliament
regarding setting up of new Zonal/Divisional Headquarters
during the last three years, State-wise is as under:-

Name of the No. of representations received for
State Zonal Divisional
Headquarters Headquarters
Andhra Pradesh 2 1
Assam - 19
Bihar 19 6
Gujarat 3 9
Karnataka 20 1
Kerala 6 2
Maharashtra 1 9
Madhya Pradesh 34 2
Orissa 4 3
Rajasthan 8 -
Tamil Nadu - 6
Uttar Pradesh 3

(b) and (c) Yes, Sir. The Government has decided to
set up six new Zones with Headquarters at Bhubaneswar,
Allahabad, Hajipur, Jaipur, Bangalore & Jabalpur and eight
new Divisions at Agra, Pune, Ranchi, Raipur, Rangiya,
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Guntur, Singrauli and Ahmedabad. The Expenditure
incurred by the Government upto 1997-98 is as under:-

Name of Zone/Division Expenditure incurred

upto 1997-98
(in Rs. Lakhs)
East Central Zone/Hajipur 747.21
South Western Zone/Bangalore 547.48
East Coast Zone/Bhubaneswar 440.24
West Central Zone/Jabalpur 196.01
North Central Zone/Allahabad 468.85
North Western Zone/Jaipur 212.33
Agra Division NIL
Pune Division 48.37
Singrauli Division NIL
Rangiya Division 12.25
Guntur Division NIL
Raipur Division NIL
Ranchi Division 7.29
Ahmedabad Division 25.26

(d) to (f) The territorial jurisdictions of only East Central
Railway/Hajipur and North Western Railway/Jaipur have
been finalised, which are as under:-

East Central Railway - Danapur Division of present
Eastern Railway, Sonpur & Samastipur Divisions of the
present North Eastern Railway and Katihar Division of the
present Northeast Frontier Railway.

North Western Railway - Existing Jaipur Division and
re-organised Ajmer Division of present Western Railway
and the existing Jodhpur Division and re-organised Bikaner
Division of the present Northern Railway.

The jurisdictions of rest of the New Zones and
Divisions have not yet been finalished However, some
specific part-activities of one/two Divisions have been taken
over by these new Zones. The New Zones have been
planned to be set up in a phased manner over a period
of 60 months.

Jhuggi Dwellers on Railway Land

1304.SHRI DINSHAW PATEL : Will the Minister of
RAILWAYS be pleased to state:

(a) whether the vacant land lying near both the sides
of railway lines in major cities i< either encroached by jhuggi
dwellers or is being used far laterine purpose thus polluting
the atmosphere around it and making it health hazard; and
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(b) if so, the remedial steps proposed to be taken
in regard thereto?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK) : (a) Yes, Sir.

(b) Removal of encroachments on railway land is a
continuous process. Action against the unauthorised
occupants of railway land is taken under the provisions of
Public Premises (Eviction of Unauthorised Occupants) Act,
1971.

Development of Trivandrum Airport

1305. SHRI N.K. PREMCHANDRAN : Will the Minister
of CIVIL AVIATION be pleased to state:

(a) whether the Union Government have taken a
decision to keep in abeyance the developmental activities
at Trivandrum International Airport; and

(b) if so, the reasons therefor?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR) : (a) and (b) No, Sir. The expansion scheme for
Trivandrum International Airport envisages interior
modification of existing terminal building and extension of
apron at a cost of Rs. 8.97 crores and construction of a
new terminal complex at an estimated cost of Rs. 200
crores.

Gauge Conversion

1306.SHRI SITA RAM YADAV :
DR. SHAKEEL AHMAD :

Will the Minister of RAILWAYS be pleased to state:

(a) whether there is any proposal to convert
Darbhanga-Jaynagar and Darbhanga-Narkatia via Sitamarhi
rail lines into broad gauge;

(b) if so, the present status of the proposal; and

(c) the time by which the construction work of above
lines are likely to be started and completed?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK) : (a) Yes, Sir.

(b) and (c) The work is already included in the
budget and is to be taken up after obtaining the requisite
clearances. Action for obtaining the same has been initiated.
Date of completion can only be fixed once the work
receives the requisite clearances and has been started.

JYAISTHA 14, 1920 (Saka)
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Construction of Railway Overbridges

1307.SHRI K.C. KONDAIAH : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the Government have sanctioned the
construction of two railway bridges across irrigation canals
along the Bangalore-Mysore broad gauge railway line:

(b) if so, the progress made and the amount spent
so far in construction of these railway bridges; and

(c) the time by which railway bridges are likely to
be completed?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK) : (a) Yes, Sir. as
‘deposit’ work of Irrigation Deptt., Govt. of Karnataka.

(b) Work of bridge at Km. 110/3-4 started in March,
1997 but remained stopped due to public agitation
demanding level crossig nearby and thereafter due to
contractual problem. Now work has been restarted in May,
1998 by another Agency and an amount of Rs. 10,81,711/
- has been spent so far. Work of bridge at Km. 40/2-3 will
be taken up on completion of Bridge at Km. 110/3-4.
However, tender work is under process. No amount has
been spent over this work till now.

(c) Bridge at Km. 110-3/4, by April, 1999 & at Km.
40/2-3 by Decvember, 1999.

Construction of Over-Bridge at
Raliway Crossing

1308. SHRI SATNAM SINGH KAINTH : Will the Minister
of RAILWAYS be pleased to state:

(a) whether the Government are aware that Railway
crossing at Phagwara-Nokodhar Road remains closed for
most of the hours daily;

(b) if so, whether there are pressing demands to
construct overbridge on this Railway crossing (near JCT
Mills, Phagwara) to enable the public to move freely;

(c) if so, the steps taken by the Government in this
regard; and

(d) the time by which the said bridge is likely to be
constructed?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK) : (a) and (b) Yes,
Sir.
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(c) Provision of a Road Over Bridge can be
considered on cost sharing basis provided the State Govt.
sponsors a firm proposal duly agreeing to bear their share
of cost and agree to close the level crossing for which State
Govt. had been requested several times.

(d) Not known in view of above.
Development of APMCs

1309.SHR! RATILAL KALIDAS VERMA : Will the
Minister of RURAL AREAS AND EMPLOYMENT be
pleased to state:

(a) whether the Government of Gujarat has sent any
proposal for revival of Centrally sponsored scheme for the
Development of Agriculture Produce Marketing Committees
in the State;

(b) if so, the details thereof; and
(c) the reaction of the Government thereto?

THE MINISTER OF STATE OF THE MINISTRY OF
RURAL AREAS AND EMPLOYMENT (SHRI BABAGOUDA
PATIL) : (a) No, Sir.

(b) and (c) Question does not arise.
Gauge Conversion of Dharangdhara Kuda Line

1310. SHRI SHANTILAL PURSHOTTAMDAS PATEL :
Will the Minister of RAILWAYS be pleased to state:

(a) whether the Government have examined the
feasibility of gauge conversion of Dharangdhara Kuda Line;
and

(b) if so, the time by which the above work is likely
to be started?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK) : (a) Yes, Sir.

(b) The work is to be executed on cost sharing basis
with the Govt. of Gujarat and Ministry of Industry and will
be started as soon as the Co-sharers comeforth with their
share of funds. The Railways have provided their full share
of funds in Budget 1998-99.

" Poverty Alleviation Programmes

1311. SHRI NRIPEN GOSWAM!I : Will the Minister of
RURAL AREAS AND EMPLOYMENT be pleased to state:

(a) whether any steering group has been constituted
to look into the poverty alleviation and area development
programmes in the rural areas;

(b) if so, the details thereof;
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(c) whether the linkage of Integrated Rural
Development Programme (IRDP) with Training of Rural
Youths for Self Employment (TRYSEM) and Development
of Women and Children in Rural Areas (DWCRA) is found
not to be satisfactory; and

(d) if so, the reasons therefor and the corrective
measures contemplated in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF
RURAL AREAS AND EMPLOYMENT (SHRI BABAGOUDA
PATIL) : (a) and (b) A Steering Group on Poverty Alleviation
and Area Development in Rural India was set up by
Planning Commission for the Ninth Five Year Plan to
suggest various measures to strengthen, imporve and
streamline the poverty alleviation programmes so that
benefits of the programmes reach the rural poor.

(¢) and (d) Pursuant to Hashim Committee’s
recommendations, this Ministry is considering restructuring
of all self-employment programmes with a view to improve
the linkages between organisation of Groups, training and
Credit as well as issues such technology, marketing and
infrastructure.

[Translation]
Allocations for Armed Forces

1312. SHRI AJIT JOGI : Will the Minister of DEFENCE
be pleased to state:

(a) whether the |IAF has urged that more funds be
allocated for them in view of the huge funds earmarked
for defence by Pakistan; and

(b) if so, the details thereof and the reaction of the
Government in this regard?

THE MINISTER OF DEFENCE (SHRI GEORGE
FERNANDES) : (a) No, Sir. However, the IAF has urged
that more funds should be allocated to it for meeting its
various requirements.

(b) It is not considered desirable to give details in
this regard in the interest of national security.

[English]

Water Supply and Sewerage Projects
for Maharashtra

1313. SHRI MADHAV RAO PATIL : Will the Minister
of URBAN AFFAIRS & EMPLOYMENT be pleased to
state:

(a) whether the State Government of Maharashtra
has sent any water supply and sewerage projects to the
Union Government for clearance during the last three
years;
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if so, the status thereof;

(b)

(c)
Ninth Five Year Plan; and

(d) if so, the details thereof?

JYAISTHA 14, 1920 (Saka)

whether the projects have been included in the

THE MINISTER OF URBAN AFFAIRS AND
EMPLOYMENT (SHRI RAM JETHMALANI) : (a) Yes, Sir.

(b)

The details of the schemes received for technical
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clearance for seeking loan assistance from the Life
Insurance Corporation (LIC)/under the State plan, and for
Central assistance under the Accelerated Urban Water
Supply Programme (AUWSP) along with their status are
given in the enclosed Statement-l and II.

() The Ninth Five Year Plan has not yet been
finalised by the Planning Commission.

(d)

Does not arise.

Statement-|

Status of Urban Water Supply and Sanitation Schemes Received in the Ministry for Technical Approval for
Implementation with Financial Assistance Under State Plan Etc.

State Maharashtra

As on 26.05.98 (Rs. in lakhs)

S.No. Scheme Estt. Cost Date of Status
Receipt

1 2 3 4 5

1. Augmentation to Omerga Water 2081.982 23.7.97 Scheme technically examined. Comments made on
Supply Scheme to Omerga, 22.9.97 to MWSS* with the request to modify & re-
Distt. Osmanabad. submit the scheme by 20.10.97. Reply received on

14.5.98 for further technical scrutiny.

2. Augmentation to Risod Water 2067 27.8.97 Scheme technically examined and comments sent on
Supply Scheme Tg. Risod 17.11.97 to MJP**. Reminders issued on 12.1.98 &
Distt. Akola. 1.4.98. Reply awaited from State Government.

3. Augmentation to Warud Water 1516.19 27.8.97 Comments sent on 6.1.98, reply recd. on 13.4.98, on
Supply Scheme, Distt. Amravati. technical examination was found to be incomplete.

4. Augmentation to Anjangaon 1841.25 22.12.97 Scheme technically examined, comments sent on
Surj Water Supply Scheme, 21.4.98, Reply awaited from State Gowt.

Distt. Amravati.

5. Water supply scheme for improve-  3846.00 9.2.98 Comments sent on 3.4.98, reply awaited from State
ment to distribution system for Government.
Chandrapur city, Distt. Chandrapur.

6. Augmentation to Nanded distribution 5870.72 16.4.98 Technical examination.
system & 6 villages around Nanded
Town, Tg. Nanded, Distt. Nanded.

7. Augmentation to Majaigaon & 1722.15 16.4.98 Technical examination.

Peripher Villages water supply
scheme, Tg. Majaigaon.

8. Augmentation to General Water 1923.00 16.4.98 Proposal incomplete. State Govt. requested to furnish
Supply Scheme stage-ii, Tg. the Engineering drawings on 20.4.98. Reply received
Georal, Distt. Bee. on 14.5.98 found inadequate.

9. Augmentation to Jintoor water 1530.37 16.4.98 Proposal incomplete. State Govt. requested to furnish
supply scheme Tg. Jintoor, the Engineering drawings on 20.4.98. Reply received
Distt. Parbhani on 14.5.98. For further technical scrutiny.

10. Augmentation to Ambajogai Water 1722.50 16.4.98 -do-

Supply Scheme, Majra Dam.
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1 2 3 4 5

11. Augmentation to Sinnar Water 1486.00 14.5.98 Schemes from S.No. 11-22 received for technical
Supply Scheme. Distt. Nashik examination.

12. Augmentation to Dharangaon 1406.00 14.5.98

Water Supply Scheme Tg.
Erandol, Distt Maharashtra.

13. Augmentation to Beed Water 9553.00 14.5.98
Supply Scheme in Beed District.

14. Remodelling Water Supply distribu- 1879.87 14.5.98
tion system for Udgir town in Latur
District.

15. Modified aug. to Silod W/S Scheme 1248.65 14.5.98
Aurangabad Distt.

16. Augmentation to Sailu Water supply 1520.69 14.5.98
Scheme in Parabharni District.

17. Augmentation to Kannad Water 1097.36 14.5.98
Supply Scheme in Aurangabad Distt.

18. Augmentation to Parli Water Supply 2697.73 14.5.98
Scheme in Beed District.

19. Augmentation Water Supply 6730.00 14.5.98
Scheme to Aurangabad.

20. Jalna Water Supply Scheme 5771.96 14.5.98
stage-|l Jaina Distt.

21. Waghala Water Supply Scheme 1412.00 14.5.98
in Nanded Distt.

22. Shrigonda Water Supply Scheme 2132.00 26.5.98
in Distt. Ahmednagar.

‘MWSS - Maharashtra Water Supply Scheme.
**MJP - Maharashtra Jeevan Pradhikaran.

Statement-ll 1 2 3

State : Maharashtra Status 28.5.98 7.  Sedurjanaghat 117.78

Water Supply Projects sanctioned under AUWSP 8. Saswad 213.55
S.  Name of Town Project cost 9.  Indapur 32447
No. (Rs. in lakhs) 10. Dudhani 200.19
1 2 3 Total 1317.10
1.  Patur - 51.03 Status of other Water Supply Schemes under AUSWP
2. Deulgaon Raja 160.22 S. Name of Project Remarks
3 Lanor 98.18 No. Town Cost (Rs. in lakhs)
4.  Main Dargi 42.21 ! 2 3 4
5 Telhara 18.37 1. Rahatapimplas 490.00 Examined. Discussed with

Maharashtra Gowt. official

6.  Kundalwadi 145.10

in Sept., 97, to modify the
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1 > 3 4 Use of IAF Aircraft by Ministers
scheme urgently. Reply 1314.SHRI R.L.LP. VERMA : Will the Minister of
awaited from State Govt. DEFENCE be pleased to state:
2. Sindhi 366.57 Schemes at S.No. 2-19 (a) whether he is authorised to use IAF aircraft for
3 Mul 462.81 have not been cleared due official and non-official purpose;
4. Kalam gos.gs 0 lack of budgetary (b) the duration for which his predecessor used Air
5. Wadgaon 284.96 resources. Force aircraft with date-wise details of destination during
’ ’ last two years:
6. Kamleshwar 177.53
7 Savada 470.79 (¢) whether payment of non-official journeys
' has since been made by the then Defence Minister;
8. Dhagur 263.50 and
9. Sonepeth 169.57 . X
(d) if not, the efforts being made to recover the
10. Parandha 286.28 dues?
11. Biloli 272.65
THE MINISTER OF DEFENCE (SHRI GEORGE
12. Hadgaon 332.77 FERNANDES) : (a) The Defence Minister is authorised
13. Bhoom 357.49 to use IAF aircraft for the discharge of his duties/
14. Naldurga 208.84 functions.
15. Saoner 467.88 (b) Details of utilisation of the IAF aircraft by the
16. Mukhed 714.18 former Defence Minister are given in the enclosed
17. Deoli 190.42 statement.
18. Khapa 65.85 (c) and (d) Defence Minister is entitled for free
19. Kandhar 629.41 official use of the |AF aircraft. All the journeys men-
tioned in the enclosed statement have been stated as
Total 7020.35 official.
Statement
Details of Utilisation of the IAF Aircraft by the Former Defence Minister
during the last two years
Sl.No. Date Sector Type of a/c Total Flying Hrs.
1 2 3 4 5
1. 5.6.96 Delhi-Lucknow B-737 1:00
6.6.96 Lucknow-Mainpuri Lucknow MI-8 8:30
7.6.96 Lucknow-Etawah-Lucknow B-737 1:00
8.6.96 Lucknow-Delhi
2. 19.6.96 Delhi-Lucknow HS-748 9:15
20.6.96 Lucknow-Bareilly-Lucknow "
3. 24.6.96 Dethi-Srinagar HS-748 3.30
25.6.96 Srinagar-Jammu-Delhi HS-748 5:35
4. 28.6.96 Delhi-Lucknow “ 3:20
1.7.96 Lucknow-Delhi " 3:10
5. 2.7.96 Delhi-Lucknow " 3:20
5.7.96 Delhi-Takha-Aligarh-Lucknow MI-8 10.00
7.7.96 Lucknow-Delhi HS-748 3:20
12.7.96 Gwalior -Jhansi-Kanpur MI-8 7:55
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6. 12.7.96 Kanpur-Lucknow HS-748 0:30
7. 13.7.96 Lucknow-Sitapur-Lucknow Mi-8 7:00
8. 13.7.96 Lucknow-Allahabad-Delhi HS-748 5:35
9. 18.7.96 Delhi-Lucknow . 3:20
19.7.96 Lucknow-Varanasi-Azamgarh-Varanasi " 11:00

20.7.96 Lucknow-Gorakhpur " 3:15

. Gorakhpur-Faizabad-Lucknow Mi-8 2:55

21.7.96 Lucknow-Bareilly HS-748 4:00
. Bareilly-Muradabad-Delhi Mi-8 9:30

107:00

10. 25.7.96 Delhi-Lucknow HS-748 3:05
26.7.69 Lucknow-Fatehgarh-Lucknow Mi-8 1:40

29.7.96 Lucknow-Delhi HS-748 3.00

11. 30.7.96 Delhi-Rampur-Delhi Mi-8 2:30
12. 02.8 69 Delhi-Agra HS-748 1:55

" Agra-Etawah Mi-8 4:30

3.8.96 Etawah-Lucknow Mi-8 4:30

5.8.96 Lucknow-Delhi HS-748 3:05

13. 7.8.96 Delhi-Etawah-Lucknow MI-8 6:25
10.8.96 Lucknow-Azamgarh-Gorakhpur-Lucknow  MI-8 7:00

11.8.96 Lucknow-Budhuria-Auraya-Kanpur Mi-8 6:55

Kanpur-Delhi HS-748 3:15

14. 19.8.96 Delhi-Allahabad-Agra-Mainpuri- HS-748 5:40

Agra-Delhi

15. 17.8.96 Delhi-Lucknow " 3:05
18.8.96 Lucknow-Kanpur-Lucknow " 4:15

20.8.97 Lucknow-Biswan-Lucknow Chetak 5:15

16. 22.8.96 .ucknow-Delhi HS-748 3:10
24.8.96 Delhi-Lucknow " 3:25

25.8.96 Lucknow-Mainpuri-Lucknow Mi-8 8:15

28.8.96 Etawah-Lucknow " 7:10

29.8.96 Lucknow-Delhi HS-748 3:05

17. 19.10.96 Delhi-Sahaswan-Nadha-Nadiyal- MI-8 8:10

" Saphmadi-Sadhamadi-Bareilly-Lucknow HS-748 4:40

20.10.96 Ajmal-Kanpur-Etawa-Agra Chetak 5:10

" Agra-Delhi HS-748 4:40

18. 24.10.96 Delhi-Lucknow . 3:10
27.10.96 Lucknow " 3:05

115.35
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19. 31.10.96 Delhi-Teraghat-Bhawanipur Mi-8 11.55
1.11.96 Kadrabad-Bhawanipur-Etawah
2.11.96 Lucknow-Delhi HS-748 3:05
20. 4.11.96 Delhi-Jummu-Delhi " 4:20
" Jammu-Vaishnudevi-Jammu Chetak 7:05
21. 5.11.96 Delhi-Lucknow HS-748 3:05
6.11.96 Lucknow-Delhi " 3:10
22. 9.11.96 Delhi-Agra " 2:10
12.11.96 Agra-Kaikana-Lucknow Mi-17 6:20
" Lucknow-Naglamathia-Delhi " 6.00
23. 15.11.96 Delhi-Lucknow HS-748 3:05
16.11.96 Lucknow-Delhi " 3:15
24. 17.11.96 Bombay-Rajbhawan Chetak 3:15
25, 18.11.96 Delhi-Lucknow HS-748 3.05
26. 22.11.96 Hindon-Lucknow-Baranki-Lucknow Mi-8 14:45
23.11.96 Lucknow-Delhi HS-748 6:20
27. 24.11.96 Delhi-Jamnagar " 6.20
25.11.96 Jamnagar-Dwaraka-Jamnagar Mi-8
28. 26.11.96 Jamnagar-Lucknow HS-748 2:00
27.11.96 Lucknow -Karhal-Delhi Mi-8 9:35
29. 28.11.96 Delhi-Agra-Delhi HS-748 3:00
" Delhi-Lucknow Mi-8 3:05
30. 30.11.96 NDA-Pune-Delhi Mi-8 6:45
31. 1.12.96 Delhi-Agra-Lucknow-Delhi HS-748 7.00
32. 7.12.96 Jaisalmer-Jabalpur-Lucknow " 5:00
8.12.96 Lucknow-Varanasi-MAU-Varanasi-Lucknow " 19:05
9.12.96 Lucknow-Delhi
33. 13.12.96 Lucknow-Varanasi-Mirzapur-Varanasi HS-748 6.50
34. 16.12.96 Delhi-Lucknow B-737 1:55
151:30
35. 19.12.96 Palam-Bulandshar-Dadri-Palam Mi-17 6:25
36. 20.12.96 Delhi-Bombay B-737 4:00
22.12.96 Bombay-Delhi "
37. 23.12.96 Delhi-Allahabad-Delhi " 4:05
38. 24.12.96 Delhi-Agra-Etawah HS-748 2:15
25.12.96 Etawah-Lucknow Mi-17 2:00
39. 26.12.96 Lucknow-Mohkampur-Delhi " 8:10
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40. 27.12.96 Delhi-Lucknow HS-748 6:20
28.12.96 Lucknow-Delhi
41. 29.12.96 Delhi-Lucknow HS-748 3:05
30.12.96 Lucknow-Jagir-Lucknow Mi-8 9:40
31.12.96 Delhi-Lucknow HS-748 3:05
49:05
42, 4.1.97 Delhi-Agra-Delhi HS-748 2:00
" Agra-Mainpuri Mi-8 1:20
43. 5.1.97 Safdarjang-Pilkua-Safdarjang MI-17 3:05
6.1.97 Delhi-Baresilly-Dethi BS-748 3:00
44, 8.1.97 Delhi-Calcatta B-737
10.1.97 Calcatta -Bangalor-Delhi
45, 8.1.97 Lucknow-Allahabad BS-748 4:05
8.1.97 Allahabad-Bagdogra B-737 5:10
9.1.97 Purnea-Lucknow-Delhi ‘
9.1.97 Bagdogra-Araria-Purnia Mi-17 10:05
46. 11.1.97 Delhi-Jaipur-Delhi HS-748 4:20
47. 14.1.97 Lucknow-Delhi HS-748 3:05
15.1.97 Delhi-Lucknow-Varanasi " 5:00
16.1.97 Varanasi-Saidpur-Varanasi Police Mi-8 3:50
Line-Varanasi
" Varanasi-Delhi BS-737 1:20
48. 17.1.97 Delhi-Lucknow HS-748 5:50
" Lucknow-Rai Bareilly-Lucknow Mi-17 3:10
18.1.97 Lucknow-Delhi HS-748 3:15
49. 19.1.97 Palam-Etawah-Jhansi MI-17 17.55
20.1.97 Golf-HP-Babina-Babina range-
Paricha-Etawah
76:30
50. 23.1.97 Etawah-Delhi MI-17 3:30
51. 28.1.97 Delhi-Lucknow HS-748 3:10
'29.1.97 Lucknow-Delhi
52. 29.1.97 Lucknow-Faizabad-Lucknow MI-17 6:30
53. 9.2.97 Delhi-Lucknow HS-748 6:20
10.2.97 Lucknow-Delhi :
54. 12.2.97 Palam -Lekhrajpur-Lucknow MI-8 17:05
13.2.97 Varanasi-Banari-Balia-Varanasi
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55. 13.2.97 Lucknow -Varanasi-Lucknow HS-748 3:30
14.2.97 Lucknow -Farukhabad-Delhi Mi-8 4:35
56. 1 6.2.97 Delhi--Lucknow-Chakeri-Lucknow Dorniner 2:25
17.2.97 Lucknow<Ganga Jamuna-Delhi Mi-8 9:40
57. 19.2.97 Delhi-Safai Mi-8 6:50
20.2.98 Safai-Delhi
58. 21.2.97 Delhi-Lucknow-Varanasi-Bagdogra HS-748 12:50
23.2.97 Patna-Madhuban-Bslia-Gorakhpur Mi-17 17:05
23.2.97 Gorakhpur-Delhi HS-748 2:30
59. 24.2.97 Delhi-Lucknow . 3:05
60. 25.2.97 Delhi-Muzafarnagar-Delhi Mi-8 2:40
61. 25.2.97 Delhi-Lucknow HS-748 3:05
27.2.97 Lucknow-Safai-Delhi Mi-8 6:00
62. 28.2.97 Delhi-Goa B-737 6:00
1.3.97 Goa-Lucknow-Delhi
116:50
63. 3.3.97 Delhi-Bhopal HS-748 4:05
4.3.96 Bhopal-Delhi
64. 6.3.97 Delhi-Gwalior " 3.00
6.3.97 Gwalior-Jhansi Engg Collage-Lucknow Mi-8 8:55
7.3.97 Lucknow-Safai-Lacknow
65. 8.3.97 Lueknow-Kanpur-Bombay B-737 5:20
9.3.97 Bombay-Delhi . 4.00
66. 10.3.97 Delhi-Lucknow HS-748 2:50
11.3.97 Lucknow-Delhi
67. 16.3.97 Safdarjung-Haridwar-Guniya-Safdarjung ~ MI-17 10:50
68. 17.3.97 Dethi-Lucknow HS-748 3:10
69. 18.3.97 Lucknow-Delhi " 3:15
70. 20.3.97 Delhi-Lucknow Dornier 4:40
21.3.97 Allahabad-Lucknow-Delhi
21.3.97 Allahabad-Handia-Allahabad Chetak 5:55
71. 23.3.97 Lucknow-Unnao-Safai
24.3.97 Safai-Lucknow Mi-8 4:55
25.3.97 Lucknow-Delhi:Lucknow HS-748 6:15
72. 26.3.97 Lucknow-Kanpur-Lucknow Mi-8 3:15
27.3.97 Lucknow-Varanasi-Delhi HS-748 6:15
27.3.97 Varanasi-Koraput-Azamgarh-Varanasi Mi-8 2:35

79:15
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73. 01.04.97 Lucknow-Delhi HS-748 04:10
02.04.97 Lucknow-Gwalior "
Gwalior-Jhansi-Gwalior Mi-8 04:10
03.04.97 Gwalior-Lucknow-Delhi HS-748 06:10
74. 06.04.97 Delhi-Gorakhpur-Delhi B-737 02:40
Gorakpur-Kasia-Gorakhpur Mi-8 03:00
75. 07.04.97 Delhi-Lucknow HS-748 03:15
76. 08.04.97 Delhi-Varanasi-Delhi B-737 02:40
Varanasi-Policeline-Varanasi Mi-8 02:05
77. 09.04.97 Delhi-Meerut-Delhi Mi-8 03.10
78. 24.04.97 Delhi-Lucknow HS-748 02:35
Lucknow-Didhuna-Lucknow Mi-17 06:15
79. 27.04.97 Safdarjung-Meerut-Safdarjung Mi-8 06:55
80. 28.04.97 Delhi-Aligarh-Lucknow MI-8 03:05
81. 29.04.97 Lucknow-Delhi HS-748 03:05
82. 08.05.97 Safdarjung-Gullawati-Shajahanpur MI-8 23:15
10.05.97 Lucknow-Firozabad-Karhal-Etawah-
Himmatpur-Aliganj
83. 10.05.97 Delhi-Lucknow B-737 02:05
11.05.97 Hardoi-Sitapur-Lucknow Mi-8 02:05
Lucknow -Delhi B-737 02:05
84. 14.05.97 Delhi-Varanasi-Lucknow B-737 03:20
Varanasi-Sewarai-Varanasi Mi-8 05:15
91:20
85. 15.05.97 Lucknow-Delhi AN-32 03:00
86. 16.05.97 Delhi-Mainpuri-Delhi Mi-8 06:40
87. 17.05.97 Delhi-Sarsawa-Lucknow-Varanasi AN-32 02:35
Sarsawa-Allandipur-Sarsawa Mi-8 06:00
88. 18.05.97 Lucknow-Delhi AN-32 03:00
20.05.97 Lucknow-Gorakhpur-Lucknow AN-32 04:45
Gorakhpur-Lar-Gorakhpur Mi-8 09:15
89. 21.05.97 Lucknow-Karawali-Lucknow Mi-8 06:50
Lucknow-Delhi AN-32 03:30
90. 26.05.97 Delhi-Lucknow AN-32 03:00
27.05.97 Lucknow-Sukhopur-Etawah-Detlhi Mi-8 17:15
91. 30.05.97 Delhi-Lucknow-Varanasi-Lucknow-Delhi B-737 05:15
31.05.97 Lucknow-Lalumar-Varanasi-Murdi- MI-8 08:55

Varanasi
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92. 04.06.97 Delhi-Gorakhpur-Delhi B-737 02:35
93. 05.06.97 Safdarjung-Muzafarnagar-Safdarjung Mi-17 03:20
94. 08.06.97 Lucknow-Karan-Murlipur-Lucknow Mi-8 06:55
Lucknow-Delhi B-737 02:05
95. 13.06.97 Safdarjung-Mawana-Delhi MI-17 02:55
96. 13.06.97 Delhi-Lucknow B-737 02:30
14.06.97 Lucknow-Mainpuri-Etawah-Lucknow Mi-8 23:05
Ballipur-Lucknow
123:25
97. 15.06.97 Lucknow-Bhitti-Lucknow Mi-8 02:00
98. 17.06.97 Delhi-Lucknow B-737 "
99. 18.06.97 Lucknow-Delhi " 02:00
19.06.97 Delhi-Lucknow-Delhi " 04:15
21.06.97 Lucknow-Delhi " 02:00
100. 22.06.97 Delhi-Lucknow " 02:00
" Lucknow-Tulsipur-Lucknow Mi-8 15:10
23.06.97 Lucknow-Etawah Police Line- Mi-8
Fatehpure Delhi
101. 27.06.97 Lucknow-Kanpur-Lucknow HS-748 02:30
28.06.97 Lucknow-Delhi B-737 02:00
102. 29.06.97 Delhi-Allahabad-Delhi B-737 03:00
" Allahabad-Prithviganj-Allahabad Mi-8 03:55
38:50
103. 01.07.97 Delhi-Aurangabad B-737 03:30
06.07.97 Aurangabad-Lucknow B-737 04:25
07.07.97 Lucknow-Delhi AN-32 03:00
104 09.07.97 Delhi-Badaun Mi-8 09:50
105. 11.07.97 Delhi-Patna B-737 03:05
12.07.97 Patna-Lucknow " 03:30
13.07.97 Lucknow-Delhi " 02:00
106. 14.07.97 Delhi-Jaipur-Delhi B-737 01:45
107. 15.07.97 Delhi-Lucknow-Delhi AN-32 06:00
108. 22.07.97 Delhi-Allahabad-Delhi B-737 02:30
" Allahabad-Saukhargarh-Allahabad Mi-8 07:05
109. 18.07.97 Delhi-Lucknow AN-32 02:30
19.07.97 Lucknow-Delhi " 02:30
110. 22.07.97 Lucknow-Gorakhpur-Delhi B-737 02:00

Gorakhpur-Siorwa-Gidhe-Gorakhpur Mi-8 04:00
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111. 26.7.97 Delhi-Lucknow B-737 2:00
112 30.7.97 Delhi-i.ucknow B-737 2:00
31.7.97 Lucknow-Kaimganj-Lucknow MI-8 6:05
1.8.97 Lucknow-Agra-Lucknow AN-32 5:00
3.8.97 Lucknow-Delhi " 3.00
113. 8.8.97 Delhi-Lucknow AN-32 4:15
114, 10.8.97 Lucknow-Delhi " 3:00
16.8.97 Delhi-Lucknow " 4:00
17.8.97 Lucknow-Kanpur-Delhi "
84:30
115. 19.8.97 Delhi-Varanasi-Delhi B-737 2:40
" Varanasi-Balia-Varanasi MI-8 7:15
116. 20.8.97 Delhi-Gorakhpur-Delhi B-737 2:45
" Gorakhpur-Mubharakpur-Mau-Gorakhpur ~ MI-8 3:30
117. 21.8.97 Delhi-Agra B-737 1:40
22.8.97 Agra-Akola-Etawah Mi-8 7:20
23.8.97 Etawah-Lucknow
25.8.97 Lucknow-Delhi B-737 2:00
118. 27.8.97 Delhi-Chandigarh-Delhi B-737 1:40
119. '1.9.97 ‘Dethi-Rampur-Delhi Mi-8 4:55
120. 4.9.97 Delhi-Lucknow B-737 2:00
121, 10.9.97 Delhi-Gorakhpupr-Madras " 6:40
" Gorakhpur-Ramkola-Gorakhpur Mi-8 2:35
11.9.97 Gorakhpur-Chennai-Delhi B-737 4:40
122. 6.9.97 Lucknow-Saidalpur-Agra Mi-8 9.00
! Agra-Lucknow-Agra AN-32 1:45
123. 12.9.97 Delhi-Calcatta B-737 4:15
13.9.97 Calcatta-Delhi-Lucknow " 4:10
14.9.97 Lucknow-Allahabad-Dethi " 4:10
124, 19.8.97 Delhi-Varanasi-Lucknow-Delhi " 2:55
" Varanasi-Dasichora-Varanasi Mi-8 9:00
125. 17.9.97 Dethi-Agra-Delhi B-737 © 1:20
126. " Agra-Jojumia-Agra Mi-8 7:35
127. 22.9.97 Lucknow-Delhi B-737 2:30
128. 23.9.97 Safdarjung-Bewari-Safdarjung MI-8 2:30
129. 26.9.97 Delhi-Leh B-737 2:30
" Leh-Kargil-Leh ' MI-17 6:25
27.9.97 Thoise-Delhi B-737 2:40
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130. 27.9.97 Lucknow-Delhi HS-748 2:15
131. 28.9.97 Delhi-Etawah-Mehmoodabad-Lucknow Mi-8 8:20
132. 2.10.97 Delhi-Etawah-Pamauripur-Pithur Mi-8 12.25
" Chakeri
Kanpur-DelhiAN-32 2:30
133. 3.10.97 Delhi-Lucknow AN-32 7:30
4.10.97 Lucknow-Allahabad-Lucknow " "
5.10.97 Lucknow-Delhi " "
134. 13.10.97 Delhi-Lucknow B-737 2:00
13.10.97 Lucknow-kprwi-Nathoda-Lucknow MI-17 14.25
14.10.97 Auraiya-Chakeri
14.10.97 Lucknow-Varanasi-Lucknow H-737 3:35
14.10.97 Varanasi-Raijipur-Varanasi Mi-8
15.10.97 Lucknow-Calcutta B-737 9.25
17.10.97 Calcutta-Lucknow-Delhi B-737
135. 19.10.97 Delhi-Allahabad-Delhi AN-32 6:15
19.10.97 Allahabad-Handia-kotwana-Allahabad Mi-8 7:15
Chetak 3:15
136. 20.10.97 Delhi-Lucknow HS-748 3:05
21.10.97 Lucknow-Delhi B-737 2:00
137. 24.10.97 Defhi-Lucknow B-737 2:45
25.10.97 Lucknow-Delhi B-737 2:00
138. 26.10.97 Safdarjung-Meerut-Gajraula-Safdarjung Mi-8 5:10
139. 28.10.97 Delhi-Varanasi-Patna-Delhi B-737 3:45
28.10.97 Varanasi-Deo-Aurangabad-Jehanabad MI-8 12:05
Patna
31.10.97 Lucknow-Allahabad-Lucknow AN-32 3.00
113.00
140. 1.11.97 & Lucknow-Naglamathia-Etawah-Delhi Mi-8 12:30
2.11.97
141. 4.11.97 Delhi-Kanpur-Unnao-Harpalpur- AN-32 & 4:00
Kanpur-Delhi MI-8 6:50
142. 6.11.97 and Delhi-Kanpur-Lucknow AN-32 4:30
7.11.97 Kanpur-Puhphand-Kanpur MI-17 6:30
Lucknow-Fatehgarh y "
143. 8.11.97 Safdarjung-Gaziabad-Safai-Agra Mi-8 7:45
144. 11&13.11.97 Delhi-Lucknow-Agra-Lucknow . AN-32 8:15
14.11.97 Lucknow-Kherahelu-Hitpura-Etawah-Lucknow MI-8 11:20
145, 15.11.97 Delhi-Lucknow-Chennai-Delhi B-737 5:10
146. 17.11.97 Delhi-Muzzaffarnagar-Delhi Mi-8 2:50
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147. 19.11.97 Delhi-Meerut-Delhi Mi-8 2:15
148. 20.11.97 Delhi-Haridwar-Delhi “ "

21.11097 Delhi-Haridwar-Delhi Mi-8 7:50
Delhi-Lucknow-Delhi B-737 2:00
149. 23.11.97 Lucknow-Faizabad-Lucknow Mi-8 4:10
150. 27.11.97 Delhi-Patna-Delhi B-737 7:20
Patna-Supaul-Patna Mi-17 5:20
151, 29.11.97 Delhi-Purnea-Patna B-737 7:20
152. 01&02.12.97 Delhi-Bareilly Lucknow-Delhi B-737 3:20
Bareilly-Shahajanpur-Lucknow MI-8 11:30
120:55
153. 05.12.97 Delhi-Lucknow B-737 2:00
154. 07.12.97 Delhi-Varanasi-Delhi B-737
Varanasi-Manasnagar-Varanasi Mi-8 3:10
155. 08.12.97 Lucknow-Patna-Lucknow-Delhi B-737 5:15
Patna-Arwal-Patna MI-8 6:25
156. 09.12.97 Delhi-Lucknow-Delhi B-737 2:00
157. 12.12.97 Delhi-Lucknow-Allahabad-Lucknow-Delhi B-737 3:45
158. 16-22.12.97 Delhi-Lucknow-Allahabad-Lucknow-Delhi
Delhi-Hyderabad-Ahmedabad-Lucknow-  B-737 9:50
Gorakhpur-Calcutta-Delhi
159. 14.12.97 Lucknow-Mumbai-Lucknow B-737 8:05
160. 27.12.97 Lucknow-Bhubneshwar-Delhi B-737 9:30
Bhubneshwar-Chandipur-Bhubneshwar MI-8 7:30
161. 2.1.98 Delhi-Lucknow-Delhi B-737 2:00
162. 12&14.1.98 Delhi-Lucknow-Delhi B-737 6:05
Lucknow-Safai-Lucknow MI-8 6:10
71:45
Grand Total Flying Hour : 1449:55

[Translation]
Revenue of I.A. from International Flights

1315. SHRIMATI SHEELA GAUTAM : Will the Minister
of CIVIL AVIATION be pleased to state:

(a) the details of passengers and cargo carried by
the Indian Airlines on international flights during the year
1997-98, separately; and

(b) the revenue earned therefrom?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR) : (a) and (b) Indian Airlines carried 11,12,651
passengers and cargo of 11,914 tonnes on its internationa
flights during 1997-98. It earned a revenue therefrom ol
Rs. 666 crores and Rs. 37 crores respectively.

[English]
New Trains between Tirupati and Chennai
1316.SHRI K. YERRANNAIDU : Will the Minister of
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RAILWAYS be pleased to state:

(a) whether the Government propose to introduce
new trains between Tirupati and Chennai, and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFARIS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION. (SHRI RAM NAIK) : (a) No, Sir.

(b) Does not arise.

Gauge Conversion of Ajmer-Bhilwara-Chittorgarh-
Udaipur Rail Line

1317.SHRI RAMPAL UPADHYAY : Will the Minister of
RAILWAYS be pleased to state:

(a) the funds allocated and released so far for
conversion of Ajmer-Bhilwara-Chittorgarh-Udaipur Railway
line into broad gauge line;

(b) whether the amount for 26 kilometer long Ajmer-
Nasirabad route is being provided by the Ministry of
Defence; and

(c) if so, the time by which the funds for remaining
line is likely to be provided/released by the Government
and the conversion work of above line is likely to be
commenced and completed?

THE MINISTER OF STATE IN THE MINISTRY
OF RAILWAYS, MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS AND MINISTER OF
STATE IN THE MINISTRY OF PLANNING AND
PROGRAMME IMPLEMENTATION (SHRI RAM NAIK) : (a)
Rs. 20,49,06,000/-

(b) No, Sir.

(cr The work has been started and is expected to
be completed within the 9th Five Year Plan subject to
availability of resources.

[Translation]
Winding up of Jamalpur Factory

1318. SHRI JAGDAMBI PRASAD YADAV :
SHRI PRABHUNATH SINGH :

Will the Minister of RAILWAYS be pleased to
state ;

(a) whether the Government are winding up the
Jamalpur Railway factory gradually;

(b) if so, the reasons therefor;
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(c) whether the strength of workers of the above
factory has also been reduced;

(d) if so, the details thereof;

(e) the steps taken by the Government to utilised
the full capacity of above factory;

() whether the cost of several items manufactured
by the above factory is lower than that purchased from the
open market; and

(g) if so, the reasons for purchasing such items from
open market?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK) : (a) No, Sir.

(b) Does not arise
(¢) Yes, Sir

(d) There has been a reduction in staff strength as
follows:-

Date Staff Strength
1.4.1995 11,766
1.4.1996 11,461
1.4.1997 11,383
1.4.1998 11,104

The reduction in staff strength has been due to the
retirement of staff on superannuation.

(e) The following activities are undertaken in
Jamalpur workshop:-

i) POH of Diesel Locos

i)  Manufacture of 20 T and 140 T Diesel Cranes
iii) Manufacture of 25 T jacks

iv)  Manufacture of UIC bogies

v)  Manufacture of Tower cars

vi)  Manufacture of Brake blocks

vii) Manufacture of C & W spares

viii) Rebuilding of BOX wagons

ix) POH of cranes

x) POH of Tower cars

To further utilise the capacity it has been proposed
to undertake POH of 400 Four Wheeler Units of BG wagons
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per month. The work has been proposed in the works
programme 1998-99.

(f) and (g) Generally decision is based on
manufacturing capability. capacity, pattern of workload and
cost consideration However for some of the items being
manufactured the cost may be more compared with trade.
The criteria used are:

Full utilisation of resources - infrastructure and
manpower available.

Timely supply of spares for in-house use and Control
over quality.

Jamalpur workshop produces spares worth about Rs.
40 Crores per year. Certain items for which manufacturing
facilities do not exist in the shop like rubber, electrical
components, specialised items from original engine
manufacturer, large fabrication item etc. are procured from
trade. Hardware items which can be produced cheaper by
other factories solely devoted to the manufacture of these
items e.g. bolts & nuts, rivets, washers etc. are also
procured from trade. All raw material is also purchased from
trade.

[English]
Gauge Conversion of Salem-Cuddalore Rall Line

1319. DR. SAROJA V. : Will the Minister of RAILWAYS
be pleased to state:

(a) whether the gauge conversion work of Salem
Junction-Cuddalore Junction rail line has been started;

(b) if so, the present status thereof;

(c) the total funds allocated for the project so far;
and

(d) the time by which the said project is likely to
be completed?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION. (SHRI RAM NAIK): (a) to (d) A survey
for gauge conversion from Salem Junction to Cuddalore
Junction has been taken up. Further consideration of the

project will be possible once the survey report becomes
available.

Desert Development Programme

1320.SHRI GIRDHARI LAL BHARGAVA : Will the
Minister of RURAL AREAS AND EMPLOYMENT be
pleased to state: :

(a) whether in Rajasthan under Desert Development
Programme, Shelter-belt plantation and road side plantation
works were executed in the past and result of them were
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found to be quite good;

(b) whether new guidelines were issued banning of
watershed development approach;

(c) © whether Rajasthan Government has requested to
reconsider that road side plantation and shelter-belt
plantation works and has sent a proposal for shetter-belt
plantation works execution under Desert Development
Programme for approval by Government; and

(d) if so, the -reaction of Government thereto?

THE MINISTER OF STATE OF THE MINISTRY OF
RURAL AREAS AND EMPLOYMENT (SHRI BABAGOUDA
PATIL): (a) Yes, Sir. Shelter-belt plantation and road side
plantation were taken up in Rajasthan as part of core sector
activity of ‘Afforestation & Pasture Development in Desert
Development Programme’.

(b) No, Sir. New Guidelines for implementation of
Desert Development Programme have been issued in 1994,
under which watershed development approach has been
adopted.

(c) and (d) Shelter belt plantation and road side
plantation are already permitted as an integral component
of watershed project under the new Guidelines for
Watershed Development for implementing Desert
Development Programme. However, the Government of
Rajasthan’s proposal to allow these activities outside
watershed project area was not agreed to by the Ministry.

Railway Bridges in Maharashtra

1321. SHRI SANDIPAN THORAT : Will the Minister of
RAILWAYS be pleased to state:

(a) the present status aof railway bridges/over bridges
which are under constructien in Maharashtra in terms of
targets set during 1997-98;

(b) whether a large number of projects are lagging
far behind their schedule;

(c) if so, the details thereof and the reasons therefor;

(d) the fresh proposals, if any, received from the
Government of Maharashtra for such bridges and the steps
taken thereon;

(e) the funds made available during each of the last
three years to Maharashtra; and

() the phased schedule for completion of these
bridges during the Ninth Five Year Plan?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK): (a)
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Sl Rob in Lieu of Level Cost of Work Remarks

No. Crossing Riy. Deposit

(Rs. in lakhs

1 2 3 4 5

1. Road Over Bridge in lieu of 177 311 Work in progress, 60% completed.
Level crossing No. 20/C near
Muland at Km. 30/19-31/1

2. Road Over Bridge in lieu of 190 215 Estimate under process. Tender for
Level crossing No. 10/B near work of design & drawing has been
Badlapur at Km. 88/19-20 invited.

3. Road Over Bridge in lieu of 180 185 Work in progress, 40% completed.
Level crossing No. 41/spl. near
Kalyan at Km. 53/23-27

4. Road Over Bridge in lieu of 139 222 Design & drawing approved contact
level crossing No. 107/A near for sub-structure awarded
Borkhedi at Km. 798/8-9

5. Road Over Bridge in lieu of 237 238 Progress Nil, approach estimate is
level crossing No. 14/A near awaited from State Gowt.
Hinganghat at Km. 792/2-3

6. Road Over Bridge in lieu of 74 54 Progress Nil, Estimate for Road
level crossing No. 99/B near approaches received. Combined
niphad at Km. 218/8-9 estimate under process for sanction.

7. Road Over Bridge in lieu of 98 70 Progress Nil, Estimate for approval is
level crossing No. 114/A near awaited from State Govt.

Nandgaon at km. 286.99

8.  Road Over Bridge in lieu of 129 136 General Arrangement Drawing Final-
level crossing No. 154/A near ised. PWD is exploring the possibility
Nasirabad at Km. 433/15-18 of its construction on BOT Basis.

9. Road Over Bridge in lieu of 66 66 Progress Nil. Estimate for Road app-
level crossing No. 1/A negr roaches is received & combined esti-
Fekri at Km. 450/3-4 mate under process for sanction.

10. Road Over Bridge in lieu of 51 41 Consolidated Estimate sent to State
levet crossing No. 30/A near Govwt. for acceptance Maharashtra
Dehere at Km. 371/12-13 Gowt. is exploring to under-take this

work on BOT Basis.

11. Road Over Bridge in lieu of 195 521 Proposal sponsored by PWD. Initial
level crossing No.7/A near formalities are yet to be completed by
Sewri at Km. 7/3-4 PWD, Dispute of land on lease bet-

ween BPT & MAH. Gowt. is to be
resolved.

12.  Road Over Bridge in lieu of 128 178 Proposal sponsored by BMC. initial

level crossing No.1/A near
Chunabhati at Km. 13/12-13

formalities are yet to be completed by
BMC. However, in expectation of
matching response from BMC the
work of ROB has been included in
Railways works Programme 97-98.
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2

5

13.

14.

15.

16.

17.

Road Over Bridge in lieu of
level crossing No.14/C near
Vikhrolli at Km. 22/11-12

Road Over Bridge in lieu of
level crossing No. 12/A near
Navade at Km. 80/4-5

Road Over Bridge in lieu of
level crossing No.18/B near
Daund at Km. 265/3-4

Road Over Bridge in lieu of
level crossing No. 31 on
Kandivali-Malad sec.

Road Over Bridge in lieu of
Jeve) crossing No. 21 on
Santacruz \fileparle sec.

18. Road Over Bridge in lieu of

level crossing No. 33 on
Borivali.

19. Road Over Bridge in lieu of

level crossing No. 22 on
Vile Parle.

. 20. Road Over Bridge in lieu of

level crossig No. 51 on Boisar.

21. Road Over Bridge in lieu of
level crossing on Bhayander.

242

229

118

604

609

583

283

352

337

147

2025

2514

2109

283

1807

Proposal sponsored by BMC. Initial
formalities are yet to be completed by
BMC. The said work is planned under
MUPT-Il phase-2 under World Bank
loan for which MMRDA is co-ordinating
agency. The work will be executed by
BMC under their supervision.

The work was included in works
Programme for 97-98. Aimost all
the formalities are completed GAD
under finalisation.

Approach estimate is awaited from
State Gowt. State Gowt. is exploring to
under take this work on BOT basis.
GAD under finalisation.

Detailed estimate sanctioned in Nov.
96 The work will commence as soon
as BMC work starts on approaches,
Alignment not yet finalised by State
Govwt.

Detailed estimate sanctioned in Nov.
96. Site investigation work completed.
The work on Railway's portion will be
taken up as soon as work by BMC is
commenced on appraoches.

Detailed estimate sanctioned in Nov.
96 Tender for Railways, Portion under
finalisation. Work on West side

approaches near completion by BMC.

Road Over Bridge commissioned in
Sept. 97 for Road Traffic.

State Gowvt. have started the work on
diversion, contract for shifting of level
crossing has been awarded. Work is
in progress.

Estimate has been sanctioned in July
97. State Govt. has started the work
on approaches. Site investigation work
completed. Tender is being invited.

(b) Yes, Sir.

(c) Details as shown in statement attached in reply
to Part (a). Generally State Govt. do not fulfil the preliminary
pre-requisites viz. acquisition of land for approaches,

removal of encroachment falling on approaches, under

taking to close the level crossing on commissioning of over
bridge, acceptance of plan, design & estimate assigning
due to priority in their Works Programmes etc.
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(d)

S.No. ROB in lieu of level Crossing

Remarks.

1 2

3

1. Road Over Bridge in lieu of Level crossing No. 3/C
near Ulhasnagar at Km. 57/9-10

2. Road Over Bridge in lieu of Level crossing No.68/A
near Mundhwa at Km. 194/12-13

3. Road Over Bridge in lieu of Level crossing No.63/A
near Khadki at Km. 185/11-12

4. Road Over Bridge in lieu of Level crossing No.586/A
near Ghorpadi at Km. 19410-11

5. Road Over Bridge in lieu of Level crossing No.297/A
near Mangalwadi at Km. 1042/100

6. Road Over Bridge in lieu of Level crossing No.91/A
near Shilapur at Km. 196/5-6

7. Road Over Bridge in tieu of Level crossing No.61/A
near Kasarwadi at Km. 180/10-11

8. Road Over Bridge in lieu of Level crossing No.60/A
near Pimpari at Km. 178/10-11

9. Road Over Bridge in lieu of Level crossing No.7/Spl
near Kharpada at Km. 91/1-2

10. Road Over Bridge in lieu of Level crossing No.113/A
near Butibori at Km. 817/

11. Road Over Bridge in lieu ‘of Level crossing No.38/A
near Tadali at Km. 860/14-15

12. Road Over Bridge in lieu of Level crossing No.41/A
near Chanderpur at Km. 875/6-7

13. Road Over Bridge in lieu of Level crossing No.13/A
near Hinganghat at Km. 791/15

14. Road Over Bridge in lieu of Level crossing No.51/spl.
near Murtizapur at Km. 622.23

15. Road Over Bridge in lieu of level crossing No. 36/A
near Malawati at Km. 135/16-17

16. Road Over Bridge in lieu of Level crossing No.26/A
near Nepti at Km. 353/13-14

17. Road Over Bridge in lieu of Level crossing No.38/A
near Rahuri at Km. 386/11-12

18. Road Over Bridge in lieu of Level crossing No.291/C
near Mankapur at Km. 1037/19-20

19. Road Over Bridge in lieu of Level crossing No.44/A
near Babupeth at Km. 880/4-5

Inital proposal received and is under Scutiny with
Railways:
) -do-

-do-
Proposed on BOT by State Govt. Entire cost shall
be borne by Private Entrepreneurs.

-do-

-do-

-do-
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1 2 3

20. Road Over Bridge in lieu of Level crossing No.27/B -do-
near Shegaon at Km. 547/22-24

21. Road Over Bridge in lieu of Level crossing No.283/A -do-

near Katol at Km. 983/22-24

22. Road Over Bridge in lieu of Level crossing No.40/A

near Vivekanand Nagar at Km. 872/16-17

23. Road Over Bridge in lieu of Level crossing No.55/B

near Ramwadi at Km. 456/0-1

24. Road Over Bridge in lieu of Level crossing No.275/A

near Narkhed Savargaon at Km. 966/2-3

‘25‘ Road Over Bridge in lieu of Level crossing No.99/B

near Kundewadi at Km. 218/8-9

26. Road Over Bridge in lieu of Level crossing No.20/A

near Nandura at Km. 522/6-7

27. Road Over Bridge at Nagpur (Kalimna) at Km.
1125/14 on BOT scheme

28. Road Over Bridge at Dewada at Km. 1052/2 on
Tumsar-Tiroda-Gondia Road

29. Road Over Bridge at Kachwadi at Km. 1024/2 on
Tumsar-Tiroda-Gondia Road.

30. (A) Conversion of existing two lane Road Over
Bridge into a four lane of Road Over Bridge at

ltwari Railway Station at Km. 1128/0

30. (B) Conversion of existing single lane road over

bridge into a two lane road over bridge at Makkasath

(Near ltwari Railway Station)

31. Construction of Road Over Bridge in lieu of 'B' class

level crossing at Km. 1126/23
32. Road Over Bridge at Km. 1037/19-21

33. Road Over Bridge between Kamptee & Kanhan
at Km. 1115/11-13

Proposed on Deposit terms by State Govt. Proposal
under scrutiny.

-do-
-do-
-do-
-do-

MOU as well as land leasing formalities are under
finalisation with State Gowt.

State Govt's Willingness for 50% cost sharing basis is
awaited.

Since the TVU is less than 1 lakh State Gowt's
confirmation in regard to its execution on deposit
term is awaited.

(A) State Govt. has agreed to get executed the work
on deposit terms and GAds are under finalisation.

(B) State Govt. has agreed to get executed the work
on deposit terms and GAds are under finalisation.

Proposal on deposit terms has been received and the
same is being processed.

State Gowt. is exploring construction on BOT Basis.

Initial |5roposa| received which is being examined.

(e) Rs. in lakhs
1995-96 - 160.64
1996-97 - 216.70
1997-98 - 1269.60

{fy Completion of these bridges depends upon the
completion of approaches by State Govts. concerned and
also fulfilment of certain preliminary. pre-requisites required

under extant rules, as such no targets can be fixed plan-
wise.

[Transtation]
Assistance for Development of Rural Areas

1322. SHRI CHINMAYANAND SWAMI: Will the Minister
of RURAL AREAS AND EMPLOYMENT be pleased to
state:

(a) whether any financial assistance has been
provided by the World Bank for development of rural areas
in the country during the last three years; and

(b) if so, the details thereof, State-wise?
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THE MINISTER OF STATE OF THE MINISTRY OF
RURAL AREAS AND EMPLOYMENT (SHRI BABAGOUDA
PATIL) : (a) and (b) The following projects with World Bank
assistance are under implementation during the last three
years in Karnataka, Maharashtra and Uttar Pradesh
respectively:

i) Karnataka Integrated Rural Water Supply &
Environmental Sanitation Project targeted to
cover 4.8 million rural population of Karnataka
at a cost of US$ 92 million.

ii) Maharashtra Rural Water Supply & Environmental
Sanitation Project targeted to cover 17.5 million
rural population of Maharashtra at a cost of US$
140.7 million.

i) Uttar Pradesh Rural Water Supply &
Environmental Sanitation Project targeted to
cover 1.2 million rural population of Uttar
Pradesh at a cost of US$ 71.0 million.

[English]
Launching of LCA

1323.SHRI HARIN PATHAK : Will the Minister of
DEFENCE be pleased to state:

(a) whether India's own Light Combat Aircraft (LCA)
was rolled out successfully recently; and

(b) if so, the time by which its mass manufacturing
is likely to start and when these aircrafts are expected to
be inducted into the Airforce?

THE MINISTER OF DEFENCE (SHRI GEORGE
FERNANDES) : (a) The first indigenously developed LCA
was rolled out on 17 November 1995.

(b) LCA is planned to be inducted into the Air Force
from the year 2003 onwards. Production planning is
progressing.

Super Fast Train to Gandhidham and Mumbal

1324.SHRI PS. GADHAVI :
RAILWAYS be pleased to state:

Will the Minister of

(a) the number of special trains have to run on
Gandhidham and Mumbai every year to cope with the rush
on this line;

(b) whether there is long standing demand for
introduction of one more super fast train for Gandhidham
and Mumbai is pending with the Ministry;

(c) if so, the details thereof; and

JYAISTHA 14, 1920 (Saka)

to Questions 142

(d) the action taken or proposed to be taken in this
regard? B

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
I 'PLEMENTATION (SHRI RAM NAIK) : (a) During 1997,
201 specials (120 in Summer and 81 in Winter) were run.
During Summer 1998, 128 specials have been planned
between Gandhidham and Mumbai.

(b) and (c) Several representations including from
Sh. Anant D. Dave, M.P. and Shri P.S. Gadhavi, M.P. have
been recevied.

(d) Introduction of a train between Mumbai Central
and Gandhidham has been examined but not found feasible
due to operational and resource constraints.

Permission to Private Airlines for use of
Rupshi Airport (Assam)

1325. SHRI ABDUL HAMID : Will the Minister of CIVIL
AVIATION be pleased to state:

(a) whether the Rupshi Airport at Dhulri in Assam
was established during the British regime and it was
functioning well upto 1983;

(b) it so, the steps that have been taken by the
Government to restart this Air field;

(c) whether the Government propose to allow the
private airlines to use this air field under the purview of
economy liberalisation; and

(d) if so, the details thereof?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR) : (a) Yes, Sir.

(b) to (d) At present, the aerodrome needs major
renovation/modification work, which can be carried out on
demand of aidines. Scheduled as well as private airlines
are welcome to operate through Rupsi Airport in Assam.
However, it is for the airlines concerned to project their
requirements depending upon the economic viability and
traffic potential.

Height of Air Traffic Control -

1326. SHRI AMAR ROYPRADHAN: Will the Minister
of CIVIL AVIATION be pleased to state:

(@) whether the maximum permissible height of
the Air Traffic Control (ATC) Tower is 24 ft., as per
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norms of the International Civil Aviation Organisation
(ICAO);

(b) if so, the names of such Airports in the country
where the height of ATC towers exceeds the said
permissible neight alongwith their respective height of Air
Traffic Control: and '

(c) the action, the Government propose to take
against persons responsible for clearing such projects by
ignoring the norms of ICAO?

THE MINISTER OF CIVIL AVIATION (SHRi ANANT
KUMAR) : (a) No, Sir. There is no uniform specfﬁed
height for control towers. ICAO requires that the height of
Control Tower should be such that the Air Traffic
Controller has all around visibility of the acrodrome and
its vicinity. The Tower should also conform to the
recommended practices relating to operational services at
the airport.

(b) and (c) A Committee headed by Air Marshal
(Retd.) J.K. Seth had raised doubts on the permissible
height of ATC towers at Mumbai and Chennai.
Opinion of ICAO experts has been sought and
appropriate action will be decided after the receipt of their
reply.

Reviewal of Bangalore Airport Project

1327. SHRt RAGHVENDRA SINGH : Will the Minister
of CIVIL AVIATION be pleased to state:

(a) whether attention of the Government has been
drawn to the newsitem captioned “Bangalore Airport Project
may take off” appearing in the Time of India dated April
3, 1998;

(b) if so, the facts thereof; and

(c) the time by which the above project is likely to
be reviewed?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR) : (a) to (c) Yes, Sir. The project proposal is under
consideration of the Central Government and a decision
will be taken shortly.

Objectives of NSAP

1328. SHRI ASHOK NAMDEORAO MOHOL:
SHRI A. VENKATESH NAIK:
SHRI MADHAV RAO PATIL:
SHRI SADASHIVRAO DADOBA MANDLIK:

Will the Minister of RURAL AREAS AND EMPLOYMENT
be pleased to state:
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(a) the main features and objectives of the
centrally sponsored ‘National Social Assistance Programme’
launched in 1995 to fulfil the Directive Principles of the
constitution;

(b) the funds allocated to each State for the
implementation of the programme since its inception;

(c) the results achieved under the programme’ State-
wise;

(d) whether the full amount has been released to
all the States; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF
RURAL AREAS AND EMPLOYMENT (SHRI BABAGOUDA
PATIL) : (a) The National Social Assistance Programme
(NSAP) is a Centrally Sponsored Programme which came
into force w.e.f. 15.8.1995. It has three components; namely,
National Old Age Pension Scheme (NOAPS), National
Family Benefit Scheme (NFBS) and National Maternity
Benefit Scheme (NMBS). It aims at providing financial
assistance @ Rs. 75 per month to destitute persons aged
65 year or more under NOAPS; Rs. 5,000 in case of death
due to natural causes and Rs. 10,000 in case of accidental
death of primary breadwinner to the bereaved families living
below poverty line under NFBS, and Rs. 300 to the
pregnant Women of poor households upto first two live
births under NMBS.

The NSAP is a significant step towards the
fulfilment of the Directive Principles in Articles 41 and
42 of the constitution recognizing the concurrent
responsibility of the Central and State Governments in the
matter.

Under the NSAP 100 per cent Central assistance is
given to the eligible beneficiaries.

The NSAP is being implemented through the
Panchayats and Municipalities in the country. It is being
monitored by the Committees constituted at the State Level
as well as the District level.

(b) to (e) State-wise allocation, release of funds and
achievements of the scheme since 15.8.95 under the three
components of NSAP have been given in the enclosed
Statement |, Il and lIl.

In some states the funds could not be released in full
mainly because of non-fulfillment of certain conditions such
as Audit Reports, Utilization Certificate etc.
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Statement-I
National Social Assistance Programme (NSAP)
Scheme : National Old Age Pension Scheme (NOAPS)

S. 1995-96 1996-97 1997-98

No. State/UTs Allocation Release Exp.* Allocation Release Exp.* Allocation Release Exp.*

1 2 3 ‘4 5 6 7 8 9 10 11

1.  Andhra Pradesh 2593.74 2593.74 2578.16 4403.70 4315.02 4183.51 4361.76 4327.75 2500.02
2. Arunachal P. 9.45 4.68 0.00 46.30 2.02 2.47 46.86 15.26 4.28
3. Assam '396.55 195.83 80.54 662.45 340.17  252.52 656.14 333.25 248.34
4. Bihar 4306.54 2109.72 1449.66 7318.08 4275.06 3483.14 7248.38 4766.66 2809.98
5. Goa 12.30 6.09 0.68 20.79 9.94 9.03 10.30 7.73 8.46
6. Gujarat 890.42 441.19 255.02 1512.94 828.57 586.24 749.27 369.99  537.89
7. Haryana 209.75 209.75 192.14  356.27 349.48  236.86 352.87 274.96 188.74
8. Himachal Pradesh 64.56 64.56 26.90 109.62 85.55 88.54 108.58 97.79 95.84
9. J&K 147.86 147.86 85.01 251.37 225.45 172.23 24898 138.24 108.22
10. Karnataka 1755.94 870.28 798.80 2988.09 3873.75 3661.68 2959.63 1771.37 2498.80
11.  Kerala 796.65 354.55 169.55 1365.33 1045.08  688.07 676.26 81567  653.71
12. Madhya Pradesh 2736.86 2736.86 49553 462861 3650.81 3580.39 4584.53 4870.56 4504.44
13. Maharashtra 2')85. 13 138046 15.18 4741.06 128.27 997.32 2347.96 2423.45 - 1383.51
14.  Manipur 19.47 0.65 8.29 98.28 . 48.98 éaés 97.34 33.69 3.94
15.  Meghalaya 18.40 9.06 5.63 95.45 63.27 42.87 94.54 34.07 12.51
16. Mizoram 7.96 3.86 3.77 37.80 18.85 16.93 37.44 21.72 4.67
17. Nagaland 13.31 13.31 7.68 67.10 42.88 26.69 66.46 37.18 7.65
18. Orissa 1583.99 784.08 375.60 2678.13 2578.35 223146 2652.62 2550.36 2261.55
19. Punjab - 202.23 202.23 100.09  344.90 338.35 313.04 341.64 170.82 197.39
20. Rajasthan 1114.67 5§562.07 23.98 1890.00 976.28  634.26 936.00 49533 613.18
21.  Sikkim 4.50 3.85 NR 22.68 11.30 8.53 11.23 6.72 0.00
22, Tamilnadu 2179.81  2179.81 1311.92 3703.45 2573.19 2875.12 3668.18 3629.66 2513.12
23. Tripura 29.47 29.47 14.78 147.42 73.49 561.07 146.02 124.32 121.28
24. Uttar Pradesh 5727.83 5727.83 - 3707.14 9709.87 9019.54 636221 9617.40 B8676.49 7760.47
25. West Bengal 1971.02 976.31 194.48 334435 2404.54 181455 3312.50 2431.37 1829.03
26. A&N Islands 3.39 1.68 NR 5.67 0.05 0.07 2.81 0.00 NR
27. Chandigarh 7.26 0.00 0.00 12.29 9.79 9.21 .6.08 2.92 9.21
28. D&N Haveli -1.73 0.85 0.69 2.84 1.43 1.76 2.81 1.41 NR
29. Daman & Diu 1.18 0.52 0.42 1.89 0.95 0.98 0.94 0.94 0.44
30. NCT Delhi 105.69 0.00 0.00 179.55 90.63 92.28 177.84 177.84 121.92
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1 2 3 4 5 6 7 8 9 10 1

31. Lakshadweep 0.64 0.30 0.00 0.95 0.48 1.06 0.94 0.47 1.51

32. Pondicherry 8.35 4.16 0.00 14.18 0.13 338 14.04 21.06 NR
dqy 29706.66 21614.62 11901.65 50761.41 37381.65 32453.72 45537.34 38629.05 31000.70

NR : Not Reported
*Exp. reported by the various States/UTs
Statement-il
National Social Assistance Programme (NSAP)

Scheme : National Family Benefit Scheme (NFBS)

S. 1995-96 1996-97 1997-98

No. States/UTs Allocation Release Exp.*  Allacation Release Exp.* Allocation Release Exp.*
(Provisional)

1 2 3 4 5 6 7 8 9 10 11

-

Andhra Pradesh 1334.93  1334.93 262.03 2269.58 2238.12 1782.43 224796 2211.43 2639.16

2. Arunachal Pradesh 3.47 1.71 0.00 23.10 2.03 0.92 22.88 5.52 2.1
3.  Assam 378.85 188.21 51.13  652.58 212.30  200.73 646.36 309.02 134.47
4. Bihar 215132  1090.36 257.48 3655.58 683.17 785.97 1810.38 111426 871.72
5. Goa 6.80 3.37 1.10 11.55 10.19 12.78 11.44 5.72 8.20
6.  Gujarat 448.49 222.33 6.81 762.30 7.26 11.35 377.52 0.00 25.40
7.  Haryana 92.39 45.72 1.70  155.93 36.52 50.44 77.22 53.92 14.88
8.  Himachal Pradesh 24.17 11.85 3.55 40.43 11.57 13.48 20.02 20.67 15.95
9. J&K 55.24 27.3 22.17 92.40 62.48 40.25 45.76 26.74 24.87
10. Karnatala 775.07 383.69 209.67 1310.93 1249  104.64 649.22 18.91 63.31
11.  Kerala 206.13 90.57 1029  340.73 205.51 198.82 168.74 198.89  224.23
12. Madhya Pd. 1661.31 823.85 233.08 2835.53 2246.62 1635.32 1404.26 2595.08 2418.05
13. Maharashtra 1225.51 606.69 0.75 2073.23 36.74 221.77 1026.74 653.57 438.42
.1 4. Manipur 6.93 3.42 3.38 28.87 14.41 8.99 28.60 9.85 NR
15. Meghalaya 6.66 327 2.3 34.64 2.61 2.61 34.32 9.78 4.35
16. ‘Mizoram 3.49 1.7 1.66 11.55 5.78 5.36 11.44 6.64 0.97
17. Nagaland 3.53 3.53 2.03 17.33 8.64 7.13 1.7.1 6 5.01 1.62
18. Orissa 1029.29 510.69 1.85 1761.38 22411 487.42 87230 699.34  586.93
19. Punjab 75.59 37.38 28.91 127.05 124.62 91.93 125.84 62.92 71.95
20. Rajasthan 5§39.04 266.89 0.00 91245 24.97 19.77 451.88 252,66 279.49
21.  Sikkim 3.20 1.67 NR 5.78 2.26 2.83 2.86 2.28 NR
22. Tamilnadu 1130.00 1130 540.94 1923.08 1357.93 1329.93 1904.76 1758.69 1336.08
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1 2 3 4 5 6 7 8 9 10 11

23. Tripura 104 104 2.12 51.98 25.90 16.23 5148  39.63 33.46
24, Uttar Pradesh 3147.28 3147.28 2062.93 5359.20 2221.30 1827.39 2654.08 1452.17 1569.50
25. West Bengal 1071.36 631.09 72.96 1824.90 966.50  336.92 803.76 206.88 288.24

26. A&N Islands 3.35 1.69 NR 5.78 0.06 0.35 2.86 0.00 NR
27. Chandigarh 3.42 0.00 0.00 5.78 1.36 0.35 2.86 0.00 1.30
28. D&N Haveli 3.31 1.65 NR 5.78 2.92 2.76 2.86 4.29 NR
29. Daman & Diu 3.31 1.48 1.27 5.78 2.92 3.08 2.86 2.86 2.05
30. NCT Delhi 38.08 0.00 0.00 63.53 32.06 9.75 31.46 31.46 37.30
31. Lakshadweep 3.30 1.62 0.00 5.78 2.81 1.15 2.86 0.00 2.55
32. Pondicherry 3.43 1.68 0.00 . 5.78 0.06 1.75 2.86 1.42 NR

Total 15448.65 10486.11 3780.10 26380.29 10686.22 9214.65 15615.60 11760.21 11196.56

NR : Not Reported
*Exp. reported by the various States/UTs

Statement-lli
National Social Assistance Programme (NSAP)
Scheme : National Maternity Benefit Scheme (NMBS)

1995-96 1996-97 1997-98

No. States/UTs Allocation Release Exp.*  Allocation Release Exp.*  Allocation Release Exp.*
(Provisional)

1 2 3 4 5 6 7 8 9 10 11
1. Andhra Pradesh 746.75 746.75 588.78 1222.83 1206.32 813.13 1211.18 1191.39 1130.75
2. Arunachal Pradesh 3.93 1.9.‘:3 0.00 19.53 0.06 0.37 19.34 1.72 NR
3. Assam 178.01 87.79 35.41 295.16 145.47 74.89 292.34 99.54 44.67
4. Bihar 1164.19 5.72 211.34 1898.82 697955 614.77 940.37 990.54  408.30
5.  Goa 5.03 2.6 0.00 8.82 0.08 0.14 4.37 0.00 0.26
6.  Gujarat 240.69 113.25 0.00 392.49 3.74 5.41 194.38 3.48 2.58
7.  Haryana 72.38 35.72 2425 120.33 64.14 48.93 59.59 51.33 25.40
8. Himachal Pradesh 21.23 13.42 1.87 45.68 8.00 13.46 22.62 23.36 8.84
9. J&K 62.15 30.8 20.46 104.58 36.05 26.16 51.79 26.02 13.33
10. Karnataka 483.61 237.96 196.04 792.23 7.54 45.55 392.34 162.90 22.31
11.  Kerala 147.01 64.88 13.42  236.57 86.35 68.33 117.16 64.18 63.82
12.  Madhya Pradesh 933.18 457.6 17.79 1539.72 400.74  440.57 762.53 386.55 260.81
13.  Maharashtra 735.62 361.76 0.07 1201.41 11.44 137.22 504.98 299.81 224.46
14.  Manipur 8.23 4.07 3.87 40.95 20.41 11.99 40.56 14.09 2.15
15.  Meghalaya 7.60 3.74 2.50 39.69 3.17 419 39.31 11.36 6.52
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1 2 3 4 5 6 7 8 9 10 1"
16.  Mizoram 3.26 1.58 158  16.06 8.01 7.18 15.91 7.96 NR
17. Nagaland 5.59 5.59 315  28.04 1999 1298 27.77 1205 5.66
18. Orissa 488.07  240.08 491 79321 43553 31851 39530 286.06 306.26
19. Punjab 51.82 25.48 936 8474 28.11 18.50 41.96 913 2762
20. Rajasthan 41000  202.67 0.00 68387 6.51 230 33868 8357  76.40
21.  Sikkim 1.90 0.34 NR 9.45 1.52 0.63 4.68 2.34 NR
22. Tamilnadu 563.60 5636 15580 91508 57121 569.28  453.18 368.65 462.18
23. Tripura 12.34 12.34 377 6143 3062  21.11 60.84 3595 3262
24. Uttar Pradesh  1777.92 1777.92  1264.47 292226 2416.16 169547 1447.21 111156  900.76
25. West Bengal 558.14  274.49 3523 91161 52917 28578  451.46 199.23  178.34
26. A&N Islands 1.34 69 NR 2.21 0.02 0.02 1.09 0.00 NR
27. Chandigarh 3.19 0.00 0.00 5.36 0.05 0.00. 265 0.0 NR
28. D&N Haveli 0.61 29 NR 0.95 0.48 0.44 047  0OM NR
29. Daman & Diu 0.41 18 0.09 0.63 0.24 0.18 0.31 0.04 0.10
30. NCT Delhi 44.34 0.00 0.00  74.66 37.68 4.89 36.97 0.00 12.1
31. Lakshadweep 0.23 22 0.00 0.32 0.01 0.03 0.16 0.00 0.07
32. Pondicherry 356 178 0.00 5.99 0.06 1.64 296  4.44 NR

Total 8736.53 5847.13  2594.15 14479.68 6757.44 524405 8024.48 4957.96 4200.33
NR : Not Reported -

*Exp. reported by the various States/UTs

[Translation]
Construction of Railway Lines In MP

1329.SHRI LARANG SAl
RAILWAYS be pleased to state:

(a) whether there was any proposal to link Bastar,
Saguja, Jhabua and Seedhi area of Madhya Pradesh with
Railway lines;

(b) if so, the reasons for not linking the above area
so far, and

(c) the time by which the above area is likely to be
linked with Railway line?

: Will the Minister of

THE MINISTER OF STATE IN THE MINISTRY OF
RAHLWAYS, MIHSTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK): (a) to {c) Rewa-
Singrauli line in Seedhi and Bishrampur-Ambikapur line in
Sarguja have been included in the Budget and would be
taken up after obtaining the requisite clearances for which

action has been initiated.

Dallirajahara-Jagdalpur line in Bastar has been
sanctioned on cost sharing basis and would be taken up
as soon as SAIL deposit their share of cost. An MOU has
already been signed in this regard.

As regards Maksi-Dewas-Indore-Godhra line in Jhabua,
the work is sanctioned and is currently in progress between
Dewas and Maksi which is the first phase of this project
and would be completed within the 9th plan. The second
phase from Indore to Godhra would be taken up thereafter.

Gauge Conversion of Mahu-Neemuch Rall Line

1330. SHRI KANTILAL BHURIA : Will the Minister of
RAILWAYS be pleased to state:

(a) Whether the gauge conversion of Mahu-
Neemuch rail line has been approved; and

(b) if so, the details thereof and the time by which
this work is likely to be commenced and completed?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
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PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK) : (a) and (b) Work
on Neemuch-Rattam section is already in progress and is
targetted to be completed within the Sth plan. Gauge
conversion of the rest of the section i.e. Ratlam-Mhow is
not yet sanctioned.

[English]

Infiltration by Foreign Poachers
in A&N Islands

1331. SHRI MANORANJAN BHAKTA : Will the Minister
of DEFENCE be pleased to state:

(a) whether the Government are aware of regular
infiltration of Foreign Poachers in A&N lIslands;

(b) if so, the number of Poachers held; Vessels
apprehended; arms and ammunitions detected and the
follow-up action taken during each of the last three years;
and

(c) the action contemplated for the safety and
security of A&N Islands? '

THE MINISTER OF DEFENCE (SHRI GEORGE
FERNANDES) : (a) Yes, Sir.

(b) to (c) A statement is attached.
Statement

1. The details regarding the vessels and crew apprehended
year-wise are indicated below:-

Year Number of Number of
Vessels Crew
1995 6 48
1996 15 140
1997 39 150
1998(Till May 1998) 12 154

2. Al the apprehended vessels and crew were handed
over to Andaman & Nicobar Administration for taking
appropriate action under Maritime Zones of India Act
and rules thereunder.

3. Coast Guards ships and aircrafts in coordination with
Navy maintain regular surveillance and patrolling in
Andaman & Nicobar Islands to check illegal activties
and ensure safety and security of Andamand & Nicobar
Islands. In addition to above Army and Air Force units
are also used to augment the surveillance as and when
required.
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[Translation]
BALCO

1332. SHRIMATI SURYAKANTA PATIL : Will the
Minister of STEEL AND MINES be pleased to state:

(a) the number of Ancillary units registered at
present for various works of BALCO Aluminium Plant;

(b) the names of the works for which these have
been registered, and

(c) the details of new Ancillary units to be
registered?

THE MINISTER OF STATE IN THE MINISTRY OF
STEEL AND MINES (SHRI RAMESH BAIS) : (a) There are
13 ancillary units registered at present with Bharat
Aluminium Co. Ltd. (BALCO) for various works.

(b)  These units are registered mainly for Ferrous and
Non-Ferrous castings, Burnt lime, Machining Items,
Fabrication, Covering Flux Degasser, etc.

(c) At present, BALCO have no proposal to register
new ancillary units.

Linking of Backward Area with Main Rail Line

1333. PROF. JOGENDRA KAWADE : Will the Minister
of RAILWAYS be pleased to state:

(a) the details of the proposed schemes to
link backward area of Maharashtra with main railway
lines;

(b) ‘the status of Gondia-Nagbhid-Mool Girchiroli-
Chanderpur rail line;

(c) whether the survey of Varora-Umrer-Chimur rail
line has been completed;

(d) the time by which the Construction work
of the above line is likely to be commenced and
completed;

(e) whether there is any proposal to convert
Nagpur-Nagbhir narrow gauge line into broad gauge
line; and

() if so, the time by which the above work is likely
to be completed?

THE MINISTER OF STATE IN THE MINISTRY
OF RAILWAYS, MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS AND. MINISTER
OF STATE IN THE MINISTRY OF PLANNING
AND PROGRAMME IMPLEMENTATION (SHRI RAM
NAIK) : (a) A number of new rail line projects have heen
taken up to link the backward areas of Maharashtra. These
are as under:-
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NAME OF PROJECT PRESENT PROGRESS

NEW LINES *

i, Amravati-Narkhed The work is in progress. Earthwork has been taken up on 18

out of 27 sections and 90% work on Amravati station building
has been completed.

i.  Ahmednagar-Beed-Parli Vaijnath The Final Location Survey has been completed for 15 kms. from

Ahmednagar end and land acquisition proceedings are in
progress together with construction of station building at Beed.
Work would be take up, once State Government makes available
the land.

ii. Baramati-Lonand via Phaltan The work has been included in the Budget, 1997-98 and

will be taken up after the requisite clearances have been
obtained. '

(b) The gauge conversion of Gondia-Nagbhid-
Chanda Fort section has been completed. Work on the
parallel additionai line between Chanda Fort-Ballarshah is
in progress and is presently targetted for completion by
31.12.98.

Minimum Services Programme. Hence, Annual Plan 1996-
97 onwards, Planning Commission do not separately
indicate the outlays approved under MNP in the approval
letters issued by the Planning Commission. As per the
information available with this Ministry about 8.85 lakhs
() Yes, Sir slum dwellers were benefited under this programme by
o Feb., 1998 during the year 1997-98.
(d) Due to the unremunerative nature of the line and

the severe resource constraints being faced by Railways, Statement

the project could not be considered further.

(e) and (f) A survey for gauge conversion of Nagpur-
Nagbhid line has been taken up. Further consideration of
the project will be possible, once the survey report

Release of Additional Central Assistance for Slum
Development Scheme 1997-98

(Rupees in lakhs)

becomes available S. States Amount Amount
’ No. Allocated Released
[English] 1 > 3 4
S| |
um Improvement Programme I SPECIAL CATEGORY STATES:
1334.SHRI A. SIDDARAJU : Will the Minister of
URBAN AFFAIRS & EMPLOYMENT be pleased to state: |~ /runachal Pradesh 100 88
(a) the amount released for Slum Improvement 2. Assam 284 207 .
Programmes during 1997-98,. State-wise; and 3. Himachal Pradesh 100 88
(b) the number of slums improved during the above 4. Jammu & Kashmir 418 374
period? 5. Manipar 100 88
THE MINISTER OF URBAN AFFAIR AND ¢ \oghalaya 100 88
EMPLOYMENT (SHRI RAM JETHMALANI) : (a) and (b) )
Under National Slum Development Programme (NSDP) 7. Mizoram 100 88
during 1997-98, Rs. 268.39 crores were released by the 8. Nagaland 100 88
Department of Expenditure as Additional Central Assistance L
to States. The details of State-wise released of funds given 9. Sikkim 100 88
in the enclosed Statement. This programme is monitored 10. Tripura 100 88
at the State level. )
TOTAL-L: 1502 1285

Prior to »Jdly 1996, Environmental Improvement of
Urban Slums (EIUS) was a part of Minimum Needs
Programme (MNP) thereafter, it was replaced by Basic

Il. NON-SPECIAL CATEGORY STATES:
1. Andhra Pradesh 2945 2205
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1 2 3 4
2. Bihar 2425 1818
3. Goa 100 88
4. Gujarat 1830 1368
5. Haryana 469 429
6. Karnataka 1621 1455
7. Kerala 932 847
8. Madhya Pradesh 1898 1738
9. Maharashtra 4573 4191
10. Orissa 577 528
11. Punjab 904 825
12. Rajasthan 1345 1232
13. Tamil Nadu 2442 2233
14. Uttar Pradesh 4011 3674
15. West Bengal 3166 2893
TOTAL-Il : 29238 25554
GRAND TOTAL (I + 1I) : 30740 26839

Import of Wagons

1335.SHRI RAMKRISHNA BABA PATIL : Will the
Minister of RAILWAYS be pleased to state:

(a) whether the Government have withheld decision
to import rail wagons: and

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS. MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENT AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK) : (a) No Sir. There
is no proposal for import of rail wagons by Indian Railways.

(b) Does not arise.
(Transiation]
Gulbarga Airport

1336. SHRI BASWARAJ PATIL SEDAM : Will the
Minister of CIVIL AVIATION be pleased to state :

(a) since when Gulbarga Airport is under construction
and the progress of the work;

(b) the amount spent thereon so far alongwith the
amount allocated for it, year-wise; and

(c) the time by which the work is likely to be
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completed?

THE MINISTER OF CIVIL AVIATION (SHR! ANANTH
KUMAR) : (a) to (c) Gulbarga airport belongs to the State
Government of Karnataka.

Export of Minerals

1337.SHRI CHANDRASHEKHAR SAHU : Will the
Minister of STEEL AND MINES be pleased to state :

(a) whether the National Mineral Development
Corporation has been exporting its products on its own;

(b) if so, the details of the products exported during
the last three years alongwith their value, year-wise; and

(c) the efforts made by the Government to boost the
export of these products?

THE MINISTER OF STEEL AND MINES (SHRI
NAVEEN PATNAIK) : (a) The National Mineral Development
Corporation Limited (NMDC) exports iron ore through
MMTC Ltd.,, which has been designated as canalising
agency for export of iron ore with iron content above 64%
as per existing Export-import Policy.

(b) Information is being collected.

(c) Some of the steps taken/being taken by the Govt.
to ‘increase export of iron cre are:

i) Review of quantitative ceilings for export of
iron ore.

i) Decanalisation of export of iron ore containing
Fee content upto 64%. -

iii) Entering into new markets for export of iron
ore.

iv) Entering into Long-Term contracts for export
of iron ore.

Air Services on New Routes

1338. SHRI DATTA MEGHE : Will the Mimister of CIVIL
AVIATION be pleased to state:

(a) the names of new air-routes in the country, where
air-service is likely to be started during the year 1998-99;
and

(b) the countries for which new air-services would
be started?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR) : (a) and (b) The domestic operators are free to
airlink new stations based on their commercial judgement
and subject to adhering to the conditions of route dispersal
guidelines laid down by the Government. Foreign carriers
can operate services on the routes where traffic rights are
available to them under the bi-lateral agreements between
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the Government of India and Government of the country
concerned. Indian Airlines and Air india have, at present,
no plans to provide new air links.

[English]
Construction of New Railway Lines

1339.SHRI A. VENKATESH NAIK : Will the Minister
of RAILWAYS be pleased to state:

(a) the details of surveys conducted for construction
of new railway lines from 1996 onwards fill date:

(b) whether survey for construction of Mehboob
Nagar-Koppal via Raichur a new railway line has also been
conducted;

(c) if so, the present position of the project; and

(d) ’ the time by which construction work is likely to
be started?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK) : (a) to (d) The

information is being collected and will be laid on the Table-

of the Lok Sabha.
[Translation]
Allotment of Stalls at Railway Stations

1340. SHRI HARIKEWAL PRASAD : Will the Minister
of RAILWAYS be pleased to state:

(a) whether the Mumbai High Court had given a Stay
Order on direct allotment of catering stalls at railway
stations;

() if so, the grounds on which the stalls are being
allotted to multinational soft drink companies, like Pepsi and
Coco Cola at Delhi, New Delhi; Nizamuddin and other
railway stations;

(c) whether this step amount to provide special
facility to the multinational companies; and

(d) if so, whether this facility would also be extended
to the Indian catering contractors?

THE MINISTER OF-STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK) : (a) Yes, Sir.
However, the stay has been subsequently vacated.

(b) No direct aliotment of stalls is being made.
automatic dispensing machines for sale of hot and cold
beverages of Indian and multinational companies are being
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installed at important railway stations as per prescribed
procedure and guidelines.

(c) No, Sir.
(d) Does no{ arise.
(English] .

Dollar Based Fare

1341. SHRI MADHAVRAO SCINDIA : Will the Minister
of CIVIL AVIATION be pleased to state:

. »
(a) whether the domestic airfines have made
proposals to.the Government to raise the dollar based fares
in the context of devaluation of the rupee;

(b) if so, the details of the proposals; and
(c) the decision of the Government thereon?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR) : (a) No, Sir.

(b) and (c) Do not arise.
Dilapidated Coaches

1342.SHRI P. SANKARAN
RAILWAYS be pleased to state:

. Will the Minister of

(a) whether the Government have taken any steps
to remove the dilapidated coaches attached to some trains
running between Mangalore, Shoranore, Calicut and
Palakhad; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK) : (a) No dilapidated
coaches are attached to any train running between
Mangalore-Shoranur, Calicut and Palakkad sections.
Moreover, all coaches used on trains running in this region
are well within their economic service life.

(b) Does not arise.
Losses Due to Selling of Semi-precious Stone

1343.DR. T. SUBBARAMI REDDY : Will the Minister
of STEEL AND MINES be pleased to state:

a) whether the State Government of Andhra
Pradesh is losing crores of rupees due to offical.ineptitude
and non-cooperation from the mining department of the
Govermment;

b) if so, whether the neighbouring States were
selling the locally mined semi-precious stones (colour
stones) at a high premium in the international market;
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(c) if so, the serious efforts that have been made
by the State Government as well as by the Department
of Minerals to check the illegal activity and streamlining
the trade;

d)  whether the Union Government took a decision
in 1996 to auction the mines on an experimental basis;
and

e) if so, the steps the Government propose to take
to check the illegal trade of stones in the State of Andhra
Pradesh?

THE MINISTER OF STATE IN THE MINISTRY OF
STEEL AND MINES (SHRI RAMESH BAIS) : (a) to (e)
Information is being collected from the State Government
of Andhra Pradesh and will be laid on the Table of the
House.

[Translation]
Flouride In Drinking Water

1344. SHRI RAMPAL UPADHYAY : Will the Minister of
RURAL AREAS AND EMPLOYMENT be pleased to state:

(a) whether a large number of villagers are affected
due to the presence of flouride contents in potable water
in Rajasthan;

(b) if so, the names of such villages which are
affected by it;

(¢) whether any funds have been provided during
the current financial year in order to give respite to the
people of flouride affected villages; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
RURAL AREAS AND EMPLOYMENT (SHRI BABAGOUDA
PATIL) : (a) to (d) As per reports of the State Governments,
around 0.14 lakh habitations are affected with excess
fluoride in the water in the State of Rajasthan. The
Government of India has been providing fund to the State
Government for the implementation of schemes for
providing safe drinking water. After 1.4.1998, states have
been given full powers to deal with water quality issues
including excess flouride.

[English]
Storage Facility for Defence Products

1345.SHRI MULLAPPALLY RAMACHANDRAN : Will
the Minister of DEFENCE be pleased to state:

(@) whether safe storage facility is lacking in our
ammunition and other explosives; and

(b) the steps, if any, being taken to provide safe
storage facility for Defence products like ammunition,
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bombs etc.?

THE MINISTER OF DEFENCE (SHRI GEORGE
FERNANDES) : (a) and (b) Yes, Sir. There is a shortage
of storage accommodation. However, within the constraints,
all efforts have been made to keep the ammunition, safe
and secure. For augmentation of storage accommodation
in ammunition Depots, a number of projects have been
approved and included in the Major Works Programme for
1998-99.

[Translation]
Sick lron Ore Mines

1346. SHRIMATI KAMAL RANI : Will the Minister of
STEEL AND MINES be pleased to state:

(a) the number of sick iron ore mines in Uttar
Pradesh at present;

(b) the reasons therefor alongwith the date from
which these have been declared sick;

(c) whether the Government propose to revive them;
and

(d) if so, the steps taken or proposed to be taken
by the Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
STEEL AND MINES (SHRI RAMESH BAIS) : (a) As per
the information available, there are no iron ore mines in
Uttar Pradesh at present. Hence, the question of their being
sick does not arise.

(b) to (d)
(a) above.

[English]
Setting up of Railway Workshop

1347. SHRIMAT| JAYANTI PATNAIK : Will the Minister
of RAILWAYS be pleased to state:

(a) whether there is no workshop of Railways under
the East Coast Railway Zone except one at Mancheswar;

Does not arise in view of reply to part

(b) if so, whether the Government propose to
set up workshop at Berhampur under East Coast Railway;
and

(c) if not, the place identified for the purpose?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION. (SHRI RAM NAIK): (a) The existing
workshops on Indian Railway have not yet been distributed
to the newly created zones including the East Coast
Zone.



163 Written Answers

(®) No, Sir.

(c) The Rolling Stock maintenance facilities in the
existing workshops are considered adequate to meet the
Railways requirement and as such there is no plan, at
present, to set up a new workshop.

[Translation]
Air Service for Neemach

1348.DR. LAXMINARAYAN PANDEY : Will the Minister
of CIVIL AVIATION be pleased to state:

(a) whether any request has been made to start air
services in Neemach in Mandsaur district of Madhya
Pradesh;

(b) whether the said air strip is quite appropriate for
its development as an airport; and

(c) if so, the reaction of the Government thereto?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR) : (a) to (c) No, Sir. The airstrip at Neemach
belongs to Central Reserve Police Force. Schedulea
Airlines have not projected any plans to operate through
Neemach.

Operation of Private Sector Airlines
on L.A. Routes

1349. SHRI VIJAY GOEL : Will the Minister of CIVIL
AVIATION be pleased to state:

(a) whether some private sector airlines had been
granted permission to operate in the Indian air space during
the last few years and the number of companies still
operating and those closed down presently;
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(b) the number of companies out of these which are
following the guidelines issued by the Director General of
Civil Aviation; and

(c) the names of the companies which are not

following these guidelines and the action taken by the
Government against them?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR) : (a) There are, at present, 5 private scheduled
airlines :

-

M/s Archana Airways
M/s Jet Airways

M/s Sahara India Airlines
M/s NEPC Airlines

M/s Skyline-NEPC Ltd.

[SAE ST

Out of these, only the first three are operating
scheduled services. The other two are not in operation due
to various reasons including non-availability of operational
aircraft.

The operating permits of M/s. East West Airlines and
Modiluft Ltd. have expired. They have applied afresh for
grant of NOC to operate scheduled air services.

(b) and (c) All the private airlines are required
to follow the guidelines issued by the DGCA. However,
during surveillance and safety audit of operators, a few
major cases of violation of regulations and procedures have
been noticed by the DGCA and action taken thereon,
details of which are given in the annexed enclosed
Statement.

Statement

Details of Cases and Action Taken by DGCA on the violations of
Regulations and procedures by Domestic Airlines

Details of cases

Action taken

1. Non-compliance of route dispersal guidelines by
M/s. Modiluft, East West Airlines, Skyline NEPC
and M/s. Sahara India Airlines.

2. Non-compliance of safety rules and regulations by
M/s. Damania Airways and M/s. India International
Airways.

3. Non-adherence to laid down procedures and safety
requirements for carrying out certain maintenance
works by M/s Sarava Aviation. Jagson Airlines,
Sahara India Airlines.

4. Non-adherence to laid down safety rules/regulations
and safety procedures by a number of pilots and
engineers.

Flights on Category-I (Trunk routes) were curtailed.

Operating permits were suspénded.

Approvals granted for carmying out certain maintenance
work suspended.

Licences were suspended.
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Transportation of Goods

1350.SHRI MOHAN SINGH : Will the Minister of
RAILWAYS be pleased to state:

(a) The details of agreement between the Container
Corporation of India and Indian Railways for transportation
of goods;

(b) whether, the Railways held responsible for those
goods which are booked by the Container Corporation of
India and damaged inside the Railway premises; and

(¢) if not, the name of the agency which is held
responsible for such damaged and against whom claims
of compensation filed as per the rules?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK) : (a) The agreement
between the Ministry of Railways and the Container
Corporation of India Ltd. (CONCOR) contains guidelines
in respect of booking and delivery of containerised traffic
for carriage by Indian Railways, collection of freight and
other charges relating thereto, payment of haulage charges
by CONCOR to the respective Railways, maintenance of
documents relating thereto, settlement of claims of
customers etc. and all other rail-related matters specifically
agreed upon between both the parties from time to time.

(b) and (c) Yes, Sir. The Railways in accordance with
the provisions of the Railways Act. 1989 reimburse all
claims on container traffic settled by CONCOR while such
containers were in Railway's custody. However, CONCOR
is responsible for all claims arising out of traffic booked
by them.

Funds to Panchayati Raj Institutions

1351.SHRI MOTILAL VORA : Will the Minister of
RURAL AREAS AND EMPLOYMENT be pleased to state :

(a) the amount allocated for trainees or ofﬁée
bearers of Panchayati Raj Institutions during the year 1997-
98, State-wise;

(b) whether the amount sanctioned to Madhya
Pradesh is adequate as compared to the number of such
institutions in the State;

(c) if not, whether the Government propose to
allocate more funds to the States; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
RURAL AREAS AND EMPLOYMENT (SHRI BABAGOUDA
PATIL) : (a) to (d) A provision of Rs. 3 crore was made
during 1997-98 for all activities under Panchayati Raj, from
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which limited financial assistance was extended to the
State Governments on demand, in support of their training
and awareness generation effort among Panchayati Raj
Institution elected members and functionaries. In 1997-98,
on the demand by the Government of Madhya Pradesh,
Rs. 74.72 lakh was released by the Ministry of Rural Areas
& Employment for training and awareness purposes.

[English]
Extension of Madurai-Quilon Passenger Train

1352.SHRI V.M. SUDHEERAN : Will the Minister of
RAILWAYS be pleased to state:

(a) whether the Government are aware ot the much
needed demand for the extension of Madurai-Quilon
passenger Train up to Alleppey and for the introduction of
an additional Push-Pull train in the Kayankulam-Alleppay-
Ernakulam sector; and

(b) if so, the steps taken in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS, MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK) : (a) and (b) There
have been demands for extension of Madurai-Quilon
Passenger to Alleppey and for introduction of additional
Pushpull trains on Kayankulam-Alleppey-Ernakulam sector.
The same have been examined but not found feasible due
to operational and resource constraints.

Production of Sponge Iron

1353.SHRI K.P. NAIDU : Will the Minister of STEEL
AND MINES be pleased to state:

(a) whether the Government have evolved any long-
term policy to encourage sponge iron plants;

(b) if so, the details thereof, and

(c) the present level of production of sponge iron
in the country, State-wise?

THE MINISTER OF STATE'IN THE MINISTRY OF
STEEL AND MINES (SHRI RAMESH BAIS) : (a) Yes, Sir.

(b) The important policy measures are:

i)y freeing the sector from requirements of
licensing and registration, save for certain
locational restrictions;

ii) permitting Foreign Direct Investment (FDI)
upto 74% of equity and Foreign Technology
Collaboration Agreements upto US$ 2
million on the Automatic Approval route; and

iii) assisting the sector in obtaining allocation
of coal and natural gas.
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(c) Production of sponge iron in the country during
1997-98 (Provisional) was 5.31 million tonnes. A State-wise
break up is as follows :

State Production (in million tonnes)
Andhra Pradesh .083
Bihar .145
Gujarat 1.701
Karnataka .055
Madhya Pradesh .940
Maharashtra 2.161
Orissa 218
Tamil Nadu .009
Total : 5.312

Uneconomic International Routes of |IA and Al

1354. SHRI MANIKRAO HODLYA GAVIT : Will the
Minister of CIVIL AVIATION be pleased to state:

(a) the international routes identified by Indian
Airlines and Air India as uneconomicals; and

(b) the reasons for not allowing private airlines to
operate on those uneconomical international routes?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR) : (a) Indian Airlines has been incurring losses on
the Varanasi/Kathmandu route.

Air India has been incurring losses on its operations
to USA, Canada, UK, Europe, East Africa, Hong Kong,
Japan, Israel, Singapore and South Korea.

(b) Under the current policy, Government does not
designate private airlines for operation on international
sectors. -

Mineral Wealth of Jammu and Kashmir

1355. SHRI CHAMAN LAL GUPTA : Will the Minister
of STEEL AND MINES be pleased to state:

(a) the efforts made by the Government to explore
and utilise mineral wealth of Jammu and Kashmir during
the last three years;

(b) whether the Government are satisfied with the
efforts so far made; and

(c) if not, the turther planning of the Government in
this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
STEEL AND MINES (SHRI RAMESH BAIS) : (a) Geological
S.rvey of India (GSI) has conducted mineral investigations
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for platinoid Group of Minerals, Gold and Lithium in Kathua,
Udhampur and Leh districts of Jammu & Kashmir during
the last three years as per the following details:-

(i) Low Lithium content of littie economic significance
has been analysed in the rocks of Salal area,
Udhampur district.

(i) Content of gold and platinoids in rock of Shurok-
Sumda area of Leh district is very low and not
encouraging.

(b) Yes, Sir. Government is satisfied with the efforts
for exploration of mineral wealth in Jammu & Kashmir.
However, exploitation is not possible in view of low metal
content.

() Question does not arise.
Purchase of Electrical items by M.E.S.

1356. DR. BIZAY SONKAR SHASTRI : Will the Minister
of DEFENCE be pleased to state :

(@) whether rampant corruption in the purchase of
electrical items by MES has ever been noticed;

(b) if so, the details thereof;

(c) the system adopted by the MES in such
purchases and the number of complaints of irregularities
and corruption received during each of the last three years;
and

(d) the action, the Government propose to take to
streamline the system in the purchase of electrical items
by MES?

THE MINISTER OF DEFENCE (SHRI GEORGE
FERNANDES) : (a) No, Sir.

(b) Question does not arise.

(c) and (d) Purchases of items by MES are generally
made on DGS&D rate - contracts and only in case of
emergent requirements, purchases from local markets are
authorised for which competitive tenders/quotations are
invited. Existing system of purchases followed by MES is
functioning smoothly.

West Land ljlellcopters

1357.SHRI MOHAN RAWALE : Will the Minister of
CIVIL AVIATION be pleased to state:

(a) the cost at which the Westland Helicopters were
purchased alongwith their life span; and

(b) the reasons for the purchase of these helicopters?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH
KUMAR) : (a) The cost of 21 Westland helicopters acquired
by the then Helicopters Corporation of india Limited (now
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Pawan Hans Helicoptes Limited) was Pounds 65 million
which came as an outright grant from the Government of
United Kingdom. There is no fixed life for helicopters.

(b) These helicopters were acquired to provide
support services to the oil sector in offshore exploration,
to operate in hilly and inaccessible areas and to make
charter flights available for promotion of travel and tourism.

Royalty Rate of Minerals

1358.SHRI RANJIB BISWAL : Will the Minister of
STEEL AND MINES be pleased to state:

(a

last time;

(b) whether there is a proposal to revise the royaity
rates of minerals in the near future; and

(c)

THE MINISTER OF STATE IN THE MINISTRY OF
STEEL AND MINES (SHRI RAMESH BAIS) : (a) The
Government Gazette Notification GSR- No. 214(E) dated
11.4.97 revising the rates of royalty on major minerals
(other than coal and lignite) was laid on the Table of the
Lok Sabha on 8.5.1997.

the details of the royalty rates of minerals revised

if so, the details thereof?

(b) and (c) As per provisions of Section 9(3) of the
Mines and Minerals (Regulation and Development) Act,
1957, the royalty rates cannot be enhanced more than
once, during any period of three years and consequently,
the next revision in the rates of royalty is not due as yet.

Poverty Alleviation Programme

1359. SHRI TATHAGAT SATPATHY :
SHRIMATI KAMAL RAN! :
SHRI N. DENNIS :

Will the Minister of RURAL AREAS AND EMPLOYMENT
be pleased to state:
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(a) whether the Union Government have committed
to eradicate poverty by 2000 AD;

(b) if so, whether the Government have implemented
several anti-poverty programmes to ensure generation of
more employment, creation of assets, imparting productive
skills and raising of income levels;

(c) if so, the extent to which these schemes have
been implemented;

(d) the details of allocation made under the
anti-poverty programmes during the last three years,
State-wise;

(e) the target set by those States and actual
coverage under these schemes for the above period, State-
wise; and

(f) the other schems to be introduced during 1998-
99 for eradication of poverty?

THE MINISTER OF STATE OF THE MINISTRY OF
RURAL AREAS AND EMPLOYMENT (SHR! BABAGOUDA
PATIL) : (a) to (c) The Government is implementing several
anti-poverty programmes namely Jawahar Rozgar Yojana
(JRY), Employment Assurance Scheme (EAS), Million Wells
Scheme (MWS), Integrated Rural Development Programme
(IRDP), Development of Women and Children in Rural
Areas (DWCRA) and Training of Rural Youth for Self-
Employment (TRYSEM) to generate additional wage and
self-employment, creation of durable assets and upgradation
of skills for erradication of poverty and uplifting the families
living below the poverty line in rural areas.

(d) and (e) The details of allocation of funds, targets
and actual coverage under these anti-poverty programmes
during the last three years, state-wise are given in the
Statement | to VI.

(fy  There is, however, no proposal to lauch any new
scheme during 1998-99.

Statement-
Details of Total Allocation of Funds and Physical Targets and Achievements under JRY during 1995-96 to 1997-98

Total Allocation During the Year

Physical Achievment (Lakh Mandays)

S.No. State/UTs 1995-96 1996-97 1997-98 95-96 96-97 97 98

Rs. in lakhs Target Achievement Target Achievement Target Achievement
1 2 3 4 5 6 7 8 9 10 1"
1. Andhra Pradesh 37232.40 17372.39 19410.49 700.08 701.57 373.67 329.75 336.97 219.31
2. Arunachal Pd. 329.58 178.30 199.21 7.99 8.24 4.42 2.79 4.94 2.23
3. Assam 10820.18 5718.18 6389.03 178.63 179.08 98.77 91.54 110.36 73.29
4 ) Blf]ar 78598.18 34075.58 38073.25 124586 1197.03 489.25 460.02 546.64 533.04
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1 2 3 4 5 6 7 8 9 10 11

5 Goa 356.09 192.65 215.25 7.96 8.38 4.39 5.30 3.32 2.55
6 Gujarat 14754.11 6376.25 712430 213.23 209.42 109.14 105.20 69.00 82.81
7. Haryana 3398.28 1531.81 1711.53 34.63 33.50 15.73 13.08 16.11 11.12
8 Himachal Pd. 1149.09 612.16 683.98 24.27 21.45 7.63 10.82 8.52 9.13
9 Jammu & Kashmir3381.00 1243.93 1389.86 90.94 48.23 47.27 18.38 22.64 15.71
10. Karnataka 24422.41 11665.34 13033.90 491.56 624.89  255.74 250.94 222.78 265.91
11.  Kerala 8029.34 4244.16 4742.08 108.01 127.75 69.73 55.45 66.74 41'.82

12. Madhya Pd. 51119.46 22014.51 24597.23 849.29 759.46  444.97 349.02 329.89 281.69
13. Maharashtra 41658.79 18937.55 21159.28 910.75 1014.47  469.32 455.08 524.38 527.74

14.  Manipur 425.45 228.63 255.34 5.78 9.34 3.20 3.49 3.15 2.16
15. Meghalaya 496.31 267.40 298.78 7.88 4.86 4.35 6.96 4.87 3.30
16. Mizoram 208.04 112.65 125.86 4.15 5.20 2.29 2.46 1.59 1.91
17. Nagaland 526.28 286.64 320.26 11.82 5.76 6.54 11.65 7.30 7.7
18. Orissa 30642.94 14093.11 15746.50 623.47 678.31 321.32 31419 299.18  201.82
19. Punjab 1969.93 1089.39 1217.19 28.25 6.44 15.62 7.85 11.95 12.83
20. Rajasthan 20825.10 9146.40 10219.44 300.89 361.72  162.92 168.12 182.03 196.14
21.  Sikkim 341.93 104.36 116.60 5.38 9.27 1.49 2.63 1.68 1.34
22. Tamil Nadu 32634.06 15704.96 17547.45 853.09 1069.75  406.90 488.60 312.56 388.81
23. Tripura 568.65 296.83 331.65 12.40 18.43 6.35 10.38 5.91 7.31

24. Uttar Pradesh 87188.55 42334.91 47301.56 1320.54 153246  603.21 658.18 561.71  599.49
25. West Bengal 33287.71 15569.34 1739593 433.38 41475  221.86 178.53 206.58 84.60

26. A&N Islands 154.18 84.41 94.31 2.26 2.59 1.256 0.82 1.04 0.13

27. D & N Haveli 83.92 45.81 51.18 1.42 0.64 0.65 1.02 0.73 0.49

28. Daman & Diu 49.28 26.99 30.16 1.55 1.11 0.85 0.50 0.45 0.56

29. Lakshadweep 76.70 42.32 47.28 1.45 1.05 0.80 0.88 0.90 1.46

30. Pondicherry 151.86 82.64 92.34 3.16 3.10 1.74 291 1.00 0.51

All india : 484869.76 223679.48 249921.18 8490.07 8058.25 4141.37 4096.52 3864.90 3576.92
Statement-li

Details of Total Fund Available and Lakh mandays of Employment Generated
Under EAS during 1995-96 to 1997-98

SI.No. Name of the Total Funds Available During Physical Achievement
States/UTs (Lakh Mandays)
1995-96 1996-97 1997-98 1995-96 1996-97 1997-98
1 2 3 4 5 6 7 8
1. AndhraPradesh 19321.80 32209.76 24213.64 252.42 437.35 505.06
2. Arunachal Pradesh 2824.77 2994.47 3304.06 50.67 38.05 28.58

3. Assam 13324.10 17026.12 14192.75 181.82 162.38 141.53
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1 2 3 4 5 6 7 8
4.  Bihar 27914.60 41569.73 33983.10 254 .44 324.49 420.45
5. Goa 0.00 100.00 275.00 0.00 0.00 2.92
6.  Gujarat 11837.57 13398.42 10486.83 92.45 122.98 92.71
7. Haryana 5504.62 5039.90 '5983.08 52.11 24.10 18.45
8.  Himachal Pradesh  1113.76 2645.71 4548.99 6.86 13.44 35.65
9. Jammu & Kashmir  10683.95 8793.46 10185.99 129.96 91.64 90.84
10. Karnataka 16722.36 19027.45 18162.92 268.73 314.18 349.41
1. Kerala 2684.92 3985.52 6890.83 3247 28.76 47.26
12. Madhya Pradesh  33501.25 38887.30 38318.70 388.02 379.22 328.71
13.  Maharashtra 18611.64 16728.65 20250.62 293.23 309.72 363.24
14.  Manipur 1743.09 1755.98 1314.53 31.21 16.72 13.75
15.  Meghalaya 1246.62 1350.32 538.29 8.30 5.90 9.46
16.  Mizoram 1572.58 1500.00 1005.54 40.91 32.26 17.88
17.  Nagaland 2949.98 4631.78 3707.05 49.00 72.65 68.17
18. Orissa 16578.71 23979.35 20997.61 311.06 439.36 382.14
19.  Punjab 0.00 1225.00 2397.43 0.00 NR 112
20. Rajasthan 22684.19 20901.63 19538.55 288.02 212,65 250.06
21, Sikkim 494.19 275.00 280.02 16.01 4.45 7.41
22, Tamil Nadu 12029.93 22854.95 25900.63 211.35 468.42 558.28
23. Tripura 1950.00 2700.00 2504.92 43.20 4473 54.46
24.  Uttar Pradesh 27139.35 37038.31 56